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LOK SABHA DEBATES

LOK SABHA

Wednesday, February 19, 1969/Magha 30,
1890 (Saka)

Lok Sabha met at Eleven of the
Clock.
[MR. DEPUTY-SPEAKER: in the Chair]

The

ORAL ANSWERS TO QUESTIONS

MR. DEPUTY-SPEAKER: Shri Mani-
bhai Patel.

5t wfra ®e @w: Iqrea
wERy, § g 9AT A g ..
(gzTeer)

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
Probably he is suggesting that the next
question also may be taken up along with
this.

MR. DEPUTY-SPEAKER: All right.
Questions 31 and 32 can be clubbed to-
gether,

Indo-Iranian Industrial Collaboration

*3]1., SHRI MANIBHAI J. PATEL:

SHRI N, K. SOMANI:

SHRI N. SHIVAPPA:

SHRI K. M. KOUSHIK:

SHRI R. K. AMIN:

SHRI D, N. PATODIA:

SHRI J. MOHAMMAD IMAM:

SHRI C. C. DESAIL

SHRI SHIV KUMAR
SHASTRI:

SHRI K. P. SINGH DEO:

SHRI SHIVA CHANDRA JHA:

SHRI NARAIAN SWARUP
SHARMA:

SHRI RAM SWARUP
VIDYARTHI:

Will the Minister of EXTERNAL
AFFAIRS be pleased 1o state:
(a) the result of the discussions held

2

between the Indian and Iranian delegations
for Industrial collaboration between the
two countries;

(b) whether any agreement has been
signed;

(¢) if so, the details thereof; and

(d) the extent to which India is likely
to be benefited as a result of this agree-
ment ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
to (c). Following discussions between the
Shahanshah of Iran and the Prime Minister
of India, letters were exchanged on 22nd
January, 1969, between the Government
of India and Iran setting up the Indo-
Iranian Joint Commission for Economic,
‘Trade and Technical Cooperation. The
agreement stipulates  that the joint
Commission will apply itself to further
developing economic, trade and technical
cooperation between the two Governments,
To facilitate the task of the Commission
sub-committees dealing, with  trade,
petroleum,  petrochemicals, engineering
industries, power and water development
and transportation have been established,

(d) It will be difficult at this stage to
quantify the benefits likely to accrue as a
result of the Agreement. However, the
Government of India believes that increassd
economic, trade and technical cooperation
between the two countries will be mutually

advantageous.

Indo-lranian Economic Cooperation

*32. SHRI SITARAM KESRI:
SHRI MEETHA LAL MEENA:
SHRI YISHWA NATH PANDEY:
SHRI BIBHUTI MISHRA:
SHRI NARENDRA SINGH

MAHIDA:

SHRI SRADHAKAR SUPAKAR:
SHRI SHASHI BHUSHAN:

Will the Minister of EXTERNAL
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AFFAIRS be pleased to state:

(a) whether it is a fact that the Shah
of Iran during his visit to India in January
1969, proposed a joint machinery at
Ministers® level to work out measures for
economic, commercial and technical
cooperation between the two countries;

(b) whether Government have agreed
to the proposal; and

(c) if so, the details thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) to (c). Yes, Sir. Following discussions
between the Shahanshah of Iran and the
Prime Minister of India, letters were
exchanged, on 22nd January,1969, between
the Governments of India and Iran setting
up the Indo-Iranian Joint Commission for
Economic, Trade and Technical Coopera-
tion. The agreement stipulates that the
Joint Commission will apply itself to
further developing economic, trade and
technical cooperation between the two
Governments. To facilitate the task of the
Commission sub-committees dealing, inter
alia, with trade, petroleum, petrochemicals,
engineering industries, power and water
development and transportation have been
established.

ot aforng e @« : T Uy
TATL 39 FT A-AT AT AT § IAH!
IR AHT AT FH A7 OET S
I E e fE wrm w1 a9
AT Er AwaT g 7

ot feder feg: gt ommi @
s A T AW AqTAT g W A
oF ey fae & W@t A% wEer
Ty ¢ fF S ¥ ame A awar
¢ frgam & soae gard WY A
¥ iy ag awaT ¢, w1 N9 N 5@
% faq &t og s a1 )

ot v Xo q@m @ FNEN
# X § o ol &1 wge @ S
o oveft § afew oAk A owm E 7
ot W ¥ fag AT g
wifgd forgdy samar & sar & E
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SHRI DINESH SINGH : If you wish,
Sir, I can place it on the Table.

MR. DEPUTY-SPEAKER: For the
information of the House, it may be
placed on the Table.

SHRI N. K. SOMANI: Asa result of
continuous delay and procrastination at
the door of the Government of India, the
Shahanshah of Iran made a definite
demand that a joint panel should be
established between the two countries to
promote trade and economic matters
between them. In view of that, may I
know whether this joint panel will set a
time-limit for itself in the matter of taking
a final decision for important projects like
the Mithapur fertiliser project ?

SHRI DINESH SINGH: If 1 may say
50, the premise of the hon. member is not
correct. This commission has not been set
up to eliminate any so-called delay to
which the hon. member has made a
reference. This has been established to
further strengthen the economic coopera-
tion between the two countries.

So far as any specific project is
concerned that has to be a decision of our
national government.

SHRI N. SHIVAPPA: May 1 know
what are the terms assigned with the
agreement 7 If you are taking our capital
to Iran what is your share as against
their's ? If they come here with their
capital assistance and technical know-how
what is the nature of that 7 Secondly,
instead of having a separate joint panel
for collaboration between India and Iran,
why not have a common Board of India
with all other countries in order to
improve our trade 7 Thirdly, what are the
manufactured and agricultural commodities
agreed to be exported under the agreement
to Iran ? Is rice one of the commodities to
be exported; if so, will it not affect the
internal food needs which are still not
met 7 Also, is crude oil to be imported to
India from Iran ?

SHRI DINESH SINGH: 1 am sorry
the hon. Member has not followed what I
said. The agreement has been made to
discuss these matters,
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SHRI N. SHIVAPPA: What about
forming a common Board with all other
countries instead of having one Board for
two countries 7

SHRI DINESH SINGH: We have had
discussions with different countries and
also on a regional basis. This is working
reasonably well. 1 do not think that a
common Board on a global basis will be
of any advantage just now,

SHRI K. M. KOUSHIK: May 1 know
whether this agreement which has been
entered into precludes directly or indirectly
any trade agreements with countries like
Israel ?

SHRI DINESH SINGH: It does not
preclude any direct discussions with
any other country.

SHRI R. K. AMIN: 1 would like to
have an answer to a specific question. In
the Tata fertiliser project we wanted to
import ammonia from Iran and export
salt. Can we arrive at an agreement by
which we can participate in the manu-
facture of ammonia in Iran and at the same
time establish a salt-based chemical
industry in Iran by exporting our own salt
so that we can simultaneously solve the
question of foreign exchange difficulty in
this matter ?

SHRI DINESH SINGH: Quite right.
That is the kind of discussions we are
anticipating on this.

MR. DEPUTY-SPEAKER: Shri Chinta-
mani Panigrahi,

SHRI CHINTAMANI PANIGRAHI:
Sir, I would like to have a specific answer
to my question. In view of the shortage of
crude in the coming years......

SOME HON. MEMBERS: Sir, his
pame is not there on the list of hon.
Members who have tabled this question.

MR. DEPUTY-SPEAKER: If I were to
exhaust all the names from one Party then
others will object. 1 have called four of
them, Iam keeping it open for others
(Interuptions). Order, order. If all the
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names on the list are to be called one
Question will take at least 15 minutes
(Interuptions). 1 have put a time limit
for one question. I must stick to that
(Interuptions). Order, order. Shri Pani-
grahi may resume his seat. 1 will call him
later.

SHRI RANGA: I hope what you have
said is not a ruling, because you have no
right to give such rulings without consulting
the Business Advisory committee or the
leaders of the Opposition.

MR. DEPUTY-SPEAKER: AmI to
give all the time to one question 7 More
than 10 to 12 minutes for one question is
not possible.

SHRI RANGA: You may ask for the
co-operation of the House; 1 agree with
you, But you cannot go against past
conventions.

SHRI SURENDRANATH DWIVEDY:
If you wantto make a departure from
the procedure that we are following,
there can be only two possibilities, One
is that you can fix a time-limit to a
question and go on calling the names
in the list wuntil the time is
exhausted; it does not matter if they all
belong to the same party, because they
have given notice and there is no question
of party during the question hour. Be-
cause another member of the same party
has been given an opportunity, you cannot
deprive him of an opportunity. If you
feel that one question is taking much of
time you may limit the time for one
question. That is a different matter al-
together., But you cannot brush aside
members who have given notice,

MR DEPUTY-SPEAKER: That is
agreed. That is the practice we follow.
It is a question of time,

SHRI RANGA: Before you make a
departure you have to consult the House.

SHRI BAL RAJ MADHOK: 1 have
often been pleading that we should cover
at least ten questions a day. But for that
you cannot make a departure only for
one single day and then revert to the old
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practice. It should be done with the co-
operation of the leaders of the opposition.

MR. DEPUTY-SPEAKER: Those who
glve notice of questions are generally not
allowed to ask supplementaries on other
questions.

SHRI RANGA: If there is some pro-
cedure in the House, we have to follow
that. You cannot change it without
consulting the House.

st forer Averw : SuTeper wEYET,
% amiatz & & i grefaa—
warHl, Fifad T gw qiferariz—aar
AT g AeT g | (wmww) #§ fraew
FATARAT §F T gSa A AW A
gfw oofEt @1 smo gt 7 F4-
AET Y [[AC FT GFA § | AR qG
sz & o ow v Y qEd @
| FvEd wr ) Afew e g fF
feeY g & &g 79 fiw @EET &
am @ & feeew fawgw mwa

Any hon, Member who is standing in the
House, you may call him.

SHRI D.N. PATODIA: At present,
India's trade with Iran is small and in
order to develop our trade relationship it
is necessary that we should improve our
exports. In this context, Iran has shown
willingness to import Indian engineering
goods and also to set up many engineer-
ing factories in Iran in collaboration with
India. May I know the type of industries
that are in contemplation for establish-
ment in collaboration with Iran and what
are the enginecring goods that are likely
to be exported from India in course of
time?

SHRI DINESH SINGH: As the hon.
Member is aware, there has been consi-
derable increase in the export of iron and
steel from India to Iran last year and it
is our expectation that many more items
such as railway equipments, transmission
towers, telecommunication equipments and
other manufactured items like pumps and
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engines would find a favourable market
in Iran, The Committec has set up a
number of sub-committees which are going
into the details of indentifying the field
as well as specific items which can be of
interest to the two countries. All the
details will then be available,

SHRI D. N. PATODIA: What about
setting up of factories there for engineering
goods in collaboration ?

SHRI DINESH SINGH: That is exac-
tly what I said. This committee will go
into it and sec what are the possibilities
of it.

SHRI D. N. PATODIA: What are the
items under contemplation ?

SHRI J. MOHAMED IMAM: The
Mithapur project, to which my hon. friend
here referred, was originally contemplated
to be started with the collaboration of
the American Government which has since
been withdrawn. Is there any pro-
posal for collaboration of Tata Fertilisers
with the Iranian Government so that they
may supply them with ammonia and other
important basic materials which are needed
for a fertiliser plant ? Also, is there any
proposal for collaboration between the
Mangalore fertiliser plant and the Iranian
Government because important basic mate-
rials, ammonia and other petroleum
products, are to be obtained from JIran ?
What are the various things under conte-
mplation for which collaboration is sought?

SHRI DINESH SINGH: It was not
our intention at this stage to discuss any
specific proposal with a specific firm in
India, we are discussing the possibility
of collaboration between India and Iran
in the manufacture of ammonia and
fertilisers. _ This matter will be discussed in
very specific terms.

st sfey wyer s : & gg WA
wigar § fe o Sv-afufedl € ogeh
diferg ww gt o § s F dgow #
gt ar feeelt ) wwag ¥ AR
Frfrrferdivaa @ R E an
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Iy TR AW A feor wrEr A

aﬁﬁﬁ%wrmtl

! fovw oy : A% aroaw & fE
T AT R E fR owm & W
AR TE AT | T F WX wE A
AT H AT b § W gt 9x
amfasgng = o= ¥ @
Y 9T g1 @r & | wgraw fow W
a1 §, T Iu-afAfaat v §§ Ao
T A A E | g oam w 8§
fr ST 2wt & fafrex 7 T fa=
FHY AT 99 ¥ 9gx @ 9v-afafagi
FY d5% g FEAT |

SHRI NARENDRA SINGH MAHIDA:
May 1 know whether the Government of
Iran has replied to the Government of
India about the collaboration on the
Mithapur Project and whether the firm of
Kamanis have been given certain contracts
for erecting electrical towers etc. in Iran ?

SHRI DINESH SINGH: So far as
the Mithapur Project is concerned, I men-
tioned specifically at the very beginning
that it is a matter for us to consider
ourselves here and the question of any
foreign government coming into the
picture does not arise, So far as Kamanis
are concerned, I belicve, Kamanis have
received some orders to supply Transmis-
sion Lines to Iran.

SHRI K. P. SINGH DEO: With
reference to the answer given by the
hon. Minister to my colleague Shri
Shivappa's question, I would like to know
what are the disadvantages at the moment
to have a global panel and what are the
advantages for having a panel for
individual countries.

SHRI DINESH SINGH: The Ministry
of Foreign Trade itself is a global panel.
It will be discussing economic collaboration
with all countries of the world. But I am
talking of the specific discussions for which
committees are set up.
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it fore gaTe Mot ¢ Fae & g
AT ST ST & ag oA S §
fewr o e ¥ ¥® W
Jarfaat wr awy gt Ay e
g v & fag frafar fear g ?
afy frar § & 99 avrdftr s aforrs
wr g A ag ¥ & OrGw @ A
¢?

Wt o feg : & ff o
f& wxf arg a7 goAC R
srar ¢ dfer og ¥ orrar e fow
FER A AR fFm g feam &
Jarmafy A JOrT AW FET Y §
@ & At § faw v ar o bR
¥ I OT 4 AET A F4r |

SHRI SWELL: As a measure of
promoting economic cooperation between
India and Iran, I would like to know
whether the Shah of Iran, during his last
visit, broached to the Government of
India the idea of opening up of a new
transport communication......

st e e AT A IW F
t % g g% qud & AT foar
T Jrfgw |

MR. DEPUTY-SPEAKER: I will call
You,

o WuT W g : AT WERT,
7g fegra # ama § v fow w1 A
§ 3w W qgx wrer faeer wfgg
foreret AT 78 § 99 ¥ AW A LETT
A wifEge |

MR. DEPUTY-SPEAKER: Will you
please resume your scat? I am going to
call him.

W e g A 8, AT
werary § fifaaw & X &0

ot fie WA W : U% 96T WN O
tRwifmEu My WY IWH
FATEY, AW YA WY AT |
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SHRI SWELL: I would like to know
whether the Shah of Iran broached to
the Government of India the idea of
opening up of new transport and
communication route from the Persian
Guilf through the Iranian land-mass,
through the Soviet Union, by utilising the
waters and lakes of that country, on to
western Europe and, if so, I would like to
know whether the Government of India
has given any commitment in that regard.

SHRI DINESH SINGH: During the
discussions, it was brought to our notice
that Iran had developed certain port
facilities, certain transport facilities, which
could be utilised for sending our goods to
the Soviet Union and to Europe. This
matter will be considered by us in
details.

st frr wer st : & S wEEm A
AT g § O fTm & o A W=
wWr §, *EErEE @ ar S S
£ Y AW AN f TEAS FY A
Fr ¥ @ ¥few o % fgama aaEd
fF P & wmm = fofrw
HRdT oM IR uF T fgEm ¥
afs e fFar fed &= =y smae
T F TTH QAT R FETH
gr?

sit frAm fog : #=1 Tor SUTSTE
HEET, WA FIE AN A TF
ot A @ & 91 fF gw At Ay
W # Ag amdft @1 i s
@ b TR @ g w
sved w @t & wwwar g oowvar
et § | g A w3 A ffag )

ft forw wox W : srsaw g, Oy
FmAgE e AR I @
T T AR g7 AR qET W AR
FEE

stfomfag: & =z warfs
frat W Wil gg W @ aada
3% §f aw §rr | @y #F aw g ?
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SHRI JAIPAL SINGH: Sir, this is
my maiden utterance in this session, not
my maiden speech, Earlier on, I was
somewhat shocked to see some senior
Members of Parliament trying to teach
you how you should conduct the business
of Question Hour. The question Hour is
meant for eliciting information and nothing
else, It does not matter whose name is
there......

AN HON. MEMBER:
or a point of order?

Is it a question

SHRI JAIPAL SINGH: The point has
been made that the names that are there
must be called first.

If the Chair is satisfied that the infor-
mation has been exhausted, he need not
bother about the other names.

SHRI CHINTAMANI PANIGRAHI :
I would like to know from the hon.
Minister whether he is aware that the
present drain on foreign exchange because
of import of crude by foreign oil com-
panies comes to about Rs. 80 crores a
year. In view of the fact that the gap
between the indigenous crude and the
demand for crude for the refineries is
going to increase to more than 7 million
tonnes a year, may I know whether the
Government, taking advantage of the
present co-operation between India and
Iran, is considering to have direct import
of crude through the I0C from Iran, so
that we can save the drain on foreign
exchange?

Secondly, in the petrochemical complex
that is going to be developed with the co-
operation of Iran, what is the total
participation of Iranian Government which
has been discussed with the Government
of Iran?

SHRI DINESH SINGH : The hon.
Member knows that the meeting has not
yet taken place. How can I say what
will be the capital involved?

So far as the first part of the question
is concerned, we shall bear the suggestion
of the hon, Member in mind.
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Monopoly Of Newspapers

+
*33. SHRI D. R. PARMAR:
SHRI YOGENDRA SHARMA:
SHRI S. C. SAMANTA:
SHRI BHARAT SINGH
CHAUHAN:
SHRI BAL RAJ MADHOK:
SHRI YASHPAL SINGH:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) Whether Government have finalized
their policy in respect of monopoly of
newspapers;

(b) if so, the broad details thereof; and

(c) if not, the reasons for the delay
and when the decision is likely to be
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND COMMUNI-
CATIONS (SHRI 1. K. GUJRAL) : (a) to
(c). A statement is laid on the Table of
the House. U

Statement

Government is fully alive to the danger
of concentration of ownership in news-
paper industry which may result in
regimentation of thought and opinion and
is anxious to prevent such developments
as far as practicable. In this direction,
the following steps are being taken :—

(i) The Press Registrar makes an
annual review of the ownership of
newspapers and periodicals, and
studies the development of common
ownership units and publishes them
in “Press in India", so that the
public may become aware of the
facts relating to the ownership of
newspapers.

(ii) Under the Registration of News-
papers (Ceniral) Rules, 1966 framed
under the pressand Registration of
Books Act, 1B67, it is obligatory on
the newspapers to publish annually
in the first issue after the last day

MAGHA 30, 1890 (Saka)
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of February, information, inter
alia, relating to the individuals
who own the newspaper and part-
ners or sharcholders holding more
than one per cent of the total share
capital. Failure to comply with
this statutory obligation is an
offence under the Press and
Registration of Books Act, 1867
which is punishable with fine which
may extend to Rs, 500/-.

(iii) Under the Newsprint Allocation

Policy, additional newsprint is not
issued to a group or chain of
newspapers for bringing out a fresh
publication. In other words, the
group or chain has to make do
within their existing quota in
respect of a fresh publication.

(iv) On the recommendation of the

Diwakar Committee, of the total
annual foreign exchange made
available for printing and compo-
sing machinery 509 is allotted to
small newspapers (upto 15,000
circulation), 359, to medium news-
papers (circulation 15,000—50,000)
and only 159 is allotted to big
newspapers (circulation over 50,000).

(v) Government's advertisement policy

aims at staggering and releasing
advertisement to  newspapers in
suitable rotation in order to ensure
the use of as many papers as
possible, so that papers with big
circulation do not get the lion’s
share of Government’s advertise-
ments.

(vi) The Press Council of India is

charged with the responsibility of
studying developments which may
tend towards monopoly or concen-
tration of ownership of newspapers,
including a study of the ownership or
financial structure of newspapers,
and, if necessary, to suggest remedies
therefor. Some iime back, they
circulated a questionnaire to elicit
public opinion and information on
this subject, but they found that
the replies received were inadequate
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in number as well as in contents,
and, therefore, were of no avail to

arrive at a definite conclusion.
The Council, however, decided to
make a fresh attempt and
accordingly appointed a Sub

Committee for the purpose, The
Council, however, noted that there
were several lacunae in the Press
Council Act as regards the facilities
and powers the Council had in the
matter of calling for information to
carry out an effective study of the
problem. Nevertheless, the Council
has asked the Sub Committee to
proceed to the extent it could with
the powers at present available,

(vii) The Monopolies and Restrictive
Trade Practices Bill, under which
the Monopolies and Restrictive
Trade Practices Commission will be
set up, is before Parliament.

SHRI D. R. PARMAR : May [ know
from the hon. Minister whether the
Government have adopted any firm policy
for giving financial help to small groups of
newspapers and if so, the details thercof
stating the conditions and the precautions
proposed to be taken to ensure the
freedom of newspapers 7

Secondly, has the Government granted
financial help to such groups of news-
papers as Jansarra and Loksatta of Gujarat
State and if so, may I know the details
thereof ?

SHRI I, K. GUJRAL : On the advice
of the press Council the Government
has not given any financial help to these
newspapers.

So far as giving help to smaller news-

papers in difficulties is concerned, the -

Government had referred the question
to the Press Council for their recommen-
dations, and the Press Council have
suggested that a Press Finance Corporation
should be set up in such a way that the
independence of the press is duly

SHRI PILOO MODY : And indepen-
dence of the Corporation also.
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SHRI I. K. GUJRAL :...and indepen-
dence of those members also who read
the newspapers and not only those who
own the papers.

We have asked them to give the details
of the set-up that they would wish to
have.

SHRI D. R, PARMAR : The Govern-
ment had appoined a committee headed
by Shri R. R. Diwakar to inquire into
small newspapers. I think, they had
submitted a report and that was under
Scrutiny with the Press Council. May 1
know from the hon. Minister whether the
Press Council has scrutinised that report
and has made recommendations to the
Government and if not, by what time
they would submit their report to the
Government ?

SHRI 1. K. GUJRAL : So far as the
Diwakar Committee’s report is concerned,
a good portion of their recommendations
has been implemented. There are only a
few itmes remaining which are under
examination.

=Y gviex st ;i S FEEsw
fear mar g, g Aramgfe aw
WA F e fear mar g
agat g€ A WAGST @ S T 9Ed
it &7 ®aw g A1 5 @me Y
FX T AMEA | IF IFIST A Y I
st &7 o fors & g faar T @
I Fawg O9 w1 AFA & fow ) A

mq @ afew e adon a@ g @
et g QT =gy & 0 A T
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I ¢ 5 oawfew T g9 oW
& I AR TWIER § Iy
NN, ¥ f g fawrd
A T B FEE F@OF, g
HAATHE F GAFQ@ £ | A g
¥ gark ¥ wT w4 gAT 7 o wR
gy ag I wE e & fe oo
WY Fed ge T E, ¥ AETHL €, ¥ A
Fawr A §, afer g favdw
qfiome Ge1 &Y @ & a4r I FEA] &
e F F fog aqr w92 79 B
dred & fag wew waw vorg T ?

SHRI I. K. GUJRAL : 1 am in agree-
ment with my hon. friend to this extent
that so far as the present situation is
concerned, that trend has increased and it
has not been stopped. We have taken
some steps as have been enunciated in the
statement itself, But I think the real
steps will come only after this House has
passed the Monopolies Bill, because that
Bill will cover this aspect of life as well,
Therefore, 1 would request the hon,
Member to kindly concentrate on that
because it is only under that Bill that
monopolies can be stopped. Otherwise,
I am afraid that this concentration is still
on the increase.

SHRI S. C. SAMANTA : According to
the Press Council Act, the Press Council
is responsible for finding out the mono-
polistic tendencies in newspapers and
other things. I would like to know
whether the lacunae that have been pointed
out by the Press Council for their not
having been able to do the work will be
removed by amending the Press Council
Act.

SHRI I. K. GUJRAL : We have asked
the Press Council about it. The Press
Council Committee of Parliameat which
had recently met has also submitted its
report to the Government. They have also
suggested some steps which should be taken
in this direction. We have asked the
Press Council not only to study butto
give specific recommendations as to what
we can do about it.
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SHRI BAL RAJ MADHOK : In this
modern age of complicated technology,
there is a tendency for the smaller units
to fade out because they have to exist in
competition with bigger units with more
complicated technology. That is true of the
newsprint industry also, and, therefore,
the bigger newspapers which have rotary
and other things are flourishing, and they
are having more and more branches while
the smaller newspapers are not coming up.,
Therefore, a sort of control over newspapers
is coming up. Secondly, there is also
monopoly of some newspapers by the
political parties. According to the
statement laid on the Table of the House
by Shri K.K. Shah during the last session,
officially, 65 papers arc controlled by
political parties, but actually only one
party, namely the communist party cont-
rols more than 200 papers. May I
know what Government are going to do
to stop or check this monopoly by a
political party which is using that mono-
poly for regimenting the thoughts or
controlling the thoughts of the people 7 Is
that not more dangerous than the monopoly
of any group of papers controlled by any
one owner or limited company? What
steps are Government taking in this
regard 7 May I also know whether this
check on monopoly will be exercised by
the Press Council or by the Monopolies
Commission which is going to be set up ?

SHRI I. K, GUJRAL : So far as the
first part of the question is concerned, I
think the hon. Member is unduly conce-
mmed about the political parties. 1 think
the more the political parties, we should
welcome it because it is in the interests
of democratic life. The real thing which
the hon. Member must pay his attention
to is this. At the moment in the country
there are 10 large ownership concerns which
control more than half the total circulation;
similarly, there are about 62 ownership
units which control 74.3 per cent of the
total circulation. The difficulties are in
this sphere. Even if any political party has
more papers to project its own thinking—
I think the Jan Sangh has also a good
slice of it—I would not like to stand in
the way.

But I would like the House to take
cognizance of the fact that bere are some
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groups which are concentrating and mono-
polising a very big chunk of the total
circulation. The monopoly comes in
here. So far as control of monopolies
is concerned, 1 do not think that I am in
a position to indicate what we can do at
the moment, because the House is already
seized of the Monopolies Bill and the
Press Council has not yet given its specific
views.

st qoe feg : I ag AT
fo qeE Y wWrEEw v 4, ST W
e FyeT ey ¥ faar mar ek
forgi Y #7 oY, ITRY av o T
o ¢ 7

Y Yo %o YWOW : g T@ TAAT
aft 7wl w we g e fow
FEard & wWrEw AE # @, 5T
wurer afeee faar mar aifs & samr
AGAL BT qF, A6 faegin wgrgs
N ff 33F gafwe R F yfeas
It e Y fear AT

SHRI ANANTRAO PATIL: With
reference to the reply given by the hon.
Minister, I would like to know whether
Government are aware of the increasing
concentration of ownership in newspapers,
and if so, whether they have included
monopoly of newspapers also in the mono-
polies and restrictive trade practices
abolition Bill which is going to come
before the House very soon along with the
report of the Select Committee ? If not,
may I know whether Government are not
aware of the recommendations made by
the Press Commission fourteen years back
for the diffusion of ownership on which
Government have not taken any step so
far ?

SHRI I K. GUJRAL : Government
are aware of the recommendations of the
Press Commission made 14 years ago, and
it was at that stage that the consciousness
on this problem arose. Since then all
these steps have been taken, I have al-
ready said that the Monopolies Bill is
pending before the House, and it is for
this august body to decide its fate. So
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far as the other steps which Government
can take or have taken are concerned, I
have already indicated them in the state-
ment laid on the Table of the House.

st W fog Whgm S w®ewe
FWI-9ES 9T T@T AT ], IHF HAATL
e o ame 499 wEe & swa ot
AT foqtd T 7 T g, 9§ W
onoﬁoaﬂ?tlﬁmmf
fE ¥ e oot &, forln w@ fraw
&7 qree Ag) T @ aar feaet & 5w
T & g g A g g 7

SHRI 1. K. GUJRAL : By and large,
almost all the newspapers give us this
information and we are very much up-to-
date in our information.

oY §R W qWi ;W €@2ehe A
TERT A GWT-9EE 9T TET g, IHH
W W& 8T T 9T —WHNEr &
TFa & fad g 7 qar qofawdr
9T F9 TF 59 a1 A AfT & Hewn
farar sATT—aw ST weAt w7 S
gt fear mar g & g W ST
sgaT g 5 sar ag 3o g fw 8%
Ffaer & at & T w7 @Y, 3w
M ag wa o fF A & A
¥ Mg e w1 s faw ofwar
Yo WA AT @ ¥, IW AEMEAT
AT FHTATOTAl #T OAANEET § w6 E
T EUEES A HIAITE A FHEI
T # AT ¥ ' g 1w EER
Y ag @ wigw &, afx g, @ W
fada® a7 @y &, 99 ¥ 5@ A AW
Fa W v a9 W AT =9
TR XF A1 9 fawre w4 fy Sw
N AT w AF & Ay owmroaw
e oy a1 sR E? K o™
AT & Ak § AA wEew ¥ wmw
gaT wrgar g

ot Yo Yo WO : Iyrsaw A,
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2 anft ot faar ar f o gofears
gAY 99 wifaw ¥ w71 § v ag oy
oy f o fowfowr & sr-wm w29
T Wifgd | ¥ oY oY gFETATE FATHA
I7 9T W R w0 F fadr ST €
wgr % faw ;1 aegE &, 9o =
T At gt wifgk, mEmEEA ¥
fraar &7 a9 2, a7 9t AR FEAT AT
qFAT R |

SHRI UMANATH : As early as 1964,
the Monopolies Commission held that
about 6 groups of industrialists are control-
ling the bulk of circulation, as the hon.
Minister has said, as well as concerning
the advertisements. They also identified
some of the main groups as Tatas, Birlas,
Goenkas, Dalmias, Mafatlals etc. The
hon. Minister says that Government are
against the policy of concentration and
therefore are in favour of restriction and
all that. But in practice I find something
different. I find that important Govern-
ment leaders are themselves patronising
further expansion of the chains. The
Deputy Prime Minister himself inaugurat-
ed a new link in the chain of one of the
groups by inaugurating the Gujarat edition
of The Times of India recently, On
the one hand, Government say they are
against concentration ; on the other,
the Deputy Prime Minister goes about
patronising further ion of an exist-
ing chain. 1 would like to know the
reason why such important leaders of
Government go on patronising in practice
further expansion and further concentration
of newspaper chains. Is it because that
these groups which are controlling the
industry are the bulk financiers of the
Congress Party 7 If not, what is the other
reason ?

SHRI I. K. GUJRAL : As usual, the
hon, Member is swept away more by
superficialities......

SHRI UMANATH: No, no. It is
not a superficiality ; it isa matier of
fact.

SHRI I. K. GUIRAL : The issue
before us is not whether a newspaper is
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inaugurated or not, but whether this trend
can be stopped or not.

SHRI UMANATH : But they are
encouraging the trend by inaugurating such
expansions. What is the point in saying
that they are against concentration and
are taking action thereon ?

SHRI I. K. GUJRAL : The main thing
Iam trying to put before the House is that
Government are committed to stoppage of
this expansion and concentration (Inmter-

ruptions).  After I reply, if they are
not satisfied, they may ask a further
question,

SHRI UMANATH : But he must reply
to the question.

SHRI I. K. GUJRAL : That he will
know after I finish, not before.

As I said, the main point is that we
are as much committed as others to this
policy that this concentration must be
halted. That is why the steps we have
taken have also been indicated in the
statement. Also I have said that we have
asked the Press Council to make specific
recommendations, We have also brought
a Bill before the House......

SHRI UMANATH : This is bypassing
my question,

SHRI I. K. GUJRAL : Let me con-
clude. We have brought a Bill before the
House. We have also expressed our
anxiety that in spite of the steps we have
taken, the situation still seems to be
uncontrolled. Therefore, we are taking
further steps to arrest this trend.

As for the hon. Member's pointing out
whether government functionaries participa-
ting in a function furthers the trend or
not, that is not the issue.

SHRI UMANATH : But that is my
question.

SHRI L. K. GUIJRAL : There is no

ban on opening a new newspaper. The
point is that if the trend continues, it does

not help us.
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SHRI UMANATH : My question has
not been answered. He says that is not
the question. But that is precisely my
question, When Government say that they
are against further expansion and concen-
tration of these chains and when the
Deputy Prime Minister, who is an impor-
tant representative of the Government,
just goes and inaugurates a new link in an
existing chain, how do they reconcile both
these, the fact as well as their declaration ?
Was it because they are the bulk financiers
of the Congress Party ? That was my
question, Also has any further quota
been given to that paper by reason of
expansion. Let him come out straight
with the answer,

SHRI I. K. GUJRAL : As 1 have
already said, opening 8 new newspaper is
not banned by law.

SHRI UMANATH : Not that. The
question is whether it does not encourage
and accentuate the trend.

SHRI 1. K. GUJRAL : Heis a good
communist ; he should be bothered more
about fundamental issues than about
superficialities.

Regarding quota, no additional quota
was given,

&Y g0 | ITEATH : HAT ST
it Fama fr f9= FameTee ¥ gEa
& ® oAy I fa¥g Fer frar mv
Tg FHAaT ¥y aa ¢ e ¥ oA
srgar g & foae st & g
N qt 3 I wfafer & g
& far oY ey fasar ar, S 5 I
AT AE o, s A e sEw
I gH ®) far mar =N fe 9 feet
# s gRTeT-a swrfe ey @ ?

SHRI 1. K. GUJRAL:
replied to this question.

I have already

SHRI JYOTIRMOY BASU : May I refer

to sub Para (3) of the statement laid on the
Table of the House and ask the hon.
Minister how much extra newsprint was
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allotted to these big monopolies after the
strike to enable them to net more profit
by taking out supplements ? What is the
total quantity in weight and in value ?

SHRI I, K. GUJRAL: Allocation is not
made month by month but annually.
Therefore, we shall have to consider all
these things in April when we declare our
new policy.

SHRI JYOTIRMOY BASU: You have
given newsprint quota to compensate the
closure for 59 days. One day I bought
an edition of the Times of India for which
I got eight annas selling it by weight where-
as I bought it as a newspaper for 18 paise,

SHRI I. K. GUJRAL : We have not
given any additional quota, The issue
under examination is whether the newsprint
quota should be reduced or not. It is not
that we have given any additional quota.

SHRI LOBO PRABHU: 1 need not
remind the hon. Minister or the House
that this is a free country. With respect
to newspapers there is no compulsion on
any reader to buy this or that paper. If
the reader prefers a paper because of its
quality, may I enquire from the Minister
if it is not due to the monopoly of quality?
You cannot muzzle a reader or restrict
his right to read a newspaper on the
ground of monopoly as long as this
country is free. My second question
is this. Has the Government found any
abuse of monopoly ? Has any newspaper
been identified for propagating particular
views which are harmful to the country?
If not, what is the justification of this
Government to come to the conclusion
that newspaper monopoly is bad ?

SHRI1 I. K, GUJRAL: To reply to the
last question first, Government came to
their conclusion on the recommendation
of the Press Commission and also on the
recommendation of the Press Council. As
far as the freedom of the reader is con-
cerned, we are anxious that it should be
assured and that he has a wide variety to
choose from; it can be achieved not by
limiting his choice. We want to give
him a wider choice so that he can have
larger freedom. If what is happening
today is allowed to continue, the freedom
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of the readers will be limited to these 62 wamar 4t fF ¥ FoT A FO Wi

Eroups or ten groups.

wouTAy & ST W wHIAT
+

*34. =t aeratay Ty
p ART
y fao aferprom :
y WTH FTAREN :
y €T W IO
" mi‘:ﬁ:
» Sere fag
" mg!:
n T
» W fog
y TTRTEATT Wi
p YA AR
y WMo FWT :

Fa1 qafme-wnd 5 7g qaTA Y
Fqr w0 fF

(7) 7arag w9 ¢ f& aegaesim
Sy #fAdi & wEEw ¥ W AW &
faw omx gu sN&®T & warA WA A
FOAH qg FEgr A1 F w4y F
S&T &7 HTHR & T

(=) # Sdw awrey @@ &
E 154

(w) afz g, N T A gy
TR FT sy T g ?

wfrwamd it (ot fw fo) -
(%) & (7), avx ® "gw § f¥
A% & gu o UeHETe g
#A g § efaw 19 & fag a=a
AT TG AT Gy AT fAw oF ¥ 9w
oY WA A 99 a8 9o frar
ar fs =1 ¥ wowrfig-fae & s
T FEHET § ISEA A AT F IR

@ oUW g A Wt W
g O AT WYX ST W7
T ATYE A f gene @ §

oY guveay ey ey ¢ T AT o
TAT FY TU F4T fF HoATAY & AT
¥ oW Wi & wow s ar el
At & e ¥ w=t @ FTF | g
et e T g ?

ot fedm Ty ;. Sursgwr  wEEw,
wit #rf gw A Ferwmgiaw @
@ g

it are forg ey ¢ T WA
TERT ¥ A FO w0 fE oW
FTEFR 7 @ FeEEE fiv & gy
¥ arx fowrd w1 Siw ¥ ¥ far
27 o am R A Sw g ¥ A
foar & ar 7EY ? afe g@ v ¥
grary ¥ A gEATHT ¥ a@ F W
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st fdw fog @ Sumemw wEET,
qgN o §EE ¥ Afedw § @ Ak ®
FH AT D [ AR F aw™
7g T sfears fear mar a1 e @
T Foew F Ak F A g ey
R fag wam ot e ®
aga famme & & st orrs ow v
A Fdw K oam
afes oY §8 ot A IR e
AR B A T g A 2
g

ot ool AW ;A T e
foreeT &t g W oY £ & e
T W (8 @ §, 990 & fadw
ANt § a8 | K o A g
FEATAIE WL 1 §, Wi &7 a7 3R
TR FT TEAT F1MgT &6 & &L § Y
& AR g aur ! Ay IO
ifory

sifmfeg: 59 #9% ™= &
"3 ¥ @ G &, A0 orw AT 2
# e ¥ oF I I IEEE 8 @ g
L AT TE wAT G 6 g e
& A o w BT 1€ Fawa T8
qr | a1 9= AT W F AT g @

Wl e € ®OAW ¥ Fg
ifore fir g § st gETa @
MR. DEPUTY-SPEAKER : It is not

proper. You cannot dictate in what words
he should reply.

ot wy fomd : IR quT fF A
Far ARy e ! (smAwe) L.

|6 JaTe HWT Arfey | fawfw
T A 2T iy |

MR. DEPUTY-SPEAKER : In his reply
he has made it clear. Let him conclude it.
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sty thaom @ w1 AW T
faaar 1oz M AT AESAT FTHAHE |

oft wr formd : sreet T SraTE ST
ey | 6 avg falw sarery wedR
19 |

MR. DEPUTY-SPEAKER : The hon.
Member feels that he has evaded; he has
not evaded. He has replied. You can-
not dictate that the reply should be in the
same language and in the same terms.

it Ay fomly ¢ sATO AR &
AT ST AT & | T VST wIH A |
IH qE ¥ FTT 41 & Fo |

st qRe qHo Wit : gH whr get
* qaeg § AR gATe Afuwd v v
FEAT AGAT, AF FAq &1 FH
T Her FaTe 97 @ & fF oomE are
#wag & av A€ 7 grgwnafens e
e e )
MR. DEPUTY-SPEAKER : When the
hon. Minister replied that we are nogotiat-

ing it, it means that it is ours.
(Interruption)

o Ay fomd @ o A TR
Sy fFag

st q®o QHo WNt : FEEE &
Taaa ag ¢ % ag goiga & fau o
dre €

AW TN (g WA
w1 fal & wew @ AU AT R
fe @ &1 gowA # g AT R
FT AL U ARAT & F0FF g w6
A T TR Y AT 7Y w7
AT &, THT AW F W0 A Ao
it wT e | /e 7 A feor
A w1 A & woft e ¥ g qe
avgar g 6 oo 7 ofee R ?
wgt aF A N R 7 W a9 A
e & sew fafex daa A ?



29 Oral Answers

o0 ¥ v qg ¢ e ot e,
dfer dfemiie §, @t war gy EQfem
w A @ oK it A A S
tEd g A ¢ frew e ag
gom ot fF g My arft agT v aw
agt feme T 43 @}, IEF X F aw
& w1 g7y oy ?

s fedw fag @ gt o ot arft
agt AN ITF qEW F gIEY F AW
t wam ¥ gw e A g
I T @ & 5 37 anfrl 7 agt 2
T FTHA EX 7 FAT YN A HUA
oifrdt B S A I § I A
i 3T 79T YT gW AU gl
ot fFarm F o

argar § e @i w1 gt s & W
WY aENT § @R, -
i & o A aga A1 A AT gy
§ agr A W g 8, A A R
WAE, AT G WA E, B0 W
Ta FA g AfFA T T AR T 9T
et @ frem® sk
|

]

st wae DL o
g fF G o g @ W@ fw
T dfer dfeerdie | @R wY aweE
gEe?

stfmfg: Fraqed syfs
T & sur W § Ao gf o

sreae wgvea, ot aw A W
warw § Forw g & wgt b gt
4t ag et T g )

SHRI M.

e
&

N. REDDY : It has
appeared in this morning's newspapers
that the Ceylon Government send their
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planes and helicopters for making reconnais-
sance flights to see whether there is any
smuggling or immigrants are coming to
Ceylon. Is it proper for the Ceylon
Govenment to make such flights when
the talks between the two Governments
are going on to settle this issue? Is it
meant to prevent or in any way obstruct
the patrolling of the island by the Indian
side?

SHRI DINESH SINGH : No, Sir; it
is not to prevent anything that we have
been doing. From my reading of the
newspaper report, the idea seems to be that
Ceylon Government want to ensure that
this particular fair next March will not
give an opportunity for illicit immigrants
to go there. This will also be a matter
that we shall discuss,

it fy T : Iurswer wERw, RO
wgaaw g feow & Rewda &
T frwelt § 99 & wfq o wdew
1w &y mar g fad § oF w3
AT amgar g )
“All pilgrims visiting Kachativu island
for the annual S5t. Anthony's festival in
mid-March will have to obtain special

permits from the Government to under-
take the pilgrimage,”

ar Far AT & ardt o agt o
ag ot e aeE & qxfae & ?
fegem & Y arft aw 9w 9x A
qrat Y § v ?

st fedm forg : o7 ) oy A oF
AT GEET &Y 576 § AW | 4%
o wfawrw § ag A & amfon &
forir & forawY ¥ oy 9w T a%
A ag dx s aw fs cfemfar o
a7 Ay

it ofe o : gt aFER fvw e
w1 % @ ? fred g @M aORC
L |

it fow fog : asT R AT A S
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agt o< aFeR frw-drw F QAT TR
For @ E

sit <fy T : AT SHEeqT
gEe?

=t feim fog - ==t & A s
g1

SHRI RAM AVTAR SHARMA :
Since there is sufficient documentary and
other evidence to show that the ownership
of Kachchativu was in the hands of our
country and also to prove that the island
was all along in our hands, how did the
Government accept the position that it is
a disputed territory, instead of insisting
that it is our property? If the Govern-
ment has not got sufficient records, I have
sufficient records in my hands. Last
year also I said I could place them on the
Table. A copy of the records was sent
to the Prime Minister also. How and
why did the Government accept that it is
a disputed territory?

SHRI DINESH SINGH : All this
matter, as you are aware, Sir, has alrcady
been discussed in the house. It is no
something that we have accepted. It is
something on which the Governments of
India and Ceylon have been talking even
before Independence.

sft e A1a AV O TEAREHT
zaferg g€ & fF @ew & at § wigw
fafree A mg g av:

“that the Kachhativu Island issue has
been settled between Ceylon and India.”

afer onft 70 wERT 7 A
fear & FF o0 AT § 9w A A
ST @ L A F e feww ¥ g
M EEAE R AT @ g F A
TeT WTEe § AT g qarw & dw
& g |

May I know whether this matter has
been settled or it is still pending ?

st fedm oy @ SuTsme weew,
anfy qg ) gaT
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SHRI K, LAKKAPPA: Mr. Deputy-
Speaker, Sir, May I put a straight and
categorical question to the Prime Minister
of India? So far as Kachhativu is con-
cerned even foreigners are making state-
ments. Very recently even the Pakistan
Law Minister when he crossed Kachhativu
made a statement that Kachhativu belongs
to Ceylon., May [ know whether the
Government of India are aware that
foreign agencies are working to see that
Ceylon gets the priority and right over
Kachhativu Island? May I know what
is the reaction of the Government of India
to this? When the Pakistan Law
Minister made a statement in Ceylon with
respect to their right over Kachhativu
Island may I know whether this Govern-
ment has protested so far as that aspect
is concerned? I would like to know what
is the intention of the Government of
India, whether they would state categori-
cally that this Island belongs to India so
far as the negotiations are concerned?

SHRI DINESH SINGH: So far as the
statement made by the hon. Minister of
Pakistan is concerned I can only say that
it was none of his business to make any
statement on something that we were
discussing with Ceylon, So far as this
question is concerned we have discussed it
recently. It is our feeling and it has been
our feeling even before Independence—as
I explained that this matter has been
under discussion—that this belongs to
India, The hon. Member talked about
the future. When we are discussing the
matter with that Government it will be
difficult to prejudge the issue,

Mr. DEPUTY-SPEAKER : The Ques-
tion Hour is over.

WRITTEN ANSWERS TO QUESTIONS

Tarapur Atomic Power Plant

*35. SHRI MADHU LIMAYE: Will the
PRIME MINISTER be pleased to state:

(a) Whether she has received a note
with a covering letter from a Member of
Parliament regarding certain defects in the
construction of the Tarapur Atomic
Energy Plant;
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(b) if 8o, what are the main points in
the note;

() Whether the immediate or long-term
safety is endangered by these defects in
construction;

(d) if so, the action taken by Govern-
ment to ensure that the construction firms
carry out safety measures as required by
the agreement as expeditiously as possible;
and

(e) When the plant is likely to be
commissioned?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINI-
STER OF PLANNING (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) The note draws attention to certain
defects noticed in some components of the
Tarapur Atomic Power Station. It sug-
gests that adequate warranties be obtained
to safeguard the Government of India’s
interest during the operation of the Plant
and the adoption of measures for ensur-
ing safety.

(c) and (d). Necessary repairs have been
carried out at the cost of the supplier in
conformity with the best technical advice
available to the Atomic Energy Commis-
sion. The standards adopted for the rep-
airs were no less stringent than those adop-
ted elsewhere under similar circumstances.
The reactor is commissioned only
on its complying with the required safety
criteria.

(¢) The first reactor of the Power Sta-
tion achieved *“‘criticality” on February 1,
1969. Full commercial operation of the
Station at 380 M.We is expected to be
achieved by July this year.

Detention of the “‘Indian Express’ Chief
Editor by the Chinese in Nepal.

*36. SHRI HARDAYAL DEVGUN:
SHRIMATI ILA PAL CHOUD-
HRUI:
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SHRI HEM BARUA:

SHRI A. SREEDHARAN:

SHRI R. V. NAIK:

SHRI MAHENDRA MAJHI:

SHRI S. M. BANERJEE:

DR. SUSHILA NAYAR:

SHRI J. B. SINGH:

SHR1 SHARDA NAND:

SHRI SHRI GOPAL SABOO:

SHRI P. VISWAMBHARAN:

SHRI SURENDRANATH DWI-
VEDY:

SHRI D. C. SHARMA:

KUMARI KAMLA KUMARI:

SHRI RANJIT SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) Whether it is a fact that the Edi-
tor-in-chief of the *“Indian Express” was
detained and insulted by the Chinese
Nationals in Nepal during his visit to
that country in January, 1969; and

(b) if so, the steps taken by Govern-
ment in regard thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) According to our information the
Editor-in-Chief was held up and harassed
on the Kathmandu-Kodari Road by some
Chinese technicians moving in Nepal.

(b) The matter was promptly taken up
with the Nepalese authorities who took
necessary action in the matter.

Naga Truce Perlod

*37. SHRI N. R, LASKAR:
SHRI R. BARUA:
SHRI P. C. ADICHAN:
SHRI S. K. TAPURIAH:
SHRI S. S. KOTHARI:
SHRI BENI SHANKAR
SHARMA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) Whether it is a fact that Naga
tuce period has been further extended and



35 Written Answers

if so, for what period and the reasons
therefor; and

(b) whether peaceful conditions in
Nagaland have improved during the last
few months and if so, to what extent and
the steps taken for further improvement
in the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b). The Governor of Nagaland has
extended the period of Suspension of
Operations upto the 28th February, 1969
after an assessment of the overall situation
in Nagaland. The State Government are
taking effective measures to counteract
hostile activities and maintain law and
order. The situation has shown a definite
improvement in the last few months.

Export of Films

*38. SHR1 BISWANARAYAN SHAS-
TRI: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) to how many countries Indian
Films were exported during the years 1966-
67, 1967-68 and 1968-69 so far;

(b) the number of films
country-wise and year-wise; and

exported

(c) the total amount of foreign exchange
earned in each year ?

THE MINISTER OF INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS (SHRI SATYA NARAIN
SINHA):

(a) Year Total No. of
Countries
1966-67 89
1967-68 94

1968-69 (Upto Oct. 68) 104

(b) Indian films were exported to about
100 countries. In 1966-67, 621 films were
exported. Figures in respect of the years

1967-68 and 1968-69 are being collected
from the Reserve Bank of India.
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(c) Year Foreign Exchange

Earned

Rs. 1.35 crores.
Rs. 3.89 crores.

1966-67
1967-68
1968-69 (Upto Oct.

1968) Rs. 1.55 crores.
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Soviet Migs For Pakistan
+40. SHRI BEDABRATA BARUA:

SHRI CHINTAMANI

PANIGRAHI:
SHRI R. R. SINGH DEO:
DR. KARNI SINGH:

Will the Minister of DEFENCE be
pleased to state :

(a) whether Government have any
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knowledge of the proposed Soviet Supply
of MIG aircraft to Pakistan as referred to
in different newspapers;

(b) whether an agreement in this regard
has also been entered into between the
two countries; and

(c) if so, Government's reaction thereto
and whether Government have taken up
the matter with the Government of U. S.
S.R.?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) to (o).
Government have no information,

Lord Mountbatten's Letter Regarding
Privy Purses

*4]. SHRI R. K. SINHA:
SHRI RAMACHANDRA AMIN:
SHRI KIKAR SINGH:
SHRI GANESH GOSH:
SHRI DEVEN SEN:
SHRI P. N, SOLANKI:
SHRI UMANATH:
SHRI VISWANATHA MENON:
SHR]1 BHOGENDRA JHA:
SHRI JYOTIRMOY BASU:

Will the PRIME MINISTER be pleased
to state:

(a) whether it is a fact that Lord
Louis Mountbatten, former Governor
General of India, has written to the Prime
Minister suggesting that the assurances
given to the former rulers regarding privy
purses be honoured;

(b) if so, the details thereol and
Government’s reaction thereto;

(c) whether a reply has been sent to
Lord Louis Mountbatten;

(d) if so, the contents thereof; and
(c) thefinal decision taken by Govern-
ment regarding the privy purses and

privileges of former rulers ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
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OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) and (b). More than a year
and a half ago, the Prime Minister received
a letter from Lord Mountbatten concerning
the question of Privy Purses. This was
intended by Lord Mountbatten to be what
he called a “very private” communication.
The House will, therefore, appreciate that
it would not be proper to disclose the
contents of the letter.

Government's policy decision on the
question has been taken entirely in its own
Jjudgement.

(¢} No, Sir.

(d)

(¢) Government have taken a decision
in principle to abolish Privy Purses.

Does not arise.

A. L. R, Carnatic Musicians

*42, SHRI MANGALATHUMADAM:
Will the minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a Fact that certain
highly talented musicians in the field of
Carnatic music are still in the contract of
the A. I. R. in B-High Class with Rs. 65
royalty;

(b) when such musicians will be eligible
for enhanced royalty, in view of their
growing popularity and service to the
cause of promoing the music; and

(c) whether any specific topics were
discussed in this respect in the recent
conference of Swation Directors in Delhi 7

THE MINISTER OF INFORMATION
AND BROADCASTING AND, COMMU-
NICATIONS (SHRI SATYA NARAYAN
SINHA) : (a) Yes, Sir.

(b) Fees of music artists are fixed in
accordance with the quality of their
performance for broadcast purposes. For
assessing the performance quality of artists,
AIR has an audition system Artists can
apply for re-audition for upgradation if
they 3o desire, and if on the basis of the
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addition test they are considered deserving
of higher grade, they are placed in higher
grade, and their fees increased accordingly.

(c) No' Sir.
Central Assistance to Kerala

*43. SHRI P. P. ESTHOSE:
SHRI C. K. CHAKRAPANI:
SHRI A. K. GOPALAN:

Will the PRIME MINISTER be pleased
to state:

(a) the proposed allocation of the
Central assistance to Kerala during the
Fourth Plan;

(b) the allocation to Kerala for the
1969-70 annual plan;

(c) whether the Chief Minister had
written about the inadequacy of Central
assistance to Kerala during the Fourth
Plan; and

(d) if so,
thereto ?

Government's  reaction

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI): (a) and (b). The
allocations have not yet been finalised.

(c) No sir.
(d) Does not arise.

Creation Of Mallapuram Disrtrict in
Kerala

*44. SHRI JAGANNATH RAO JOSHI :
SHRI RAM GOPAL SHALWALE :
SHRI SURAJ BHAN :

SHRI BR1J BHUSHAN LAL :
SHRI1 ATAL BIHARI VAJPAYEE :

Will the minister of DEFENCE be
pleased to state :

(a) whether a delegation from Kerala
has drawn the attention of Government
to the defence problems arising out of
the proposed creation of Mallapuram
District ; and
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(b) if so, the details thereof and the
reaction of Government thereto ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and (b).
A few persons from Kerala, accom-
panied by a Member of Parliament,
expressed to the Defence  Minister
their concern over the proposed
creation of Mallapuram District. It was
explained to them that the creation of this
District may not have any serious impli-
cations at present purely from the defence
point of view, but it may affect the law
and order situation.
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General Outlay For The Fourth
Five Year Plan

*46. SHRI INDRAJIT GUPTA:
SHRI H. N. MUKERIJEE :

. Will the PRIME MINISTER be pleas-
ed to state :

(a) the amount of Central outlay pro-
posed by the Planning Commission for
the Fourth Plan ;

(b) Whether it is a fact that several
Chief Ministers have demanded larger
share for the State in the total Fourth
Plan outlay ; and

(c) il so, whether the Central outlay
is likely to be cut down to meet the
demand of the Chief Ministers ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHI) : (a) The Fourth
Five Year Plan is under finalisation.
The Draft plan is expected to be placed
before the National Development Council
for consideration shortly.

(b) Yes, Sir.

(c) The question of the overall size of
the national Plan, public sector plan as
well as the Central sector and State
sector plans, will shortly be placed before
the National Development Council for
decision.

Tamil Nadu Government's Protests
against the change in A. I. R. news
Bulletin’s Timings

*47. SHRI YAJNA DATT SHARMA:
SHRI B. K. DASCHOWDHURY:
SHRI DHIRESHWAR KALITTA:
SHRI C. JANARDHANAN :
SHRI NAMBIAR :

SHRI K. ANIRUDHAN :
SHRI K. RAMANI :
SHRI SEZHIYAN :
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SHRI DEORAO PATIL :
SHRI E. K. NAYANAR :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether it is a fact that the Tamil
Nadu Government have protested against
the change in timings of the All India
Radio news bulletins in the morning;

(b) whether it is also a fact that the
Chief Minister of that State also met him
in this regard; and

(c) the reaction of the Central Govern-
ment thereto ?

THE MINISTER OF INFORMATION
AND BROADCASTING AND COMM-
UNICATIONS (SHRI SATYA NARYAN
SINHA): (a) to (c). No formal protest from
Tamil-Nadu Government has been received.
However, the late Chiel Minister
and the Minister of Information of
Tamil Nadu Government had discussed
this matter informally with the then
Minister of Information and Broadcasting
who had explained to them the background
to this decision and Government of India's
policy in this regard,

Offer from Shah of Iran to
mediate on Kashmir

*48. SHRI CHENGALRAYA NAIDU:
Will the Minister of EXTERNAL AFFA-
IRS be pleased to state:

(a) whether it is a fact that the Shah
of Iran, during his recent visit to India,
offered to mediate on Kashmir and other
issues between India and Pakistan; and

if so, Government's

®
thereto?

reaction

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) No, Sir.

(b) Does not arise.
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Corporation for A. 1. R.

*49. SHRI J. MOHAMED IMAM:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Government have rejected
the Chanda Committees’ recommendation
regarding the placing of All-India Radio
under an autonomous Corporation;

(b) if so, whether Government now
propose to constitute for running of the
All India Radio a Governing board with
a measure of freedom than the organisation
has been enjoying uptill now; and

(c¢) if so, the details thereof and on
what basis Government have decided to
constitute the Governing board for running
the All India Radio?

THE MINISTER OF INFORMATION
AND BROADCASTING AND COMM-

UNICATIONS (SHRI SATYA
NARAYAN SINGH): (a) to (c). The
recommendations of  the Chanda

Committee on this point are still under
consideration and a final decision about
change in the organisational structure of
All India Radio has not yet been taken.

Entry of Immigrants to U. K.

*50. SHRI HIMATSINGKA: will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that Govern-
ment of U, K. had lately warned its
Commonwealth partners on or about
January 10, 1969 that it would not only
continue to restrict the entry of immigrants
from their countries but will also enforce
stricter measures into Britain, and

(b) if so, what specific information
was given to Government in this regard
and Government's reaction thereto?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) and (b). No such warning or
intimation was received from U. K.
Government on or about 10th January,
1969. However, British Government
through their High Commission in New
Delhi intimated to us on the 29th January,
1969 that the concession whereby
husbands and male Commonwealth citi-
zens who are normally admitted there to
join their wives and finances for permanent
settlement will be withdrawn, The Gover-
nment of India informed the British
Government of their hope that the imple-
mentation of this restrictive measure would
not lead to break up of families.
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Trade With Rhodesia

53. DR. RANEN SEN :
SHRI JAGESHWAR YADAY :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

{a) Whether it is a fact that Rhodesia
continues to trade with several countries
despite U. N.'s. decision to impose man-
datory sanctions against that country;

(b) if so, which countries are the major
trade partners of Rhodesia at present;
and

(c) Whether Government intend to
take this issue in the U. N. with a view
to ensure strict observation of the U. N.
sanction against Rhodesia by all
nations ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)

Yes, Sir.

(b) and (¢) . The Committee set up
by the U. N. Security Council to exa-
mine the implementation of sanctions
against Southern Rhodesia has reported
that South Africa has become the main
trading partner of Southern Rhodesia.
The Committee has also noted that Portu-
gal has permitted a free flow of goods
to and from Southern Rhodesia. Govern-
ment have implemented U. N. resolution
on the subject and have been supporting
moves for strict observance of the resolu-
tion by other countries.

Emergency Commissioned Officers

*354. SHRI NANJA GOWDER :
SHRI J. M. BISWAS :

Will the Minister of DEFENCE be
pleased to state :
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(a) the total number of Emergency
Commissioned Officers released recently
who have been rehabilitated with the help
of the Central Government;

(b) the total number of officers who
are still to be rehabilitated and the action
being taken in this regard by Government;

(c) whether Government have assessed
the hardship being encountered by several
released officers who have not been in a
position to get a suitable opening till now;
and

(d) the amount of compensation if
any, paid by the Government of India in
the form of gratuity, pension etc. to the
released Emergency Commissioned
Officers ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) to
(d). The total number of Emer-
gency Commissioned  Officers recruited
during the Emergency (excluding Medical
and Veterinary Officers about whose
rehabilitation there is no problem), was
9,087. Leaving out of account 76 granted
Short Service Commissions, 11 transferred
to Remounts and Veterinary Corps and
150 killed or otherwise deceased, 8,850
ECOs required to be considered, for grant
of Permanent Commission or other modes
of rehabilitation. Since the release of
ECOs is taken up in batches, so far 5,067
have come up for consideration. The
position in regard to these is as follows :

No, granted PCs 1,821

No. rehabilitated in other

Government and Public bodies ... 1,728

Break Up

1AS etc. on the results of

UPSC examination 73

N.C.C. 416

T. A. 13

BSF and other Central

Police Forces 602

Other Central Govt,

services and posts B4

State Govt, services

and posts 57

Public Sector Undertakings ... 78

Private Sector 143

Reverted to civil posts 213

Self-employed 49
1,728
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No. still requiring rehabilitation ... 920
(excluding 70 released on disciplinary
grounds and 378 resigned or released
as non-optees).

The Chief Ministers/Governors of the
States)Union Territories have recently
been requested to absorb the ECOs
belonging to their States in the State
Services/Posts and in the posts in the
Public Sector Undertakings under them.
A request has also been made to the
Union Ministers concerned with the
various Central Government Public Sector
Undertakings to absorb the released
ECOs to the maximum extent.

Government are fully alive to the
problem and have taken wvarious steps to
solve it. The various measures taken in
this respect have been announced on the
floor of the House from time to time,

Released Emergency Commissioned
Officers (other than those disabled, those
commissioned from the ranks and those in
Permanent Civil Government service) are
entitled to & terminal gratuity at the rate
of Rs. 1,000/- for each completed year of
service. If the total service exceeds
completed years by & months or more,
then an additional gratuity of Rs. 500/-
is payable for that period. Those
commissioned from the ranks have the
option to elect either the service pension
as admissible under the relevant rules or
the terminal gratuity benefit. Those
ECOs who revert to civil posts held by
them prior to the grant of Commissions
are not eligible for any military pension or
gratuity but their service as ECOs counts
for civil pension.

Berubari
*55.

SHRI D. AMAT :
SHRI G. C. NAIK.

Will the Minister of EXTERNAL
AFFAIRS be pleasod to state :

(a) Whether it is a fact that a Con-
ference of representatives of India and
Pakistan was held at Calcutta during
December 1968 to discuss the demarcation
work at Berubari; and
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(b) if so, the nature of decision taken
at that conference 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT SURENDRA PAL SINGH):
(a) and (b). A conference of the
Directors of Land Records of West Bengal
and East Pakistan was held in Culcutta
on the 27th and 28th December, 1968
to discuss the programme of demarcation
work during the current field season. In
regard to Berubari Union No. 12 the
Director of Land Records, West Bengal
explained his inability to proceed with
demarcation as the matter was sub Judice,
because of an appeal pending before the
Supreme Court of India.
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Financial Help To Bhutan

*57. SHRI SHRI CHAND GOYAL :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state the Amount of
the Financial help which Government have
agreed to give to Bhutan in 1968-69 to
strengthen its revenue resources and for
its economic and industrial development
and for meeting the situation arising out
of the recent floods there ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
Government of India have, at the request
of the Government of Bhutan, agreed to
give the following amounts :—

(1) Developmental

Subsidies . Rs. 427 lakhs,
(2) For Flood Reliefl
Measures ... ... ... Rs. 20 lakhs,

Newsprints Plants

*58. SHRI K. M. ABRAHAM : Will
the Minister of INFORMATION AND
BROADCASTING be pleased 10 state ;

the total Number of Newsprint
plants to be established in India during
the Fourth Plan with their proposed
locations and total investment including
forcign exchange involved;

(a)

(b) whether the Kerala Government
have approached to the Central Govern-
ment for Newsprint plant to be started in
Kerala; and

(¢) if so0, the reaction of Government
thereto 7
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THE MINISTER OF INFORMATION
AND BROADCASTING AND COMMU-
NICATIONS (SHRI SATYA NARAYAN
SINHA): (a) At present, there is a proposal
under consideration to establish one News-
print Plant in the Public Sector in Kerala
and one in the Private Sector in Himachal
Pradesh. The estimate of total investment
in the Kerala Plant amounts to Rs, 21
crores and that for the Himachal
Pradesh Plant has yet to be worked out
by the private party, The foreign exchange
expenditure envisaged for the Kerala
Plant is Rs. 10.54 crores.

(b)and (c). The Government of
Kerala have not made any formal
approach as such in the matter but they
have assured the supply of adequate raw
materials, land, water, power, etc. The
Scheme is at present under active consi-
deration of the Central Government.

Indian Immigrants To U. K.

*59. SHRI P. M. SAYEED : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the Britain Home Minister
made a request to her during her recent
visit to the Commonwealth Prime Minis-
teas’ Conference for assistance to restrict
Indian immigrants to that country ;

(b) if so, the nature of assistance
sought ;

(c) the proposals made by her to the
British Home Minister in this regard ;

(d) the reaction of the British Home
Minister to these proposals ;

(¢) whether the proposed restrictions to
be imposed by Britain will affect the
Indian residing in Britain in any way ;
and

(M) if so, in what way 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
No, Sir,

(b) to (). Do not arise.
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Visitors to Pakistan

201. SHRI M. L. SONDHI : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that unnecessary
police harassment is experienced by the
intending visitors to Pakistan for verifica-
tion ; and

(b) if so, the steps Government have
taken to redress the grievances of the
public ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH)

(a) The Government of India have not
received any complaints in this regard.

(b) Does not arise,
Arms Aid to Pakistan

202. SHRI BABURAO PATEL :
SHRI GADILINGANA GOWD :
SHRI SHRI CHAND GOYAL :
SHRI K. M. MADHUKAR :
SHRI YOGENDRA SHARMA :

Will the MINISTER OF DEFENCE
be pleased to state ;

(a) the nature, quantity and value of
military equipment by way of aid or
purchase Pakistan got from America,
China, Iran, Soviet Russia and West
Germany, nation-wise, after the Indo-
Pakistan war of 1965 till now as per latest
information available with the Government
of India ;

(b) as against the above, the value of
military equipment we got from America,
West Germany and Soviet Russia and
other nations, nation-wise during the same
period ; and

(c) short summary of the protests
lodged by us with various countries for
supplying arms to Pakistan and whether
these protests proved effective and if so, to
what extent and with which nations 7

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) The
types and  quantities of various
weapons and equipment which Pakistan
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had obtained from China were brought to
the notice of the House in reply to Unstar-
red Question No. 431 answered on 13th
November, 1968. In addition Pakistan had
also obtained substantial quantities of
electronic equipment, anti-tank missiles,
ammunition and spares from several
countries. The total value of all the
military equipment acquired by Pakistan
since 1965 would be well over § 700
millions. It would not be desirable to
disclose further details.

(b) Appropriate measures to deal with
the threat arising from the arms build-up
in Pakistan have been taken by the
Government by importing, where necessary,
items that could not be manufactured
indigenously. It will not be in the
interests of security to disclose the value
or the sources of these supplies,

(c) Government's views on the question
of arms supplies to Pakistan have been
made known to all friendly countries. It
has been pointed out to them that any

accretion to  Pakistan's armed strength
would only make it more intransigent in
its attitude towards normalisation of

relations with India and would accentuate
tension in the sub-continent. These appro-
aches have borne results in some cases,

Pensions of Old Soldiers

203, SHRI BABURAO PATEL : Will
the Minister of DEFENCE be pleased to
state :

(a) whether as a result of the constant-
ly increasing cost of living, Government
have decided to increase suitably the
pensions of old soldiers who fought for
our country ;

(b) if so, the details thereof rank-wise,
and group-wise of those who completed
20 years of service ;

(c) the number of groups observed for
service pensions and the type of soldiers
falling under each group ; and

(d) the reasons why the pensions of
higher officers have not been suitably
revised 7
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THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) :

(w) to (d) : A statement is laid on the
Table of the House. [Placed in Library.
See No, LT—23/69)

Land Allotted to Foreign Embassies
in India

204. SHRI BABURAO PATEL: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the names of foreign embassies and
the area of the land allotted to each of
them in Delhi for the purposes of cons-
tructing their buildings with location in
each case and the price or rent charged
per yard or acre in each case;

(b) whether any in price
was made in comparison with the ruling
market price of land in Delhi; if so the
ruling price and the Embassies who were
given the concession and reasons therefor;

(c) the names of countries who have
allotted land to Indian Embassies with area
in each case and the terms or price at
which these have been allotted to us;

(d) whether it is a fact that the Holy
See is also treated as a nation and Embassy
and given a plot; and

(e) if so, which other religious institu-
tions are treated similarly and if not, the
reasons therefor?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) 34 Diplomatic Mission in new Delhi
have acquired plots so far for the purposes
of constructing their  buidings in
“Chanakyapuri” as per detils given

below:—

Name ol Mission Area
Afghanistan 5998 acres
Australia 11.88 5
Belgium 548
Burma 598
Canada 8.859 -
Ceylon Nz -
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Name of Mission Area The price charged was between
_ Rs. 40,000 and Rs. 50,000 per acre depen-
China . 30.595 actes  ging on the location of plot during the
Czechoslovakia 8443 .. period from 1950 1o 30th of June 1958,
Ethiopia 5864 . Thereafter, up to January 1964, the price
Finland 5142, was raised by 309/,
Germany 5995 ) e
Ghana 5404, These prices are exclusive of the
Holy See 37717 ., annual ground rent, which was 2§49 of
Hungary 4346, the initial premium paid. Foreign
Indonesia 422, Missions were, however, given the option
Ttaly 9637 to commute the ground rent on plots at a
Japan 11988 flat rate of Rs. 40,000 per acre and pay
Malaysia 5406 ,, nominal annual ground rent of Re. 1/- per
Netherlands 5998 acre.
Norway 4323 (b) Yes Sir. The plots were given to
New Zealand 4640 the Missions of the above-mentioned coun-
Pakistan 1195 ,, tries at concessional rates, i.e. on no
Philippines $00 profit, no loss basis—only the cost of
Portugal 5957 . acquisition and development of land was
Sudan 5980 charged. The prevailing market price of
Sweden 9.846 ,, land at that time was Rs. 1,01,000/- per
Switzerland 6098 acre—the price fetched in auction at that
Thailand 400 time.
Turkey 4556 ,,
U.S.S. R. 21.831 25 Foreign Missions bought land prior
U. A. R. 4.147 to July, 1958, and 9 Missions, i.e. those of
Britain 241, Philippines, Ghana, Netherlands, U.A.R.,
U.S. A, 27972, Turkey, MNew Zealand, Czechoslovakia,
Yugoslavia 5981 Hungary and Japan from July, 1958.
©
Name of country Area Terms Price
Addis Ababa (Ethiopia) 22,333 sq. This plot is By mutual
metres acquired in exchange
exchange of
the plot given
to the
Ethiopian
Embassy in
Chanakyapuri
99 years
lease.
Islamabad (Pakistan) 51866.2 Perpetual lease Rs. 9.6 lakhs
sq. yd. (Rs. 18.51 per
5q. yd.)
Karachi (Pakistan) 10470 sq. 99 years lease Rs. 3,03,440
yd. (Clifton (Rs, 28.95 per
plots) sq. yd.)
Kabul (Afghanistan) 10 Jaribs 99 years lease Rs. 1,89,125.20
(Rs. 18.91 per
*  sq. metre).
Ankara (Turkey) 12015 sq. Free hold Rs.3,48,822
metre (Rs. 29.03 per

8q. metre).
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Name of Country Area Terms Price
Brasilia (Brazil) 25000 sq. Free hold Eree gift from
metre the Govern-
ment of
Brazil.
Trinidad (Port-of- 24291 99 years Initial premium
Spain) 8q. feet lease TS 2880 Annual
(2 plots) premium TS 2160
initial premium (Rs. 10827.07 &
annual Rs. 8120.30).
premium

(d) Yes. This is according to the
established diplomatic practice.

(e) Nil. Question does not arise as
the Holy See is not a religious institution.

Newsprint Quota of *Jansatta’

205. SHRI D. R. PARMAR:
SHRI R. K. AMIN:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) Whether the transfer of newsprint
quota of *'Jansatta’ was not allowed when
it sold out its concern to “Indian Express™;
and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND COMMUNI-
CATIONS (SHRI I. K. GUJRAL):

(a) Government do not have infor-
mation that the Jansatta Group of news-
papers have been sold to the Indian
Express Group. Permission sought by
this Group for transfer of its newsprint
quota to the Express Group in the event
of a sale taking place was not granted.

(b) Under the Newsprint Allocation
Policy, no newsprint is allocated to any
new paper of a Common Ownership Unit,
Express Newspapers are a ‘Common

Ownership Unit' and newspapers belon-
ging to the Jansatta Group will become
new newspapers of the Express Group, if
acquired by them,
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Expansion of Electronics Industry

212. SHRI HARDAYAL DEVGUN:
SARI K. P. SINGH DEO:

Will the Minister of DEFENCE be
pleased to state:

(a) Whether Government have decided
to expand the electronics industry in the
country; and

(b) if so, the datails thereof ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and
(b). Yes, Sir. The Bhabha Committec
had assessed that the annual production
of electronics items in the country
which was about Rs. 26.5 crores
in 1964-65 had to be stepped up to Rs.
300 crores per annum by 1975. Produ-
ction during 1967-68 was Rs. 65 crores and
is expected to be Rs. 85 crores in 1968-69,
Steps are being taken to expand the elect-
ronics industry in the country to meet
the increasing demands.
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A. M. 1. E. Qualified Persons in
Ordnance Factories

213. SHRI N. R. LASKAR:
SHRI ONKAR LAL BERWA:
SHRI R. BARUA:

Will the Minister of DEFENCE be
pleased to refer to the reply given to
Unstarred Question No. 6299 on the 28th
August, 1968 regarding A.M.LE. qualified
persons in Ordnance Factories and state;

(a) Whether the necessary information
has since been collected;

(b) If so, the details thereof and the
decision taken by Government in this
respeci; and

(c) if not, the reasons for delay and
when the information is likely to be colle-
cted and the decision taken?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (&) to (c). Necessary informa-
tion was already collected and placed on the
Table of the House on 20-12-1968 as in the
statement laid on the Table of the House
[placed in Library, See No, LT-24/69)
Government orders have since been issued
on 4-2-1969 to the effect that a civilian
employee paid from the defence Services
Estimates, who acquires a degree in Engi-
neering or an equivalent qualification
(including A. M. 1. E.), while he is serv-
ing in a non-gazetted technical scientific
grade shall have his pay refixed with
effect from the date on which he acqui-
res the above mentioned qualification, at
the stage in his scale of pay which would
give him three advance increments,
Those employees who pass section *A’ of
AMIE will also be granted one advance
increment.  Subsequently, on passing
section *B’, they will be allowed two in-
crements. The financial benefit on account
of the above decision would be allowed
from 1-12-1968 to those who have
already acquired the qualification and from
the date of announcement of the results of
the concerned examinations to those who
attain the requisite qualifications after
1-12-1968.
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Peace Observer Group's Visit to Mozema

214. SHRI N. R. LASKAR:
SHRI ONKAR LAL BERWA:
SHRI R. BARUA:

SHRI RAGHUYIR SINGH
SHASTRI:
Will the Minister of EXTERNAL

AFFAIRS pleased to state:

(a) Whether it is a fact that the peace
observers group which visited the vicinity
of mozema, the scene of the clashes bet-
ween Indian Security Forces and under-
ground Nagas on the 2nd December, 1968
appealed to the underground MNagas and
Security Forces not to violate the cease-
fire agreement;

(b) if so, whether it is also a fact that
they have alleged that Security Forces are
not keeping with the terms of the Cease-
fire Agreement; and

(c) if so, how far this statement is
true?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) Government have no information.

(b) and (c). Do not arise.

Liberalisation of restrictions on entry
into Nagaland.

215. SHRI N. R. LASKAR:
SHRI RABARUA:
SHRI SRINIBAS MISRA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) Whether Government are consider-
ing the liberalising of restrictions on entry
into Nagaland of people from other parts
of India;

(b) whether the Government of Naga-
land have been consulted and if so, their
reactions;
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(c) whether that decision of Govern-
ment is likely to further complicate the
existing problem of the state arising out
of the activities of rebel Nagas; and

(d) if so, whether Government propose
to reconsider their decision in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
to (d). The question of liberalisation
of restrictions on the entry of people from
the rest of India into Nagealand is under
consideration of the Government of India
and has not been taken up yet with the
Government of Nagaland.

Hindi Bulletin for Srinagar station

216. SHRI BISWANARAYAN
SHASTRI: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) Whether there is any demand or
proposal before him to stop broadcasting
of Hindi News Bulletin of A. 1. R, from
Srinagar Centre of A, I. R,; and
reaction

(b) If so, Government's

thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND COMMUNI-
CATIONS (SHRI 1. K. GUIRAL): (a)
No, Sir.

(b) Does not arise.

Equal Status for Hindi and regional
languages in A. 1. R. Broadcasts

217. SHRI BISWANARAYAN SHAS-
TR1: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state:

(a) whther itis a fact that Hindi is
given equal status with English in A. L. R.
broadcasts;
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(b) if so, whether other regional
languages will also be given cqual status
with English in A. I. R.; and

(¢) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND COMMUNI-
CATIONS (SHRI LK. GUJRAL): (a) The
total time devoted to Hindi programmes
in All India Radio broadcasts far
exceeds than that given to Programmes
in English. The status of Hindi in AIR
broadcasts cannot, therefore, be said to
be inferior to that of English,

(b) The same is the case with regional
languages. The time devoted to pro-
grammes in regional languages is much
more than that devoted to programmes in
English.

(¢) Does not arise,
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Formulation of Fourth-Five Year Plan

230. SHRI BEDABRATA BARUA:
SHRI GEORGE FERNANDES:
SHRI RAGHUVIR SINGH

SHASTRI:
SHRI J. MOHAMMAD IMAM:
SHRI K. P. SINGH DEO:
SHRI R.R. SINGH DEO:
SHRI C. MUTHUSWAMI:
SHRI R. K. AMIN:
SHRI CHINTAMANI PANI-
GRAHI:
SHRI C. C. DESAL:
SHRI D. N. PATODIA:
SHRI S. K. TAPURIAH:
SHRI HIMATSINGKA:
SHRI A, SREEDHARAN:
SHRI YAJNADATT SHARMA:
SHRI PRAKASH VIR SHASTRI
SHRI S, M. BANERJEE:
SHRI SITARAM KESRI:
SHRI YOGENDRA SHARMA:
SHRI BHOGENDRA JHA:
SHRI RANEN SEN:
SHRI INDRAJIT GUPTA:
SHRI RANIJIT SINGH:
SHRI BAL RAJ MADHOK:
SHRI HARDAYAL DEVGUN
SHRI D. C. SHARMA:
SHRI BENI SHANKER
SHARMA:
SHRI NARENDRA SINGH
MAHIDA:
SHRI SHIV KUMAR SHASTRI
SHRI SRADHAKAR SUPAKAR:
SHRI VISHWANATH PANDEY:



83 Written Answers

DR. MAHADEVA PRASAD:

SHRI RABI RAY:

SHRI SHIVA CHANDRA JHA:

SHRI CHENGALRAYA
NAIDU:

SHRI SHRI CHAND GOYAL:

SHRI OM PRAKASH TYAGL

SHRI D.R. PARMAR:

SHRI 5.M. SOLANKI:

SHRI MANGLATHUMADAM:

SHRI YASHWANT SINGH
KUSHWAH:

SHRI KANWAR LAL GUPTA:

SHRI MAHANT DIGVIJAI
NATH:

SHRI HEM BARUA:

Will the Prime Minister be pleased to
state :

(a) whether the Fourth Plan has been
finalised ;

(b) if so, what is the latest estimate
of the size of the Plan and proposed
oullays for private and public sectors;

{c) when the Fourth Plan is expected
to begin; and

(d) if the reply to part (a) above be
in the negative, the reasons for the delay
and when it will be finalised ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI):

(), (b) and (d). The Draft Fourth
Plan is at an advanced stage of prepara-
tion. It will be placed before the
National Developement Council” shortly.

(c) The Fourth Plan period will begin
from April, 1969.

Chinese Hydrogen Bomb Explosion

231. SHRI R. K. SINHA:
SHRI HEM RAl
SHRI BAL RAJ MADHOK:
SHRI HEM BARUA:
SHRI S.K. TAPURIAH
SHRI RAGHUYVIR SINGH

SHASTRI:

SHRI N. SHIVAPPA:
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SHRI MEETHALAL MEENA:

SHRI B. K. DASCHOWDHARY

SHRI NARAIN SWARUP
SHARMA:

SHRI RAM SWARUP VIDYA-
RTHI:

SHRI R. K. AMIN:

SHRI KANWAR LAL GUPTA:

SHRI BANSH NARAIN SINGH:

SHRI GADILINGANA GOWD:

SHRI K. LAKKAPPA:

SHRI HUKAM CHAND
KACHWAL

SHRI VALMIKI CHOUDHURI:

SHRI R. BARUA:

SHRI YASHWANT SINGH
KUSHWAH:

SHRI CHENGALARAYA
NAIDU:

SHRI D. N. PATODIA:

SHRI NARENDRA SINGH
MAHIDA:

DR. SUSHILA NAYAR:

SHRI HIMATSINGKA:

SHRI A. SREEDHARAN:

SHRI R. R. SINGH DEO:

SHRI YAINA DATTA SHARMA:

SHRI K. M. KOUSHIK:

KUMARI KAMLA KUMARI:

SHRI OM PRAKASH TYAGI:

SHRI D. R. PARMAR:

SHRI J. B. SINGH:

SHRI SHARDA NAND:

SHRI ONKAR SINGH:

SHRI BHARAT SINGH
CHAUHAN:

SHRI SAMAR GUHA:

DR. KARNI SINGH:

SHRI N. R. LASKAR:

SHRI GEORGE FERNANDES:

Will the Minister of Defence be pleased
to state:

(a) whether China exploded a hydrogen
bomb in December, 1968 and is prepa-
ring to launch an 1. C. B. M. in the
Indian Ocean;

(b) if so, whether the implications of
these developments on our defence has
been examined; and

(c) whether Government propose to

review their stand relating to the manu-
fi of nuc pons?
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THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) China
exploded a hydrogen bomb on the 27th
December 1968. It is also known that
China is now engaged on the development
of inter-continental ballistic missiles, but
no clear indications are available when
and where such a missile would be
tested.

(b) and (c). The effect of these deve-
lopments on our security is a subject of
continuous assessment by the Government.
The policy of the Government on the
manufacture of nuclear weapons has been
made clear to the House on a number of
occasions carlier,

Officials Who Accompanied P. M. to
London

232, SHRI MANGALATHUMADAM:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of officials/non-officials
who accompanied the Prime Minister
during her recent foreign tour to London;
and

(b) the amount of foreign exchange

spent on them?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) During her visit to London, P.M.
was accompanied by the Minister of State
in the Ministry of External Affairs,
Secretary to the Prime Minister, two
officers of the Government of India and
four members of her personal staff.

(b) Rs. 38,500, (Approximately).

Deputy Defence Minister's visit to
Laccadive and Minicoy Islands.

233, SHRI MANGALATHUMADAM:
Will the Minister of DEFENCE be pleased
to state:

(a) whether the Deputy Minister of
Defence visited some areas in the
Laccadive and Minicoy Islands recently;
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(b) the main deliberations he had with
the Local Administratorse specially in
regard to the settlers there; and

(c) whether any discussion took place
in regard to the re-settlement of some
Kerala landless peasants in the Islands
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M.R.
KRISHNA): (a) to (c). The Deputy
Defence Minister  visited certain of the
Laccadive and Minicoy Islands a
few weeks ago. He had general
discussions with the Administrator regard-
ing the development of the Islands and the
encouragement of youth activities. The
Deputy Defence Minister also visited a
Junior Division Naval Boys' Camp of the
National Cadet Corps held at Amini
Island, and addressed an NCC Rally.

Cochin Naval Base

234. SHRI MANGALATHUMADAM:
Will the Minister of DEFENCE be pleased
to state:

(a) whether any suggestions have come
from the Kerala Government in regard to
the developments and improvements of
the Cochin Naval Base, keeping in view the
increasing population of the Cochin area;
and

(b) if so, the reaction of the Central
Government thereto ?

235. THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) No, Sir.

(b) does not arise.

awraTea ot ety ayam
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Production in Ordnance Factories

237, SHRI S. M. BANERJEE : Will
the Minister of DEFENCE be pleased to
state :

(a) whether production in Ordnance
Factories has abnormally increased in
1968 ;

(b) if so, the wvalue of production in
1968; and

(c) how it compares with figures of
1967 7

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) : (a) to (c). The value of issues
from Ordnance Factories” production from
1966-67 onwards is as under :—

Year Value of issues
(Rs. in crores)
1966-67 103.87
1967-68 (Provisional) 97.17
1968-69 (Estimated) 107.60
The figures are salf-explanatory.
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Delhl Administration’s Tableau For 26th
January, 1969

SHRI YAJNA DATT
SHARMA:

SHRI HARDAYAL DEVGUN:

SHRI BHARAT SINGH
CHAUHAN:

SHRI HUKAM CHAND
KACHWAL

Will the Minister of DEFENCE be
pleased to state :

(a) whether it is a fact that the
Central Government have objected to the
Delhi Administration's January 26th
Tableau about Swami Shradhanand,

(b) if so, the reasons therefor;

(¢) whether some other States also
did not participate in the Republic Day
pageantry; and

(d) if so, the names of the States and
the reasons for their non-participation ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
(b). The proposal of the Delhi Ad-
ministration for putting up a tableau in
the Republic Day Parade, 1969, was
considered by & Committee (Consisting of
Secretary Ministry of Information and
Broadcasting, representatives of Directorate
of Song and Dramma Division and Ministry
of Defi etc.) cor d for considering
propsals for tableaux and folk dances.
The Committee did not favour this proposal
and considered that it would be more
impressive if the Delhi Administration
put up a tableau on the theme ‘Face Lift
of Delhi’ showing models of renovations,
beautification plans, etc.

(c) and (d). Certain State Governments/
Union Administrations viz., Andaman &
Nicobar Islands, Bihar, Dadra & Nagar
Haveli, Kerala, Orissa and Pondicherry,
intimated that they would not be able to
put up tableaux in Republic Day Parade,
1969. They however, did not give any
specific reasons.
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Non-Aligned Coaference

SHRI CHENGALRAYA
NAIDU:

SHRI B.K. DASCHOWDHURY:

SRIMATI ILA
PALCHOWDHURLI:

SHRI N.R. LASKAR:

SHRI R. BARUA:

SHRIR.K. SINHA:

SHRI A. SREEDHARAN:

SHRI RANIJIT SINGH:

SHRI BAL RAJ MADHOK:

SHRI HARDAYAL DEVGUN:

SHRI D.C. SHARMA:

SHRI BENI SHANKER
SHARMA:

SHRI SURENDRA NATH
DWIVEDY:

SHRI DINKAR DESALIL

SHRI K. LAKKAPPA;

SHRI SAMAR GUHA:

SHRI S. KUNDU:

SHRI GEORGE FERNANDES:

SHRI MANIBHALI J. PATEL:

SHRI D.N. PATODIA:

SHRI RAGHUVIR SINGH
SHASTRI:

SHRI SHIVA CHANDRA JHA:

SHRI CHENGALRAYA
NAIDU:

SHRI ONKAR LAL BERWA:

239.

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(2) whether the consultation on the
proposal for another Conference of non-
aligned countries during this year, has
been concluded with the Government
concerned;

(b) whether the concerned members
bave agreed for the sald conference;

(c) if s0, when it is likely to be held;
and

(d) the issucs likely to be discussed in
the said conference ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): (a)
to (d). Inter-governmental consultations
between Ethiopia, India, UAR andYu go
slavia have been in progress. Theselo ur
countries will now embark on preliminary
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consultations with the other non-aligned
States. It is only when these wider
consultations are completed that the
consensus of opinion among the non-
aligned States will become clear.

Hindustan Aeronautics Limited

240, SHRI PREM CHAND YERMA:
Will the Minister of DEFENCE be pleased
to state:

(a) when the Hindustan Aeronautics
Limited was set up and its aims and
objects;

(b) whether the targets of setting up
units according to project reports and their
production and development targets were
achieved and if so, when and how, and if
not, the reasons therefor;

{c) whether any foreign collaboration
was involved in the setting up of company
and if so, the names of countries which
collaborated, the terms of collaboration
and how much foreign exchange, as aid,
was received;

(d) the items the Company is at present
producing and the extent of production
and whether these products are upto
international standards; the figures of
production and sale during the last three
years and how much of this production
was exported; and

(c) whether there are any difficulties
with which the company is faced at pre-
sent, and if so, the steps Government
propose to take to remove them?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) Hindustan Aecronautics
Limited came into exist on 1st Octob
1964 by the amalgamation of the
Hindustan Aircraft Limited and Aeronau-
tics India Limited. The Object of the
amalgamation was to make the best use of
limited resources to manufacture aircraft
and aeroengines in India.

(b) The Units at Nasik, Hyderabad and
Korapurt set up by Hindustan Acronautics
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Limited after its inception have gone into
prodution.  Although there have been
delays in the commissioning of certain
shops, mainly due to longer time taken in
completion of civil work and receipt of
equipment, the schedule of production of
aircraft as finally drawn up has been
broadly kept up,

(c) Hindustan Aeronautics Limited has
been set up as a wholly Government owned
undertaking. There is no financial parti-
cipation from any foreign countries.

(d) Various types of aircraft (including
helicopters) aero-engines, electronic equip-
ment and gliders are being produced by
HAL. These products are up to inter-
national standard. Value of prodution,
sales and exports during the last three
years are as follows:-

(Rupees in Lakhs)

1965-66 1966-67 1967-68

(1) Value of
production 1772,86 3492.38 4636.34

(2) Sales 1646.33 2928.76 4137.54
(3) Value of
exports 0.54 19.97 575

(e) The production of aircraft is beset
with difficulties of various kinds, and in
India, where the industry is not so
advanced as in certain other countries, the
problems faced are even greater. The
more important of these relate to produc-
tion planning, procurement of materials
and technical problems pertaining to
aircraft. HAL have taken several
measures to overcome these difficulties,
but a continuous waich is necessary and
solutions have to be found as and when
specific dificulties arise. The Government
has also made certain changes in the
organisation of HAL to enable it 1o
function more efficiently.
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Sagpestions by the Federation of Chambers
of Commerce and Industry for more plan
outiny

242. SHRI HIMATSINGKA:
SHRI P. C. ADICHAN:
SHRI S. K. TAPURIA:
SHRI GADILNGANA GOWD:
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SHRI P. M. SAYEED:
SHRI MANIBHALI J. PATEL:

Will the PRIME MINISTER be pleased
to state:

(a) whether Government's attention has
been drawn to the pamphlet issued by the
Federation of Chambers of Commerce and
Industry in December last suggesting an
outlay of Rs. 18,000 crores in the Fourth
Five Year Plan for achieving a feasible
growth rate of necarly § per cent and has
cautioned against a ‘too ambitious’ plan;
and

(b) if so, what specific suggestions were
made their in and Government's reaction
to each of them ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) Yes. Sir.

(b) Attention is invited to the answer
given in the Lok Sabha to Unstarred
Question No. 3274, dated 4th December,
1968.

Annual plan outlay for 1969.70 in respect
of different states

243. SHRI HIMATSINGKA:
SHRI S.K. TAPURIAH:
SHRI P.C. ADICHAN:
SHRI NARENDRA SINGH
MAHIDA:
SHRI VALMIKI CHAUDHARY:

Will the PRIME MINISTER be pleased
lo state:

(a) the annual plan out-lay fixed for
1969-70 for the different States;

(b) the break up of this out-lay amongst
different sectors of economy and for
different social services like health and
education;

(c) the rate of growth achieved in 1966~
67, 1967-68 and 1968-69 and the state of

growth cavisaged for 1969-70; and
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(d) the extent of increase in agricultural
and industrial production and whether
annual income and per capira income over
that in 1967-68 and 1968-69 is likely to be
achieved under that 1969-70 plan ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) and (b). These have not
yet been finalized.

(c) and (d). Comparable estimates of
State income for these years are not yet
available.

MIG Aircraft

244, SHRI HIMATSINGKA:
SHRI S. K. TAPURIAH:
SHRI R. K. AMIN:
SHRI RANJIT SINGH:
SHRI HARDAYAL DEVGUN:
SHRI BENI SHANKER

SHARMA.:

SHRI SRADHAKAR SUPAKAR:
SHRI A. SREEDHARAN:
SHRI 5. M. BANERIJEE:
SHRI CHENGALRAYA NAIDU:
SHRI BAL RAJ MADHOK:
SHRI D. C. SHARMA:
SHRI P. C. ADICHAN:
SHRI S. S. KOTHARI:

Will the Minister of DEFENCE be
pleased to state:

(a) whether the first MIG aircraft has
been assembled by the MIG workshop at
Koraput and Nasik respectively;

(b) if not, the progress so far made in
this direction and the time by which the
first plane would be ready;

(c) if the plane has already been manu-
factured whether it has been subjected to
test flight and is so, with what results and
how far itis found suitable to Indian
conditions and the requirements of the
Indian Air Force; and

(d) the possible production of MIGs or
its parts during 1969 ?
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THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) The first MIG aircraft has
been assembled at H. A. L., Nasik Divi-
sion. The factory at Koraput manufactures
only aeroengine for MIG-21 aircraft
and they had delivered the first engine to
H. A. L., Nasik Division.

(b) does not arise.

(c) The Planes manufactured are always
tested before delivery to the satisfaction of
the Air Force,

(d) Manufacture of MIG aircraft from
raw materials which is the last phase in

the production programme will commence
in 1969,

Nationalisation of Industry by Burma

*245. SHRI S. K. TAPURIAH:
SHRI HIMATSINGKA:
SHRI SAMAR GUHA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the Burmese
Government have recently nationalised
certain industries and concerns in Burma
including those owned by the Indians as a
measure of establishing socialist-economic
system in that country;

(b) if so, which were the industries so
nationalised since December, 1968;

(¢) how many Indian concerns were
affected thereby and the extent of assets
of these firms; and

(d) the steps taken by Government to
ensure that the Indian owners and pro-
prictors of these firms get full compensa-
tion for the assets taken over by the
Burmese Government and il necessary to
repatriate these Indians along with their
assets 7
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
Yes, Sir.

(b) Cinemas, Saw Mills, Textile Mills,
Engineering Works, Chemical Works and
other general industries numbering
about 170,

(c) About 10 to 15 of these industries
belong to Indian nationals. The extent
of their assets is not, however, known,

{(d) The Indian Embassy in Rangoon is
taking necessary action through diplomatic
channels to ensure that the Indian nationals,
whose industries have been nationalised,
get the maximum compensation and to
have them repatriated along with their
assets.

All Indla Newspapers Editors
Conference

246. SHRI1 S. K. TAPURIAH:
SHRI HIMATSINGKA:
SHRI A. SREEDHARAN:
SHRI CHENGALRAYA NAIDU:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:
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(a) whether the All India Newspapers
Editors Conference met at Bangalore in
the 4th week of December, last year;

(b) if so, whether the Conference
suggested any measures for preventing
unfair restrictive practices or aggressive
competition based on resources of news-
papers; if so the specific suggestions made
in this regard;

(c) whether any legislation is being
brought forward to prevent such practices
in the light of these suggestions and if
not what other measures are being taken
in the light of these proposals; and

(d) what other suggestions were made
at the said meeting of the Conference and
Government’s reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI I.K. GUJRALY: (a) Yes,
Sir.

(b) and (c). The following statement
gives the specific suggestions made by the
All India Newspapers Editors Conference
and action taken or contemplated thereon:

Action taken or contemplated

(i) Lowering of p-nstal rates applicable
to Newspapers.

(ii) Government should not buy shares
in any newspaper venture nor offer any
direct subsidy or grant or loan to any
newspaper or periodical even to tide
over a temporary difficulty.

(lii) Government should do nothing

that may strengthen monopolistic forces
in the Press.

(iv) Government should set up an

Under consideration with P. &. T. Depart-
ment.

Noted. Government have no such inten-
tion at present.

Measures ukenhyGovmmtwpmul
growth of mx ti dencies in the
Press are spelt outm reply to Starred
Question No. 33 answered on 19, 2. 69,
The Monopolies and Restrictive Trade
Practices Bill is also before Purliament.

The question of a long-term policy for
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Specific suggestion

Action taken or contemplated.

autonomous financial institution for making
adequate financial aid without strings
available to newspapers and periodicals
in distress. The proposed newspaper
finance organisation should be totally free
from official influence, interference or
control and its management should be
vested in non-officials who are familiar
with the working of newspapers and
periodicals.

giving financial assistance to newspapers
is being considered in consultation with
the Press Council. These suggestions will
be taken into consideration if an insti-
tution to finance newspapers is set up.

(d) Resolution No. 2 offers the coope-
ration of the Press in any legitimate mea-
sures taken by Government to stop vio-
lence, to punish and root out lawlessness
and Resolution No. 3 suggests recasting
suitably of the Bill to codify the law of
contempt to define contempt in positive
terms and to eliminate the clauses which
militate against modern concepts of
justice. These have been brought to the
notice of the Ministries concerned.

Summit Conference in Karachi

247. SHRI HIMATSINGKA:

SHRI P. C. ADICHAN:

SHRI S. K. TAPURIAH:

SHRI CHENGALRAYA
NAIDU:

SHRI NARAIN SWARUP
SHARMA:

SHRI RAM SWARUP
VIDYARTHI:

KUMARI KAMLA KUMARI:

SHRI OM PRAKASH TYAGI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government's attention
has been drawn to the Joint Communique
issued at the end of the two-day summit
between Pakistan, Iran and Turkey in
December last at Karachi, in regard to
Kashmir and Farakka barrage and other
issues between India and Pakistan;

(b) if so, the exact text of the commu-
nique; and

(<) Government’s reaction thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) and (b). The text of the communique
is laid on the Table of the House. [Placed
in Library. See No. LT—26/69].

(c) The Government's view is that all
Indo-Pak questions should be settled
peacefully by bilateral discussions.

Upgrading of A. 1. R. Stations of
Cuddapah and Vishakhapatnam

248. DR. RANEN SEN:
SHRI ESWARA REDDY:
SHRI V. NARASIMHA RAO:
SHRI CHANDRA SHEKHAR
SINGH:
SHRI P. C. ADICHAN:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there is any proposal to
up-grade the relaying stations of A. 1. R.
at Cuddapah and Vishakhapatnam in
Andhra Pradesh to fulfledged stations
during the Fourth Plan;

(b) if so, the steps taken in this regard;
and

(c) the estimated cost of the proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS (SHRI I.LK. GUJRAL) : (a) No,
Sir,

(b) and (c). Do not arise.
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Bharat Electronles Limited

249. SHRI A. SREEDHARAN :
SHRI K. LAKKAPPA :
DR. SUSHILA NAYAR :

Will the Minister of DEFENCE be
pleased to state:

(a) whether Government have made any
assessment of loss which the Bharat Elec-
tronics Limited suffered since its inception
on account of irregularitics, thefts, stock
shortage;

(b) if so, the the result thereof; and

(c) the steps taken by Government to
remove the drawbacks and effect improve-
ments in working?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) Details of losses suffered by
Bharat Electronics Limited on account of

the reasons mentioned, since inception,
are as under :-
(i) Irregularities Rs. 36,093.00
(ii) Thefts Rs, 15,267.00
(iii) Stock Shorlaggs ... Rs. B4,870.00

(b) All cases of irregularities, thefts
and shortages have been duly investigated
by Bharat Electronics Limited and necess-
ary steps taken by the Company to avoid
recurrence of such irregularities, Major
cases of theft or fraud have also been
reported to Police.

(c) Does not arise in view of the reply
to part (b) of the question.
Indian Rare Earths Limited

250. SHRI A. SREEDHARAN:
SHRI K. LAKKAPA:

Will the PRIME MINISTER be pleased
to state:

(a) whether Government have made the
general assessment about the working of
Rare Earths Limited during the last five
years;

(b) if 20, the paturc of irregularitics
found during the same period; and
(c) the action taken in this regard?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) to (c). A review on the
working of the Company is made every year
by the Director of Commercial Audit on
behalf of the Comptroller & Auditor
General of India, which is included in the
Annual Report of the Company. The
Annual Report together with a review by
Government is annually presented to both
the Houses of Parliament. These reports
have not disclosed any irregularities calling
for Government action.

Hindustan Aeronauties Lid.

251. SHRI K. LAKKAPPA:
SHRI A. SREEDHARAN:

Will the Minister of DEFENCE be
pleased to state:

(a) whether Government have made
the assessment of working of Hindustan
Acronautics Limited during the last 3§
years,

(b) if so, the nature of irregularities
found during the same period; and

(c) the nature of action taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) to (c). A detailed examina-
tion of the working of Bangalore Division
of Hindustan Aeronautics Ltd, was under-
taken recently and certain measures have
been taken to improve its performance. It
has revealed that the productivity has been
affected, particularly during 1967-68, by
technical and production problems and
delay in receipt of essential supplies
and oot due to any irregularities. As a
remedial measure, the Production Planning
Department is being re-organised with the
assistance of a Team from the Administra-
tive Staff College, Hyderabad. The
Aeronautics Committee has also made
certain  recommendations regarding re-
organisation of Hindustan Aeronautics
Ltd. and based on these recommendations
necessary changes are being made in the
organisational structure of the Company.
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The Committee is expected to make further
recommendation to improve the working
of Hindustan Aeronautics Ltd.

Extensions to Officers in the Ministry

252. SHRI K. LAKKAPPA:
SHRI A. SREEDHARAN:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the number of cases in which exten-
sions or re-appointments have been given
to Class I Officers in his Ministry who
were going to be retired at the age of 58
years during the year 1968;

(b) the name of those officers; and

(c) the reasons for these extensions or
reappointments?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND COMMUNI-
CATIONS: (SHRI I K. GUJRAL)

(a) one.
(b) Shri S. M. Mazumdar,

(c) Extension of service for 44 months
from 13th November, 1968 to 31st March,
1969, was given to Shri Mazumdar,
Director of Programmes, Commercial
Broadcasting in the Directorate-General,
All India Radio. This became necessary be-
cause commercial broadcasting was a new
field and his continued association with
this work for some period was necessary
in the context of proposal to extend the
service to Delhi and Madras stations and
a suitable officer to replace him was not
immediately available.
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Extensions Granted to Class I Officers

254. Dr. SUSHILA NAYAR : Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the number of cases in which exten-
sions or re-appointments have been given
to Class 1 Officer of Ministry of External
Affairs who were going to be retired at
the age of 58 during the year 1968;

(b) the name of such officers; and

(c) the reasons for their extension or
re-appointment?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
and (b). The following Class I Officers
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were granted extension of service/re-emplo-
yed for the periods indicated:-
Shri R. G. Rajwade  4.6.68 to 30.11.68
Extension
Shri C.S. Jha
Extension
Shri M.K. Kidwai
Re-employed.
Shri R.K Tandon
Re-employed.

13.11.68 to 24.12.68

6.2.68 to 21.3.69

10.2.68 to  4.8.68

(c) In the public interest.
Expulsion of Indians From Uganda

255, SHRI SHRI CHAND GOYAL:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether a large number of Asians
of Indian origin in Uganda are facing
expulsion;

(b) the number of such people;

(c) whether they are likely to come to
India as refugees;

(d) the steps taken by the Government
to prevent their expulsion; and

(¢) whether the matter was discussed
in the Commonwealth Conference held

recently ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(@ to (d). The Asian Community in
Uganda is at present not facing expul-
sion though the Government of Uganda
are contemplating to take some measures
which would reserve certain sectors of
trade in certain areas of the country as
well as some jobs exclusively for their own
citizens, The number of British passport
holders of Asian origin in Uganda is esti-
mated to be about 30,000 (Thirty thou-
sand) Since the affected persons are
PBritish citizens, they would qualify * for
migration to U.K.

(¢) Matters relating to certain plum
of migration were informally ~discussed

MAGHA 30, 1890 (Saka)

Written Answers 106

out side the Conference among some
Commonwealth countries. The Secretary
General of Commonwealth Secretariat has
been asked to make further Studies.
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Independence of Fiji

261. SHRI KAMESHWAR SINGH :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that the question
of independence to Fiji as recommended
by the United Nations special committee
was discussed with the British Foreign
Secretary during his last visit to India ;
and

(b) if so, the outcome of the talks ?

THE MINISTER OF EXTERNAL
AFARIRS (SHRI DINESH SINGH):
(a) and (b). The discussions with the
British Foreign Secretary included an
exchange of views on the question of the
independence of Fiji. The U. N. Special
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Committee has decided to continue its
consideration of this question during 1969.

Economy Due to Reduction of Staff in
India High Commission, London

262. SHR1T KAMESHWAR SINGH :
Will the Minister of EXTERNAL
AFFAIRS be pleased to refer to the reply
given to Unstarred Question No. 4113 on
the 11th December, 1968 and state :

(a) the total amount of economy
affected after the reduction of stafl in
Indian High Commission, London in
1966-67, 1967-68 and 1968-69 ;

(b) Whether Government have further
planned to economise the expenditure
during the years 1969-70 and 1970-71 ;

(c) if so, the details thereof ; and
(d) if not, the reasons therefor 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
The estimated savings after reductions
of staff in the High Commission of India,
London during the years 1966-67, 1967-68
and 1968-69 are shown below :

Estimated Savings

Year

Pounds sterling
1966-67 29,741 or Rs. 583,956
1967-68 62,500* or Rs. 12,42,187
1968-69 22,000 or Rs. 3,96,000

(Upto 31. 1. 69)

* +0On the basis of the forecast made
in November, 1968, 76 posts were expected
to be reduced during 1967-68, However,
the actual reduction amounted to only 61.
Consequently the savings amounted to
£62,500 as against £93,621 estimated in
November, 1968."

(b) and (c). Yes, Sir. In order to
assess the scope for effecting further
economy it is proposed to send Foreign
Service Inspectors to the Missions during
this year; further steps to reduce the ex-
penditure will be taken on the basis of
their recommendations.

(b) Does oot arise.
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National Defence Academy

263, SHRI KAMESHWAR SINGH :
SHRI RANJIT SINGH :
SHRI JAGANNATH RAO JOSHI:
SHRI RAMGOPAL SHALWALE:
SHRI BRIJ BHUSHAN LAL:
SHRI ATAL BIHARI

VAJPAYEE :

SHRI SURAJ BHAN :

Will the Minister of DEFENCE be
pleased to state :

(a) Whether Government have decided
to award degrees to the Cadets passing
out of the National Defence Academy ;
and

(b) if so, whether the scheme has been
enforced ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and (b).
A Committee under the Chairmanship of
Dr. G. S. Mahajani, Vice-Chancellor,
Udaipur University has been set up with a
term of reference inter alia, of revising the
syllabus of the three-years course at the
National Defence Academy so that Cadets
achieve a standard of education equivalent
to a degree in Science or in Humanities
on completion of the full course of study
at the Academy. The Committee’s repost
is awaited.

Union Ministers Going Abroad

264. SHRI KAMESHWAR SINGH :
Will the PRIME MINISTER be pleased
to refer to the reply given to Unstarred
Question No. 425 on the 13th November,
1968 and state :

(a) whether ‘Government have
formulated any principles as to whea
Central Ministers, during the course of
their visit abroad, are in the capacity as
Union Ministers and when they are in
personal and non-official capacity ; and

(b) if 50, the details thereof ?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND
MINISTER OF PLANNING (SHRIMATI
INDIRA GANDHD) : (2) and (b). The
position is well understood and no specific
rules in the matter have been found to be
necessary.

Defence Public Relation Department

265. SHRI P, VISWAMBHARAN:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
refer to the reply given to Unstarred
Question No. 2310 on the 27th November,
1968 and state:

(a) whether the proposal for the amal-
gamation of the journalistic staff of the
Defence Public Relations Department and
the Central Information Service has since
been implemented; and

(b) if so; the details thercof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI L K. GUJRAL) : (a)

Not yet, Sir.

(b) The proposal is still under conside-
ration in consultation with the other
authorities concerned.

India Leaving Commonwealth

266. SHRI R. V. NAIK:

SHRI N. K. SOMANL:

SHRI R. K. AMIN:

SHRI K. M. KAUSHIK:

SHR1 N. SHIVAPPA:

SHRI CHENGALRAYA
NAIDU:

SHRI PRAKASH VIR SHASTRI:

SHRI RANJIT SINGH:

SHRI BAL RAJ MADHOK:

SHRI HARDAYAL DEVGUN:

SHRI D. C. SHARMA:

SHRI BENI SHANKER
SHARMA:

SHRI C. C. DESAL
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Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether she made some remarks
about India leaving the Commonwealth;

(b) whether her remarks have aroused
concern in British Government circles;
and

(c) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SIMGH) :
(a) No Sir. The Prime Minister only
stated members of the Commonwealth
would continue in that organisation as
long as it proved useful to them.

(b) and (c). Do not arise.
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Chinese Embassy Letter To Marxist
Worker

265. SHRI HEM RAI:
SHRI HEM BARUA:
SHRI R. BARUA:
SHRI N. R. LASKAR:
SHRI SAMAR GUHA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the investigation into the
authenticity of the Chines Embassy’s letter
to the Marxist worker in Kerala, namely
Shri Balakrishnan has been completed;

and
(b) if so, the result thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): (a)
Yes, Sir.

(b) There are reasons to believe that the
letters have been written by the Chinese
Embassy.

Administrative Reforms Commission
Report on Community Development
and Cooperation

270. SHRI HEM RAJ: Wil the
PRIME MINISTER be pleased to
refer to the reply given to Unstarred
Question No. 1367 on the 20th November,
1968 state:

(a) whather the Report of the Ad-
ministrative Reforms Commission on
Community Development and Co-
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operation has been examined by Govern-
‘ment; and

(b) if so, the conclusions arrived at ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDH]) (a) and (b). The Administrative
Reforms Commission has not submitted any
report on  Community Development and
Cooperation.  However, its report on the
machinery of the Government of India
and its procedures of work contains a
recommendation that there should be only
one small, combined Department of
Community Development and Coopera-
tion, instead of two separate Departments
as at present. The report is under
cxamination.

Expansion in Cabinet Secretariat

271. SHRI M. SUDARSANAM : Will
the PRIME MINISTER be pleased to
state :

(a) whether the Cabinet Secretariat
has been expanded or strengthened with
a view to maintaining a better liaison
between the Centre and the States on
important matters; and

(b) if so, the details thereof and the
extent of additional cost involved ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI)

(a) No, Sir.

(b) Does not arise.

Supply of American Tanks to Pakistan by
Turkey

272. SHRI M. SUDARSANAM:
SHRI K. P. SINGH DEO:
SHRI VASUDEVAN NAIR:
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SHRI C. JANARDHANAN:

SHRI ISHAQ SAMBHALTI:

SHRI BHOGENDRA JHA:

SHRI M. L. SONDHI:

SHRI INDRAJIT GUPTA:

SHRI K. LAKKAPPA:

SHRI SHRI CHAND GOYAL:

SHRI A. SREEDHARAN:

SHRI PRAKASH VIR SHASTRI:

SHRIMATI ILA
PALCHOUDHURI:

SHRI NARENDRA SINGH
MAHIDA:

SHRI P. M. SAYEED:

SHRI RAM SWARUP
VIDYARTHI:

SHRI NARAIN SWARUP
SHARMA:

SHRI OM PRAKASH TYAGI:

SHRI B. K. DASCHOWDHURY:

SHRI R. BARUA:

SHRI CHENGLRAYA NAIDU:

SHRI P, C. ADICHAN:

SHRI BHOLA NATH MASTER:

SHRI ONKAR LAL BERWA:

SHRI N. R. LASKAR:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that Turkey
has agreed or already given American
Patton Tanks to Pakistan;

(b) whether the Government of India
had protested to Turkey in this regard;

() if so, the reaction of that Govern-
ment; and

(d) if Turkey has over-ruled the protest,
the steps taken by Government to take up
the matter with the Government of U.S.A.?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) (a)
to (d). According to our information, no
agreement has yet been signed by Turkey
for supply of tanks to Pakistan, The
views of the Government of India on the
subject of arms supplied to Pakistan have
been conveyed on more than one occasion
to the Governmeats of Turkey and U.S.A.,
among other friendly countries.
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Salnik Samachar

273. SHRIMATI ILA PAL CHAU-
DHURI: Will the Minister of DEFENCE
be pleased to state:

(a) whether it is a fact that the Army's
newspaper “Sainik Samachar'' is published
in seven Indian languages;

(b) if so, the names of languages and
the number of copies of the Sainik
Samachar published in each of them;

(c) whether Bengalee is one of the
languages in which the paper is not
published;

(d) if so, whether Government would
consider printing the newspaper under
reference in Bengalee also in view of the
fact that Bengalee servicemen in India’s
Armed Forces, generally speaking, do not
know any language other than Bengalee;
and

(e) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M.
R. KRISHNA): (a) Sainik Samachar, a
pictorial weekly of the Armed Forces, is at
present published in nine languages.

(b) The names of languages and the
number of copies printed in each of them
are as follows :—

Sl. No. Language No. of coples (as
per print order for
the fssue dated
16-2-1969)

L English 4,332
2 Hindi 9,669
3, Gorkhali 483
4. Marathi 1,773
s, Punjabi 3,797
6. Urdu 819
1. Telugu 504
8. Tamil 1,061
9. Malayalam 2,486

() to (¢). The question of publishing
the journal in Bengali and also in some
other Indian languages in which it is not
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being printed at
consideration.

present, is under

Arvankadu Cordite Factory

274. SHRI K. RAMANI:
SHRIMATI SUSEELA
GOPALAN:
SHRI NAMBIAR:
SHRI UMANATH:

Will the Minister of DEFENCE be
pleased to state;

(a) whether it is a fact that a large
number of workers of Arvankadu Cordite
Factory at Nilgiri Hills were dismissed for
participating in the strike on the 19th
September, 1968;

(b) if so, the total number of workers
so dismissed;

(c) whether Government have received
representation for reconsideration of their
cases; and

(d) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA): (a) and (b). No worker has
been dismissed. However, the services of
134 temporary employees were terminated
in accordance with their terms and
conditions of employment,

(c) Yes, Sir. Representations from a
number of employees have been received.

(d) The representations are under
consideration.

P. M.'s B. B. C. Interview About East
African [ndians

275. SHRI D. N. PATODIA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Government'’s attention has
been drawn to the news item appearing in
the “Hindustan Times", dated the 10th
January, 1969 where lhe Prime Minister is
reported to have stated in a TV interview
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with BBC that she did not know whether
the British citizens of Indian ancestory
forced out of East Africa would be
welcomed in India;

(b) whether the above statement of the
Prime Minister means that India would,
under no circumstances  accept su«_:h
migrants even if they are refused entry in
England; and

(c) if not, what is the import of the
Prime Minister’s above statement ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) Government have seen the press
report. Prime Minister did not make the
alleged statement during her interview
with BBC Television. She stated that each
case of British citizen of Indian ancestory
would have to be considered individually.
She also stated that she had sympathy for
their problems.

(b) and (c). Do not arise.

Ald from Pak and China to Nagas.

276. SHRI D. N. PATODIA:

SHRI N. R. LASKAR:

SHRI R. BARUA:

SHRI PRAKASH VIR
SHASTRI:

SHRI RAM SWARUP
VIDYARTHI:

SHRI BHARAT SINGH
CHAUHAN:

SHRI BAL RAJ MADHOK:

SHRI NARAIN SWARUP
SHARMA:

SHR1 OM PRAKASH TYAGI:

SHRI RANJIT SINGH:

SHRI HARDYAL DEVGUN:

SHRI D. C. SHARMA:

SHRI BENI SHANKER
SHARMA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether itisa fact that the rebel
Naga leaders despite their earlier assura-
nces continue to get supplies of arms from
Pakistan and China;
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(b) whether it is also a fact that
despatch of rebel Nagas for training to
these countries are still continuing;

(c) if so, whether Government consider
it desirable to pursue the policy of conci-
liation towards the rebel Nagas; and

(d) if not, what changes in Govern-
ment policies towards the rebel Nagas are
envisaged?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) and (b). The Underground Nagas
have not yet abandoned their efforts to
seck arms aid and receive training from
China and Pakistan and have been
attempting to send batches of men to
these countries for this purpose, though
their efforts in this direction have been
frustrated by our Security Forces in recent
months,

(c) and (d). The Underground Nagas
constitute a law and order problem; the
State Government and the Security Forces
operating in that area are taking all
possible measures to protect the peace-
loving Nagas from the depredations of
the Underground. All unlawful activities
of the Underground are being dealt with
firmly. The Naga people have elected to
power the party which is entirely in favour
of the arrangements arrived at with the
Naga leaders in 1960, under which the
State of Nagaland was constituted.

Kidoappiog of Indian Girl by Hanoi
Coasulate Official In Delhi

278. DR. MAHADEVA PRASAD:
SHRI R. V. NAIK:
SHR1 K. P. SINGH DEO:
SHRI S. K. TAPURIAH:
SHRI GADILINGANA GOWD:
SHRI KANWAR LAL GUPTA:
SHRI C. C. DESAI:
SHRI HUKAM CHAND

KACHWAL

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that an Indian
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girl was kidnapped by Hanoi Consulate
official in New Delhi recently; and

(b) if so, the reaction of Government
in the matter?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) The Government of India has no
information to this effect.

(b) Does not arise.
A. L. R. Station for Gorakhpur

279. DR. MAHADEVA PRASAD:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether itisa fact that a Radio
Station has been sanctioned for Gorakh-
pur; and

(b) if so, the progress made upto-date
in its installation?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION,
BROADCASTING AND COMMUNICA-
TIONS (SHRI I. K. GUJRAL):
(a) Yes, Sir.

(b) Site for installation of the trans-
mitter has been acquired and construction
work is likely to commence soon. Steps
to secure land for construction of studio
building are under way.

Communal Writings in Newspapers

280. SHRI N. K. SANGHI:
SHRI BIBHUTI MISHRA:
SHRI B.K. DASCHOWDHURY:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that Govern-
ment propose to creatc a suitable machi-
pery to scrutinisc the Newspapers and
periodicals containing communal writings;
and
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(b) if s0, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION,
BROADCASTING AND COMMUNICA-
TIONS (SHRI 1. K. GUIJRAL):
(a) and (b). Scrutiny of communal
writings in the newspapers and periodi-
cals in various languages is already being
done by the Press Information Bureau,
and the Chief Press Adviser's organisa-
tion,

Unemployment Problem Of Technlcians
And Post-Graduates

281. SHRI YAMUNA PRASAD
MANDAL: Will the PRIME MINISTER
be pleased to state:

(a) whether the Planning Commission
have considered the growing unemploy-
ment problem amongst the technicians and
post-graduates in the country;

(b) if so, the schemes formulated for
inclusion in the Fourth Five Year Plan in
this regard;

(c) whether the implications of the
‘technological dilemma' and the ‘Japanese
way' referred to in the speech of the
Deputy Chairman, Planning Commission
in November last, have been studied; and
reaction

(d) if so, Governments'

thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) Yes, Sir.

(b) The schemes to be included in the
Fourth-Five Year Plan are under conside-
ration.

(c) and (d). These are being studied.
While there is scope in India for the
adoption of an intermediate type of
technology, a considerable amount of
research has to go into its adaptation.
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Industrial Projects in the Central Public
Sector

283. SHRI1 P.C. ADICHAN:
SHRI VISWANATHA MENON:
SHRI B. K. MODAK:
SHRI A. K. GOPALAN:
SHRI UMANATH:

Will the PRIME MINISTER be pleased
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to state:

(a) whether the Planning Commission
has ruled out almost all new industrial
projects in the Central public sector during
the Fourth Five Year Plan, excepting the
projects for fertilisers;

(b) if so, the reasons therefor and the
major projects dropped or postponed in
the light of this decision;

(c) the main proposals/projects includ-
ing those relating to fertilizers to be imple-
mented in the Central public sector during
the Fourth Plan period?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) No, Sir.

(b) Does not arise,

(c) The programmes and projects for
the Fourth Plan are yet to be finalised.

Squeeze on Indian Settlers in Zambia

284. SHRI BALRAJ MADHOK:
SHRI OM PRAKASH TYAGI:
SHRI RAM SWARUP

VIDYARTHI:
SHRI NARAIN SWARUP
SHARMA:
SHRI M.L. SONDHI:
SHR. R.K. SINHA:
SHRI D.C. SHARMA:
SHRI SAMAR GUHA:
SHRI SURENDRANATH
DWIVEDY
SHRI SRADHAKAR SUPKAR:
SHRI DINKAR DESAL
SHRI K. LAKKAPPA,
SHRI S. KUNDU:
SHRI NARENDRA KUMAR
SALVE:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a  fact that
Zambia has also started the operation of
squeezing out of the settlers of Indian or
Agian origin on the model of Kenys;
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(b) if so, the number of such person
affected thereby; and

(c) the steps Government have taken to
safeguard the interests of Indian settlers
there?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) According to the economic reform
policy of the Zambian Government
announced in April, 1968, trade licences
were not to be rencwed after 31st Decem-
ber, 1968, to non-Zambians, except in
certain specified areas and for some speci-

fied goods.

(b) According to reports received from
our High Commission approximately 700
heads of families—all of them holding
British passports-are likely to be affected.

(c) As nearly all the persons affected
are British citizens the responsibility for
safeguarding their interests rests primarily
on the Government of the United
Kingdom.

Politicians as Heads of Indian Missions

285. SHRI SITARAM KESRI:
SHRI R.K. AMIN:
SHRI PARKASH VIR SHASTRI:
SHRI S. R. DAMANI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that thercis a
lot of discontentment amongst the officers
of the Indian Foreign Service over the
policy of appointment of Politicians as
Heads of missions abroad;

(b) whether any representation has been
received by Government from the IF.S.
Officers in this regard; and

(c) if so, the reaction of Government
thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) No, Sir. There has been no indication
of any such discontentment.
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(b) No, Sir.

(c) Does not arise.
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Persons Resigning from Factory
at Koruput

287. SHRI DEVEN SEN: Will the
Minister of DEFENCE be pleased to
state

(a) whether it is a fact that highly
qualified personnel are resigning from the
factory at Koraput;

(b) if so, the number of persons who
have resigned with their respective desig-
nations;

(¢) the reasons for such resignations;
and

(d) the steps taken to prevent such
resignations?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA):

(=) to (c). Information about resignation
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from Koraput Division during the last
three years is given below:

1966 1967 1968
(Up to 15.12.68)

‘Technical
Rs. 350-600 1 2 2
Rs, 500-860 2 1 -
Rs. 700-1250 1 - 1
Rs. 1600-2000 - - 1
Managerial
Rs. 350-600 2 4 2
Rs. 700-1250 - 1 -

Total: 6 8 6

One resignation was on grounds of
health and the others were for personal
reasons.

(d) Since there have been no large scale
resignations no special steps appear to be
called for.

wrage ¥ fawma frafor wrewmn
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Settlement of Kenya Indians in India

289, SHRI DEVEN SEN:
SHRI GEORGE FERNANDES:
SHRI SHRI CHAND GOYAL:
SHRI D.C. SHARMA:
SHRI D.N. PATODIA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that Kenya
Indians holding British passports have sent
a representation to government expressing
their desire to settle in India;

(b) if s0, Government's reaction in the
matter;

(c) whether they have also urged to
consider helping financially Asians displac-
ed by Kenya Laws to enable them to
emigrate to India instead of to Britain;

(d) if so, the reaction of Britain to this
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request of the Kenya Indians and Govern-
ment’s attitude in the matter; and

(¢) the total number of Kenya Indians
holding British passports?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) and (b), Yes, Sir. Arrangements
have already been made with the British
Government with regard to resettlement
of persons of Indian origin holding British
passports resident in Kenya, who arc
compelled to leave Kenya and may wish
to come to India.

(c) A proposal has been received to this
effect. Some more details are awaited
before consideration is given to it by the
Government.

(d) The Government of India are not
aware of this.

(¢) The number of British passport
holders of Asian origin in Kenya is esti-
mated to be between 60,000 to 80,000,

Demolition of Towers In Fazilka Sector

290, SHRI GADILINGANA GOWD:

SHRI RAGHUYIR SINGH
SHASTRI:

SHRI RANJIT SINGH:

SHRI BAL RAJ MADHOK:

SHRI HARDAYAL DEVGUN:

SHRI D.C. SHARMA:

SHRI BENI SHANKAR
SHARMA:

SHRI ONKAR SINGH

SHRI HUKAM CHAND
KACHWAL

SHRI BABURAO PATEL:

SHRI NERENDRA SINGH
MAHIDA:

SHRIMATI ILA
PALCHOUDHURY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that an agree-
ment was entered into with Pakistan in
1961 according to which the observation
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towers and pickets constructed in the
Fazilka sector were to be demolished;

(b) whether it is also a fact that
Pakistan has not demolished these towers
and pickets so far; and

(c) if so, the reasons therefor and the
steps taken by Government to get those
towers and pickets demolished?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) Yes, Sir.

(b) and (c¢). Under the agreement
Pakistan was to demolish five towers
within the 150 yard limit of the Punjab-
West Pakistan border, They demolished
only two of them.

Pakitsan's failure to implement the
agreement was subject of protest notes
lodged with the Government of Pakistan
during 1962 and 1963. During the 1965
conflict. our forces demolished two more
of those towers. One still remains
standing.

Picking up signals of Apollo-8

291. SHRI GADILINGANA GOWD:
Will the PRIME MINISTER be pleased
to state:

(8) whether India’s space observatory
was able to pick up the signals sent by
Apollo-8; and

(b) if so, to what extent?
THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-

TER OF PLANNING (SHRIMATI
INDIRA GNADHI): (a) No, Sir.

(b) Does not arise.
Infiltration of Chinese in Nagaland
292. SHRI GADILINGANA GOWD:

Will  the Minister of EXTERNAL
AFFAIRS 'be pleased to state:

.(a) whether it is a fact that a few
Chinese have entered into India along
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with the underground Nagas and are
residing in Nagaland and Assam;

(b) if so, the details thereof; and

(c) the reaction taken by Government
against such infiltration 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) Mo, Sir.

(b) and (c). Do not arise.
Labour Newspapers

293. SHRI GADILINGANA GOWD:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) the number of newspapers/weeklies/
fortnightlies published in the country
pertaining to labour and their cause;

(b) the names of the trade unions to
which they pertain;

(c) the names of States from where
they are published;

(d) whether Government received any
complaint in respect of their anti-labour
activities and the misrepresentation of
Indian labour in International eyes; and

(e) if so, the details thereof and the
action being taken by Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI I. K. GUJRAL):
(a) The requisite information, as avail-
able in the records of Registrar of News-
papers for India, is given below :—

Weeklies — 23
Fortnightlies — 41
Monthlies —111
Others — 14

Total : 189

(b) and (). Information is being com-
piled and will be laid on the Table of the
House shortly.
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(d) No, Sir.
(e) Does not arise.

Talks With Nagas

294. SHRI CHINTAMANI
PANIGRAHNL:
SHRI HUKAM CHAND
KACHWAL
SHRI GEORGE FERNANDES:
SHRI VALMIKI CHOWDHRY:
SHRI RAGHUVIR SINGH
SHASTRI:
SHRI OM PRAKASH TYAGI:
SHR1 NARAIN SWARUP

SHARMA:

SHRI RAMSWARUP

VIDYARTHI:

SHRIMATI ILA

PALCHOUDHURI:

SHRI P. C. ADICHAN:
SHRI HIMATSINGKA:
SHRI S. K. TAPURIAH:
SHRI S. 5. KOTHARL

SHRI ONKAR LAL BERWA:
SHRI N. R. LASKAR:

SHRI CHENGALRAYA NAIDU:

SHRI MEETHA LAL MEENA:
SHRI P. K. DEO:

SHRI D. N. DEO:

SHRI R. K. AMIN:

Will the Minister of EXTERNAL
AFFAIRS be pleased 1o state:

(a) whether any of the underground
Naga factions have expressed their desire
to resume talks with Government;

(b) if so, which of them and what is
the status of their leaders; and
their

(c) Government’s reaction to

requests to hold talks ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) and (b). The House will recall that
in August 1968, the Naga Public Con-
ference had passed a resolution suggesting
the resumption of talks between the
Government of India and the Naga Nat-
jonal Council in association with Naga
leaders of Public Confidence.
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Government have recently received a
communication from the leaders of the so-
called Zungti faction of the Underground
seeking resumption of talks,

(c) Government are of the view that
a settlement of the Naga problem was
reached with Naga leaders in 1960 and,
in the present context, there is no scope
for further talks. The Government of
India intend lending full support to the
lawfully constituted Government of Naga-
land to enforce law and order in the
State.

Aircraft Industry

295. SHRI S. K. TAPURIAH: Will the
Minister of DEFENCE be pleased to state:

{a) whether the Aircraft Industry in
India has made any plans for the develop-
ment of combat aircraft;

(b) if so, the names of foreign manue
facturers with whom collaboration or
know-how agreements have been made or
are being negotiated; and

(c) whether there is any proposal to
bring all the Research Sections of aircraft
industry under one unit to expedite the
plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) There are plans for the
development of a combat aircraft in the
country.

(b) No foreign collaboration is proposed
to be sought for the development of this
aircraft,

(c) The only unit in the country at
present engaged in the design and
development of aircraft is the Hindustan
Aeronautics Ltd., Bangalore Division. No
question of merger arises though all
available facilities in the country would be
made use of.

Ceatralisation of Government Publicity

296. SHRI S. K. TAPURIAH:
SHRI CHENGALRAYA NAIDU:
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SHRI HARDAYAL DEVGUN:
SHRI P. C. ADICHAN:

SHRI RANIJIT SINGH:

SHRI BAL RAJ MADHOK:

SHRI D. C. SHARMA:

SHRI BENI SHANKER SHARMA
SHRI VALMIKI CHOUDHURY:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there is a scheme to centra-
lise Government publicity both at the
Centre and in the States;

(b) if so, the details thereof; and

(c) the steps taken for implementing
the scheme 7

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS (SHRI I K. GUJRAL): (a) to
(c). At the recent Zonal Conferences
with the State Information Ministers,
a view was expressed that all publicity
outfits of the Central and State Govern-
ments should be centralized in the
respective  Information Departments in
the interest of economy of expenditure
and avoidance of duplication and wastage
of effort. This recommendation will be
processed by the Central and State
Governments in due course,

Naval Training Institute at Chilka

297. SHRI SRADHAKAR SUPAKAR:
Will the Minister of DEFENCE be pleased
to refer to the reply given to starred
Question No. 232 on the 20th November,
1968 and state:

(a) whether the report of the Naval
Board regarding the establishment of a
Naval Training Institute at Chilka lake in
Orissa has been considered by Government;
and

(b) the date by which the proposed
training institute is likely to be eatabli-
shed?
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THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) :(a) The proposal
based on the report of the Board is still
under consideration.

(b) It is not possible to indicate the
date at this stage.

Government Stores

298. SHRI M. L. SONDHI : Will the
Minister of DEFENCE be pleased to state:

(a) whether Government are aware
that some officers of MES at Ferozepore
are utilising Government stores and pro-
perty for private purposes;

(b) if so, whether Government propose
to hold an enquiry into the matter; and

(c) il not, the reasons therefor?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) to (c).
Government are not aware that some
officers of the MES at Ferozepore
are utilising Government stores and
property for private purposes. An anony-
mous communication, however, been recei-
ved on 31st December, 1968 and is being
looked into.

Passport Forms

299, SHRI M. L. SONDHI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that passport
forms are not available in Delhi office;
and

(b) if 50, the steps Government have
taken to make these forms available to
the intending visitors to Pakistan?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) :
(a) No, Sir. There is no dearth of
application forms for India-Pakistan
passports in the Delhi Passport Office.
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(b) Does not arise.

Electric Computer in the Planning
Commission

300. SHRI SHASHI BHUSHAN: Will
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the elect-
ronic computer installed in the computer
centre of the Planning Commission which
is being operated at an annual expenditure
of a few lakhs of rupees is not being
utilised to its fullest capacity; and

(b) if so, the measures taken by Govern-
ment to derive full advantage of this fast
data processing device?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI) : (a) No.

(b) Does not arise.

Problem of Regional Imbalances

301. SHRI N. K. SOMANL:
SHRI K. SURYANARAYANA:

Will the PRIME MINISTER be plea-
sed to state:

(a) whether it is a fact that as a result
of discussions held at the National Deve-
lopment Council and the Planning Commi-
ssion, two official working groups have
been appointed to study the problem of
regional imbalances;

(b) whether the reports of these work-

ing groups have been received and finali-
sed; and

() the steps likely to be taken by
Government in the direction of removing
regional imbalances?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-
TER OF PLANNING (SHRIMATI
INDIRA GANDHD) : (a) Yes, Sir.
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(b) The reporis are expected to be
received shortly.

(c) Further steps required in this regard
would be considered after the receipt of
the reports.

Repatriates From Ceylon

302. SHRI RANIJIT SINGH :
SHRI BAL RAJ MADHOK :
SHRI HARDAYAL DEVGUN :
SHRI D. C. SHARMA :
SHRI BENI SHANKER
SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of repatriates from
Ceylon who have arrived in India so far ;

(b) whether any phased programme has
been chalked out for their repatriation ;
and

(c) the arrangements made to rehabili-
tate them ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
The number of repatriates from Ceylon
who have arrived in India to the end of
October 1968 is about 6500.

(b) No phased programme has been
chalked out for the repatriation of Indian
nationals from Ceylon.

(c) A statement of rchabilitation assista-
nce sanctioned by the Department of
Rehabilitation for the repatriates from
Ceylon is laid on the Table of the
House.

Statement

(1) Loans will be given for trade and
business purposes upto a ceiling of Rs.
5,000/—per family,
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(2) Priority has been recorded to
repatriates from Ceylon for appointment

under the Central Government through
the Employment Exchanges.

(3) The Upper age limit has been
relaxed to 45 years (50 years for Scheduled
Castes and Scheduled Tribes) for appoint-
ment under the Central Government
through the Employment Exchanges.

(4) The upper age limit has been relaxed
by 3 years and fee concessions have also
been granted in respect of appointments
made through the competitive examinations
held by the Union Public Service Commi-
ssion.
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(5) The Governments of Madras, An-
dhra Pradesh and Kerala have granted
similar age and fee concessions for employ-
ment to the posts and services in their
states. Other state Governments have
also been requested to take action on
similar lines

(6) Special Employments Liaison
Officers, appointed at Visakhpatnam and
Madras, will render employment assistance
1o repatriates.

(7) Loans assistance will be given for
purchasing plots and construction of
houses to the repatriates, who settled in
non-agricultural and agricultural occupa-
tions, as under :

Rural arcas
Rs. Rs.
(a) Cost of plot 600 (loan) 200 (loan)
(b) Cost of Construction of house. 2,000 (loan) 1,250 (loan Grant)
(c) Development of land 1,500 (loan) 600 "
(d) For business premises 500 (loan) 200 (loan)
4,600 2,250

(8) A book grant, ranging from Rs. 5/-
to Rs. 100/- per annum will be sanctioncd
to the children of repatriates studying
in schools and colleges for purchasing
books. Stipends, ranging from Rs. 40/~
to Rs. 60/- per month may also be sancti-
oned to students studying in High schouls
and Colleges provided the student is
staying in a hostel away from parents and
their income is less than Rs. 250/- per
month, subject to ascertain stipulations
regarding marks obtained by the students.

(9) The agriculturist repatriates allotted

land may be given a loan for purchasing
bullocks, seeds, fertilizers eic. as under.

(b) An additional loan of Rs. 165/
may be given for fertilizers in those cases
where the land allotted to the repatriates
is deficient in Nitrogen, Phosphates and
Potash,

(10) The following schemes have been

. sanctioned by the Department of Reha-

bilitation.

Items

Ceiling per family

(a) (i) For a pair of bullocks 550/-
(ii) For seeds and fertilizers 125 J|'.
(iii) For agricultural implements 175/-

850/-

State Name ol Scheme Cost
(Rs. in lakhs)

Tamil Nadu Nilgiris Tea Plantations Scheme 92,71

Coconut Plantations scheme 3.60

Mysore Sullia Rubber Plantations scheme 275.13

Andaman & Nicobaer  Rubber Plantation in

Islands. Kaichal Island 450.00
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First Defence Plan

303. SHRI RANJIT SINGH :
SHRI BAL RAJ MADHOK :
SHRI HARDAYAL DEVGUN :
SHRI D. C. SHARMA :
SHRI BENI SHANKER
SHARMA:

Will the Minister of DEFENCE be
pleased to state :

(a) whether a review has been made of
the performance of the first Defence Plan
(1964—68) ;

(b) if so, the progress made in the
field of defence during the period ; and

{c) how far the country has become
self-reliant in matters of defence ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes,
Sir. The performance under the Defence
Plan (1964—69) has becn reviewed from
time to time.

(b) Modernisation and re-equipment of
the Armed Forces is a continuing process
and has generally proceeded according to
the plan.

(c) Our aim is to have a self-sufficient
production base. This is a continuous
process and more and more items
are being added for indigenous
development and production. Production
in civil industries is also encouraged
by giving them technical  guidance
and special assistance in the procurement
of materials. We have, however, still to
depend on foreign sources for non ferrous
metals, some special steels and alloys and
sophisticated components in the field of
electronics, aeronautics and instrumenta-
tion, and in these fields efforts are being
made to achieve increasing self-sufficiency
with the assistance of the developing
industrial base in the country.
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Staff attached to Indian Embassy in U.A.R.
knowing Foreign Languages

304. SHRI BENI SHANKER
SHARMA:
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) the total number of staff attached
is to the Indian Embassy in U.A.R. and
how many of them are conversant with
Arabi or French or both the languages ;
and

(b) the number of Press Attaches
attached to the said Embassy and how
many of them know both or either of the
above languages?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
and (b). Information is being collected
and will be laid on the Table of the
House.

Publicity Section of the Indian High
Commission in UK.

305. SHRI M. N. REDDY : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that during her
recent visit to U. K. to attend the
Commonwealth Prime Ministers’ Confere-
nce her address to the Indian students
was marred by this ugly note of dissent
due to their having formed poor impression
of the country’s performance in all the
fields through the foreign media of infor-
mation ;

(b) if so, whether this impression tells
upon the lack of initiative on the part of
the Indian High Commission to counteract
the distorted picture shown by the foreign
publicity media ; and

(c) the steps now being taken to
strengthen the publicity section of the
Indian High Commission so that they
might effectively function in the matter
of giving true image of the country ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
No, Sir.

(b) and (). Do not arisc.

Behaviour of Indian Emigrants to U. K.

306. SHRI M. N. REDDY: Will the
Minister of EXTERNAL AFFAIRS be
pleased togstate:

(a) whether Government are aware that
on account of the undignified and
unmannerly acts of behaviour by the
emigrants from India to U. K. from time
to time, the image of country has been
badly depicted resulting in lowering of
country's prestige;

(b) whether the High Commission in
London have made any survey over the
matter;

(c) what types of controls and checks
arc exercised by the High Commission on
these emigrants so as to avoid recurrence
of such acts of misbehaviour; and

(d) how many of the emigrants have
been deporied as a result of their mis-
demeanour during the last four years?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
It is mot correct to say that the Indian
emigrants as a whole or even most of them
behaved in an unmannerly and undignified
manner.

(b) No survey has been carried out.

(c) No checks are enforceable on immi-
grants by our High Commission. How-
ever the High Commission endeavour to
advice them suitably.

(d) There was only one case of depor-
tation to India on account of bad behavi-
our in 1968.
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Institute of Mass Communication in Delhi

307. SHRI M. N. REDDY: Will the
Minister of INFORMATION & BROAD
CASTING be pleased to state:

(a) the extent to which the Institule of
Mass Communication in Delhi has been
effectively functioning from the point of
accruing tangible results and benefits to
the people;

(b) the quantum of grants it receives
from the foreign foundation and the
Government of India; and

(c) how the grants arc effectively
utilised since its inception detailing separa-
tely expenditure incurred by way of staff
publicity, buildings, T. A. & D. A. and
other major heads?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI I K. GUJRAL) : (a)
to (c). A statement is laid on the Table of
the House. [Placed in Library. See No.
LT—27/69]

Attempted entry of an Indian Boy into
U. K. in the Guise of a Girl

308. SHRI MAYAVAN: Will the
Minister of EXTERNAL AFFAIRS be
pleased to refer to the reply given to
Unstarred Question No. 4983 on the 18th
November, 1968 and state:

(a) whether the matler regarding an
Indian boy's attempt to enter U, K. in
the disguise of a girl has since been
looked into;

(b) if so, the result thereof;

(c) whether Government have received
any official communication in this regard
from the Government of U, K.; and

(d) if so, the broad details thereof ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : (a)
to (d). The matter is still under investiga-
tion and a report will be laid on the Table
of the House.

Firms Licensed to Manufacture T. V. Scts
309. SHRI MAYAVAN:
SHRI GEORGE FERNANDES:

Will the Minister of DEFENCE be
pleased to state:

(a) the number of firms licensed to
manufacture TV sets;

(b) their annual capacity;

() the probable time by which India
made sets are likely to be available in the
market; and

(d) the approximalte price of these scis?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) to (c).
Two large scale firms have been
licensed to manufacture 10,000 TV
sets per annum each. Two consortia of
Small Scale firms are selting up capacity
for manufacture of 5,000 sets per annum
each. One of the two large scale firms
has commenced production and their sets
are in the market. Besides these four
units, Central Electronics Engineering
Research Institute (CEERI); Pilani is also
manufacturing 1,000 TV setsona pilot
plant basis.

(d) CEERI, Pilani have priced their
23" screen set at Rs. 1500 and the 19
screen sct at Rs. 1350(-. The firm which
has gone into production has announced
Rs. 1900/- as the price of the 23** screen
set.

Saggestions by the Late Prime Minister
to the Planning Commission

regarding Unemployment

311. SHRI SHASHI BHUSHAN: Will
the PRIME MINISTER be pleased to
state:
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(a) whether it isa fact that the late
Prime Minister had given a number of
suggestions to the Planning Commission in
1957 to remove unemployment in the
country;

(b) if so, whether in view of the growing
uneployment in the country, Government
have re-examined those suggestions and
adopted remedial measures suggested by
the late Prime Minister; and

(c) if so, the nature thereof ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI) : (a) The late Prime Minister
Shri Jawaharlal Nehru, in his capacity as
Chairman of the Planning Commission
had, from time to time, made various
suggestions including those relevant to the
problem of employment. These have
been incorporated in the successive Five
Year Plan documents.

(b) and (c). Government have been
keeping a close walch on the employment
situation and taking suitable remedial
measures from time to time.

Reorganisation of Planning Commission

312. SHRI SHASHI BHUSHAN : Will
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that an Internal
Reorganisation Committee which was set
up to implement the Report of the
Administrative Reforms Commission on
reorganisation of Planning Commission,
has still not finalised its recommendations ;
and

(b) when Government propose to take
final action on the recommendations of
the Administrative Reforms Commission

in this regard 7
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI); (a) An Internal Reorganisation
Committee was set up in the Planning
Commission to review the working and
staffing of the Commission's office and
make recommendations for short-term and
long-term reorganisation having regard to
the Report of the Administrative Reforms
Commission on the Machinery for
Planning. The Committee submitted its
interim Report last year and its final
Report is awaited.

(b) Action on certain recommendations
of the Administrative Reforms Commission
regarding the organisation and staffing
of the Planning Commission has already
been taken, while action on the other
recommendations which are being examin-
ed by the Internal Reorganisation Commi-
ttee will be taken after the final Report of
the Committee is received.

Refusal of Licences to Indian Traders
in Kenya und Malawi

313. SHRI SAMAR GUHA :
SHRI SURENDRANATH
DWIVEDY :

SHRI DINKAR DESAI :
SHRI K. LAKKAPPA :
SHRI S. KUNDU :

Will the Minister of EXTERNAL
AFFAIRS be pleascd to state :

(a) whether it isa fact that Indian
Trading Community in Kenya and Malawi
have been refused licence to trade in these
countries ;

(b) if so, whether Government have
taken any steps to meet the situation and
gssist the Indian Trading Community ;
and

(c) if so, the details thereof 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) As far as Kenya is concerned, on
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December 31, 1968, the Government of
Kenya announced the withdrawal of
trade licences for people who are not
Kenya citizens. According to this
announcement nearly 3,000 licensees will
be affected in the first half of 1969.
Notices have already been served on 700
of such licensees. No such measures have

been taken by the Government of Malawi
so far.

(b) and (c). Since the affected persons
in Kenya are British citizens, they are the
responsibility of the British Government.
As far as U.K, citizens of Indian origin in
Kenya are concerned, arrangements
have already been made between the
Government of India and the United
Kingdom with regard to the resettlement
of those who may be compelled to leave
Kenya and may wish to come to
India.

Mews About Apollo-8’s Landing

314. SHR1 SAMAR GUHA :
SHRI SURENDRANATH
DWIVEDY :

SHRI DINAKAR DESAI
SHRI K. LAKKAPPA :
SHRI S. KUNDU :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
slate &

(a) whether it is a fact that the All
India Radio did not give the news about
Apollo-B' s landing at the right time;
and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI I. K. GUIJRAL):
(a) No, Sir.

(b) Does not arise.



149 Written Answers

Birlas Visit to Ethlopia

315. SHRI SURENDRANATH
DWIVEDY :
SHRI K. LAKKAPPA :
SHRI SAMAR GUHA :
SHRI J. AHMED :
SHRI S. KUNDU :

will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is a fact that Sarvashri
G. D. Birla, B. K. Birla and A. V.
Birla recently visited Ethiopia and held
discussions with the Ministers of Ethiopian
Government on the economic co-operation
between the two countries ; and

(b) if so, whether Government had
given them the necessary authority to
discuss the country’s economic situation
and give assurances of economic assistance
to Ethiopian Government ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) The Birlas are already operaling
some joint industrial ventures in Ethiopia.
Government were informed that Sarvashri
G.D. Birla, B.K. Birla and A.V. Birla had
recently visited Ethiopia on an invitation
from the Imperial Ethiopian Government
and that while in Ethiopia they discussed,
in their private capacities, the possibilities
of further collaboration in the industrial
field.

(b) Does not arisc.
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Hindustan Aeronautics LTD.

321. SHRI INDRAJIT GUPTA: Will
the Minister of DEFENCE be pleased to
state:

(a) whether the first MIG Engine to be
delivered by Hindustan Aeronautics Ltd.
on the 2nd January, 1969 was actually
assembled in the U.S.S. R. and then
imported;

(b) if s0, whether the Korsput Plant
is behind schedule in its target of indige-
nous assembly and output; and
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(c) by when it is expected to go into
full production from sub-assemblies?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) The first MIG engine
which was received in an assembled but
untested condition from USSR was
stripped, examined, reassembled and tested
by HAL, Koraput Division and delivered.

(b) The progress is broadly according
to schedule,

(¢) During 1969,

Propaganda by Pakistan

322. SHRI SAMAR GUHA: Will the
Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether the attention of Govern-
ment been drawn to the statement made
by President Ayub in which he has stated
that 30 divisions strong India army which
is capable of attacking Pakistan within
a weck's time;

(b) if 50, whether such propaganda is
directed against India with a view to
divert the attention of the people of
Pakistan from their movement for resto-
ration of democracy in that Country; and

(c) if so, whether Government have
made any protest against such tendentious
propaganda indulged in by the President
of Pakistan?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) The Government has seen press
reports to this effect in the Pakistan

press,

(b) It is difficult to define the reasons for
making such incorrect statements, One
reason for such propaganda could be to
influence forcign governments to give more
arms to Pakistan,

(€) No, Sir. It is not considered
necessary to give importance to such allega-
tions by protesting against them cverytime
they are made,
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Flight Trials of UAR-300 Engines

323. SHRI BHOGENDRA JHA: Will
the Minister of DEFENCE be pleased to
refer to the reply given to Unstarred
Question No. 2300 on the 27th November,
1968 and state:

(a) whether by now flight development
trials of the U. A, R.—E 300 engines have
been completed;

(b) if so, the details thereof: and
(c) if not, the reasons for the delay?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) No, Sir.

(b) Does not arise.

(c) The E-300 engine is being developed
by UAR Govt. The development of an
engine of this type requires considerable
time. The first two phases of flight trials
of the E-3oo engines have been completed.
The third phase of flight trials with reheat
system is in progress.

Increase in Pak Airforce

324, SHR1 8. S. KOTHART: Will the
Minister of DEFENCE be pleased to
state:

(2) whether it is a fact that Pakistan
has considerably increased her air force
since the Indo-Pak war;

(b) if 80, what is her estimated strength
and nature; and

(c) what countervailing steps Govern-
ment have taken to augment the Indian
air force ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a)and (b).
Yes, Sir. Pakistan has virtually doubled
the number of combat aircraft.

(c) Government have taken note of
Pakistan's build-up and have been taking
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suitable steps to augment the capability
of the Indian Air Force.
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Circulation of “Stat,

" Calcutta

326. SHRI JYOTIRMOY BASU: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether circulation of “Statesman'
an English daily published from Calcutta,
has gone down during the recent period;

(b) if so, to what extent;

(c) whether in view of the reduced
circulation; the newsprint guota allotted
for this paper will like-wise be reduced;
and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI I. K. GUIRAL):
(a) and (b). Information in regard to
the circulation of the paper will be
available when the Registrar of News-
papers receives the Annual Statement for
the year ending 31st December, 1968, the
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last date for the submission of which is
28th February, 1969,

(c) and (d). Do not arise at this stage.
It may, however, be mentioned that when
newsprint allocated to a newspaper, in
accordance with the provisions of, and
subject to the conditions laid down in the
Public Notice issud by Government, is not
fully utilised in any year, the unutilised
quantity is adjusted against its entitlement
during the next year,

Shifting of Part of Office of Director
General of Ordnance Factories

327. SHRI JYOTIRMOY BASU: Will
the MINISTER OF DEFENCE be pleased
to state:

(a) whether it is a fact that the citizens
Co-ordination Committee of Calcutta in
their recent memorandum addressed to the
West Bengal Governor, have urged
Government to revise their decision to
shift a part of the office of the Director
General of Ordnance Factories from
Calcutta to Kanpur;

(b) if so, what is the content of the
said memorandum; and

(c) the action, if any, taken by Govern-
ment on that memorandum?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.N.
MISHRA): (a) Yes, Sir.

(b) It has been mentioned in the
Memorandum that the separation of the
Ordnance Equipment Factories Group
from the main office of the Directorate
General of Ordnance Factories will not do
any good cither to the Government or to
the people. The shifting of the office is
ill-advised in the present context of the
economic and social conditions in West
Bengal. It has, therefore, been urged that
the decision to shift the office to Kanpur
should be revoked failing which a move-
ment will be launched against the
same.
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(c) The decision to shift the office to
Kanpur was taken after very careful consi-
deration of all aspects and in the larger
public interest to increase administrative
efficiency. It is also felt that the shifting
of a very small portion of the office should
not materially affect the economic posi-
tion of the State of West Bengal or the
employment opportunities for residents of
that State. 1n the circumstances, it has
been decided that the decision already
taken afler careful consideration, should
stand.

Per Capita Income in the Districts of
Ballia and Deorla

328. SHRI VISHWA NATH PANDEY:
Will the PRIME MINISTER be pleased
1o state:

(a) the per capita income in the Dist-
ricts of Ballia and Deoria of Uttar Pradesh
in 1960, 1967 and 1968; and

(b) how it compares with the National
Income as in 1960 and 19687

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINIS-

TER OF PLANNING (SHRIMATI
INDIRA GANDHI): (a) and (b).
Estimates of per capita income are

prepared by the Statistical Bureaux of
the States for cach state as a whole,
and not district-wise. It is, there-
fore, not possible to compare the per
capita income at the national level with
the per capita income of the two districts
mentioned.

Rehabllitation of Ex-servicemen in U, P.

3129. SHRI VISHWANATH PANDEY:
Will the Minister of DEFENCE be pleased
to state:

(a) whether there is any Scheme for
rehabilitating the ex-servicemen in Uttar
Pradesh by allotting agricultural land to
them and if so, the progress made so far
in this respect;

(b) the number of applications received
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by the State Government from ex-servi-
cemen for the allotment of land;

(c) the number of applicants among
them as had retired from service before
the 15th August, 1947;

(d) the number of applications received
from military personnel injured during the
attacks by China and Pakistan and from
dependents of these soldiers who were
killed during these attacks separately;

(e) the number of applicants who have
since been allotted land and the number
of those who have not been allotted land
and the time by which land would be
allotted to such applicants; and

(f) the class-wise priority fixed in these
cases and the proportion in which land is
distributed amongst them?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI M. R.
KRISHNA): (a) to (f). The information is
being obtained from the State Government
and will be laid on the Table ol the House
when received.

Running Aground of Patrol Vessel at

Nizampatnam
331, SHRI TENNETE VISWA-
NATHAM : Will the Minister of

DEFENCE be pleased to state:

(a) whether it is a fact that Patrol
wvessel belonging to the Navy ran aground
at Nizampatnam on or about the 13th
May, 1968;

(b) whether it has been salvaged and
if not, the reasons therefor ; and

(c) the value of the vessel?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) INS-
SUKAYA, which is a customs craft-
manned, maintained and operated by
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the Indian Navy for the Central Board
of Excise & Customs went aground near
Nizamapatnam on 13-5-1968.

(b) Every effort was made to salvage
the craft soon after it ran aground but
the operations were seriously hampered by
continuous bad weather, rough seas heavy
swell and inaccessibility. The salvage
operations had, therefore, to be suspended.
After the monsoon, it was found that the
craft was completely buried in the sand
and this development has adversely affected
the prospects of salvaging the vessel,

(¢) The craft was worth about Rs, 13
lakhs when it ran aground. All the
movable items including movable stores
have since been removed from the craft.

New Transmitters

332. SHRI SITARAM KESRI: Wwill
the Minister of INFORMATION &
BROADCASTING be pleased to state:

(a) whether Government have decided
to instal more transmitters at different
stations of A. 1. R.;

(b) if so, the names of the stations to
be installed with more transmitters; and

(c) the total cost to be incurred on the
installation of new transmitters ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND COMMUNI-
CATIONS (SHRI I. K. GUJRAL):
(a) and (b). Yes Sir. More transmitters
in addition to the existing ones are pro-
posed to be installed, at Panaji, Jodhpur,
Simla, Calcutta and Rajkot.

(c) Rs. 634 lakhs approximately.
Television Sets

333. SHRI GEORGE FERNANDES:
Will the Minister of DEFENCE be pleased
to state :
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(a) whether any assessment of India’s
need for television sets during the next
5 years has been made;

(b) whether it is proposed to import
television sets from other countries; and

(c) if so, the details thereof ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH): (a) The assessment
of requirement of Television Sets during
the next 5 years would be based on the
progress of setting up of more Television
stations in the country.

(b) and (c). Television Sets are being
manufactured on the basis of indigenous
know-how and as such it is not proposed
to import Sets from other countries.
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Chinese Military installations slong
Indo-Tibetan Border

336. SHRI S. M. KRISHNA:
SHRI A. SREEDHARAN:
SHRI SRINIBAS MISRA:
SHRI K. LAKKAPPA:
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Will the Minister of DEFENCE be
pleased to state:

(a) whether Government are aware of
the military installation constructed by
the Chinese all along the Indo-Tibetan
border; and

(b) if so, the steps being taken to
safeguard the interests of the country ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes,
Sir.

(b) Suitably equipped troops have been
deployed on our side with appropriate
communication facilities to fit in with our
operational plans for dealing with any
attacks on our territory.

Suggestions By Kenya Indians

337. SHRI BAL RAJ MADHOK: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that ad elegation
of Kenya's Asian population of Indian
origin led by Mr. Sandhu had visited
New Delhi in December, 1968 and put
forth certain suggestions to Government
to minimise the hardships of Indian
settlers In Kenya affected by the recent
decision of Kenya Government to cancel
their trade licences; and

(b) if so, what have Government done
regarding his suggestion in the light of
new situation developing in Kenya ?

THE MINISTER OF EXTERMAL
AFFAIRS (SHRI DINESH SINGH):
(a) and (b). Yes, Sir. A delegation of
persons of Indian origin in Kenya holding
British passports led by Dr. Sandhu
visited India in November, 1968, and
submitted 8 memorandum to the Govern-
ment. The delegation suggested that (i)
the existing visa system which is applicable
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to people of Indian origin holding British
passports resident in Kenya be abolished
and (ii) that persons who are not covered
by Indo-British  Agreement be also
permitted to come to India for permanent
settlement. Afier discussion the delegation
was satisfied that the continuance of the
visa system was necessary. The Govern-
ment of India however, assured the
delegation to consider sympathetically
the cases for resettlement in India of
those persons of India origin who are not
covered by the present Indo-British
Agreement.

Tank Factory at Avadi

338. SHRI RANIJIT SINGH: Will the
Minister of DEFENCE be pleased to
state:

(a) whether the tank factory at Avadi
has been progressing according to
schedule; and

(b) the dates as per schedule of the
following and the actual dates of:

(i) completion of first stage;
(ii) Completion of complete factory;
(iii) Completion of first tank;

(iv) starting of full capacity pro-
duction?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): (a) Yes, Sir.

(b) (i) The decision to set up the
factory was taken in 1961 and the first
stage was completed in 1963, when the
tool room of the factory was commi-
ssioned.

(ii) Construction of civil works which
had commenced in June 1962 was comp-
leted.in phases, by December, 1966.

(iii) As anticipated the first tank was
rolled out by the end of the year 1965.
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(iv) The production programme of the
Factory is under constant review with a
view to obtaining the maximum production
in the light of the experiences gained.
Achievements so far have been satis-
factory.

U. S. Base In Pakistan

339. SHRI1 CHINTAMANI PAN-
IGRAHI: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether U. S. Air Force Base in
Pakistan has been closed; and

(b) the broad details of the information
which Government have in this respect ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) and (b). The U. S. Ambassador in
Pakistan stated at a Press Conference in
November 1968 that the dismantling of
the U. S. Air Force Base near Peshawar
would begin in January 1969 and would
be completed by July 17. 1969.
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Reduced Rations for Armed Forces

343. SHRI NITIRAJ SINGH CHAU-
DHARY: Will the MINISTER OF
DEFENCE be pleased to state :

(a) the reasons why reduced rations are
being supplied to armed forces and the
percentage of reduction ; and

(b) Since when reduced rations are
being supplied and when full ration supply
would begin 7

THE MINISTER OE DEFENCE
(SHRI SWARAN SINGH): (a) and (b).
A statement giving the required informa-
tion is attached.

Statement

The atta ration for troops is 680 grams
per head per day in the ficld arcas and
600 grams per head per day in the peace
areas. From 21st February 1966, a
voluntary experimental cut of 60 grams of
atta per head per day for the troops in
the field area, other than those in the high
altitude, was made by Army Headquarters.
This was done as a voluntary gesture in
view of the then difficult food situation in
the country. This cut is still in force and
its continuance is reviewed by the Army
Headquarters from year to year. It has
had no ill effect on the health of the
troops. Nor has there been any adverse
reaction from the troops.

2. From st September 1968, certain
adjustments have been made in the peace.
scales of rations of the three Services with
a view to remove the disparities to the
maximum extent possible and at the same
time ensure that the revised scales are
sufficient to meet the nutritional
requirements of the Defence Forces and
do not in any way adversely affect their
efficiency. The revised scales have been
evolved in consultation with expert medi-
cal advice .
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3. Some changes in the field scale of
rations for troops have also been made
during 1968, Studies conduted showed that
the dal ration authorised was on the high
side and the full quantity was generally not
consumed. On the other hand, sugar ration
was found to be on the low side, Dal
ration was, therefore, reduced from 130
grams to 90 grams per head per day and
sugar ration increased from 60 grams to
90 grams,

4. Since the changes/adjustments in the
scales have been made on expert medical
advice with a view to rationalise the same
and meet the full nutritional requirements,
there is no proposal to revert to the earlier
scales. The position is, however, reviewed
from time to time and changes considered
necessary are duly made.

QOuter Space Treaty

345. SHRI SHIVA CHANDRA JHA:
SHRI B. K. DASCHOUDHURY:
SHRI BENI SHANKER

SHARMA:
SHRI HARDAYAL DEVGUN:
SHRI BAL RAJ MADHOK:
SHRI D. C. SHARMA:
SHRI D. N. PATODIA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) Whether the Government of India
have sponmsored an outer space treaty
proposal in the United Nations; and

(b) if so, the details thereof and the
reaction of the other nations thereto 7

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) Yes, Sir.

(b) At the Seventh Session of Outer
Space Legal Sub-Committee of the U, N.
held at Geneva in June 1968, the
Government of India tabled a draft
convention concerning liability for damage
caused by the launching of objects into
outer space. The reaction of other
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member of the Legal Sub-Committes to
the proposal made by India has been
quite favourable,

Assistance to Indian Nationals by our
Missions Abroad

346, SHRI LOBO PRABHU: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether our Foreign Missions keep
a register of Indian nationals residing in
the country in charge of the mission;

(b) the nature of services rendered by
the Indian Missions 1o Indian nationals
on their own initiative in respect of their
economic and cultural interests; and

(c) if no services are rendered, the
reasons therefor ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): (a)
Yes, sir. [Indian Missions/Posts abroad
keep a register of Indian nationals
resident in the countries of their
accredition.

(b) and (¢). The problems of Indian
nationals abroad vary from country to
country and, as far s practicable, every
possible assistance is rendered to them in
the sphere of their economic and cultural
activities.

Unemployment of Laboar and Capital

38, SHRI LOBO PRABHU : Wwill
the PRIME MINISTER be pleased to
state :

(a) whether the Planning Commission
has considered the unemployment of
lasbour and capital as an addition to the
cost our production which is the highest in
the world in spite of the low wages ;

(b) whether the Planning Commission
has any plan for use of idle capacities of
land, labour, capital and credit ; and
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(c) if not, the reason therefor ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): (a) and (b). Fuller utilisation
of human and material resources is
being kept in view while formulating
development programmes for the Fourth
Plan.

(c) Does not arise.

Location of Second Unit of Bharat
Electronics Ltd.

349. SHRI LOBO PRABHU : Will the
Minister of DEFENCE be pleased to
state :

(a) the estimated cost respectively of
establishing the second unit of the
Bharat Electronics at Nainital and at

Bangalore ;

(b) the reasons why the advantageous
situation of Bangalore from defence point
of view is not being given due conside-
ration, considering that the hostile borders
of the country are only in the North :

(c) what will be the addition to the
cost of production from the lack of
Railway connection to  Nainital ;
and

(d) what advantages are possessed by
Nainital which are lacking in Bangalore
and inversely whether a hill sitution is
suitable for industrial production, which
requires many ancilliary facilities ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
L.N. MISHRA): (a) to (d). The
question is based on the assumption that
there is a proposal to locate the proposed
second unit of Bharat Electronics Limited
at Nainital. There is, however, no such
proposal.
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Squeeze of Indian Traders in East
‘African Countries

350. SHRI LOBO PRABHU : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) the steps government have taken
on the reported squeeze of Indian traders
and others in East African countries ;

(b) whether the legal implications of the
squeeze have been examined so that action
can be taken in local courts or in
international courts ; and

(c) whether a settlement on the pattern
of that with Ceylon has been considered
and presented to these countries, and if
not, the reasons therefor ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(@) to (c). Nearly all the persons
affected or likely to be affected by such
measures are British citizens of Asian
origin. The primary responsibility for
safeguarding their interests thus lies with
the Government of United Kingdom,

As the affected persons are British
citizens, the question of our having a
settlement with these countries on the
pattern of that with Ceylon does not
arise.

New Cachar Road

351. SHRI M. MEGHACHANDRA :
Will the MINISTER OF DEFENCE be
pleased to state :

(a) the progress made in the constru-
ction of the New Cachar Road after the
work of construction was taken over by
the Border Roads Organisation since the
Ist April, 1968 ;

(b) the Scheduled date for completion
of the said wark ; and

(c) the total amount proposed to be
spent in completing the said construc-
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tion during the Fourth Plan period ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) The
reconnaisance and survey taken up
from both ends of the alignment are
in the concluding stages. The improvement
of the road between KM 204 and KM
237 commenced in December 1968 and
works are in progress.

(b) Tt is planned to complete an all-
weather 3-ton road with temporary bridges
by March 1971.

(c) It has been assessed that the total
cost of construction of the all-weather
road with temporary bridges would be
about Rs. 720 lakhs, if requisite number
of civilian labour becomes available. A
sum of Rs. 45 lakhs is likely to be spent
in 1968-69 and the balance during the
Fourth Plan Period.

T FRFET TEIC

352. it TroTEATT ST -
=7t A ST A
=t T Tew faemdd -
TATE wHAT T ¢
=i} ATCTOT TREY A :
st Jawt v qretfaa ¢

T g AR wETw AT 3g
Ty F Fur 30 fr

(¥) =T @R & wTAAT T
TIAIA® Il T Wty qAE &
AT ATFTIATN F TACHTE FA &
ar ¥ 7% °9 FEdT w8,

(=) afz g, @ 99% 7 gqfonw
freer &, s

() afz =&, v =% | FEOT
g?



173 Written Answers

AT AU RERW HT T HATAY
¥ T At (st go ¥o gwTIN)
(Iﬁ)aﬁ,afr‘t( :

(=) s 7€ g&av |

(7) AT § frr o T
ifew = & M s AE g
qn

Resumption of trade with Pakistan

356. SHRI N. K. SANGHI:
SHRI RAMACHANDRA
VEERAPPA
SHRI R. R. SINGH DEO:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the steps taken by Government to
resume trade between India and Pakistan,
operation of Civil Airlines, opening of
border check posts and release of prope-
rties scized by Pakistan in 1965 conflict;
and

(b) the progress made in regard there-
ta?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH):
(a) The Government of India have
repeatedly proposed to the Government
of Pakistan that the two countries should
resume civil air-flights and trade between
themselves, open all the border check-
posts, and discuss the restoration of pro-
perties and assets seized by either side
during and after the 1965 conflict as pro-
vided for in the Tashkent Declaration
signed by both the countriecs. There has
been no response from the Government
of Pakistan to any of these proposals so
far.

(b) Does not arise.

Y wreet gror Ao & sifat o
FTee
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T. V. Manufacture

359, SHRI VALMIKI CHOUDHURY:
Will the Minister of DEFENCE be
pleased to state:

(a) whether it has been possible to
manufacture T. V. Recciving Sets with
entirely Indian know-how and components;

(b) if so, which company has produced
such sets and the salient features and
cost thereof; and

(c) the present rate of production of
such manufacturing units and the installed
capacity therein?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (8) Yes, Sir.
Central Electronic  Research Institute
(CEERI) Pilani have dcveloped the indige-
nous know-howfor the manufacture of TV
sets. The value of the imported compo-
nents per set is about Rs. 250/-.

(b) and (c). Based on technical know-
how developed by CEERI Pilani, two
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firms in the large scale sector have been
licensed for the manufacture of 10,000
TY sets per annum each and two conso-
rtia of small scale firms are setting up
capacity for manufacture of 5,000 TV
sets per annum each.

One of the two large scale units has
commenced production and their sets are
in the market.

They have announced Rs. 1900 as the
price of the 23" screen set, The other
firms are also likely to go into production
during the current year.

CEERI, Pilani, is also manufacturing
1,000 TV sets ona pilot plant basis.
The prices of their 23" and 19" screen sets
are Rs. 1500 and Rs. 1350 respectively.

fagre & TwaTE o e W
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CORRECTION OF ANSWER TO
UNSTARRED QUESTION NO. 4196
DATED 11-12-1968 REGARDING
GRANT OF LOAN BY FILM
FINANCE CORPORATION, BOMBAY
TO CERTAIN FILMS RELEASED
BY CENTRAL BOARD OF FILM
CENSORS.

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS (SHRI 1. K. GUJRAL):
In answer to part (b) of the Unstarred
Question No. 4196 given on 11th Dece-
mber, 1968, it was stated that the films
*Charulata’ , *Saat Pake Bandha', ‘Majhli
Didi* and Panchaswar® were granted
loans by the Film Finance Corporation,
Bombay. The Film ‘Devar’  in Hindi was
also granted loan by the Film Finance
Corporation, Bombay. The inconvenience
caused to the House is regretted.

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

PROPAGANDA BY MOSCOW ‘PEACE

AND PROGRESS RADIO" AGAINST

CERTAIN POLITICAL PARTIES IN
INDIA

ot srEwfagrd arndd (werCemyY) -
Iuremy wEEw, & afgeadm ow
g & frfafas faqg & &
1 ffaw-wd 7o £1 o fEwTT
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‘greRt i T wwfx Wed
T AT & ¥e TwAfaw qe ¥
faeg wwrT # 3, ANfw T & A=
for sl § e g,
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH): Sir,
Radio Peace and Progress located in U.
S. 8. R., has from time to time criticised
the Indian political parties and personal-
ities in its broadcasts. The Government
have drawn the attention of the Soviet
Government to such references by the
Radio Peace & Progress. The Soviet
Government have taken the position that
this Radio Station is not a Government
concern but an independent organisation.
They have drawn our attention to many
statements and publications appearing in
India which are critical of the Soviet
leaders and Soviet policies and stated that
their official Radio Stations and news-
papers do not criticize our government
or make references to which Government
could take exception,

The Government have noticed that
in the critical references towards India
Radio Peace & Progress make considerable
use of quotations from the Indian news-

papers.

In view of some of the critical
broadcasts on Radio Peace & Progress
during the recent elections, the Govern-
ment have again brought the matter to
the notice of the Soviet authorities.

oft srzmfagrdt avoddt : w1 AT
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T AT AR WA -
firw § YT o aAfaw aEY & & ¥aw
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W AHA ¥ ATE "R 7w O
*rE fardrw o i A o g ?

™ aftgz ww & fix g it
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gy & Afe frwar &1 A TR
Y wwEl # ger gewmy q@ a
AT | X Gifgme g TW aO%
T TERT KOO A1 FH IgET faie
FAT AT T [ AT ATHFIL 39
T F1 T § fady AE w7
at g ag Fg7 % for fam gm o¥m
f& gardt s giftae w8 & fo-
o 7 ofea 2w

JUTSA AP, W HEe HIER
fie T¥ WHE #E A & afew
T ¥ AR F oATewy s A 0w
frewre f5y § o W & T
fow =i & serEAT A 0 F
IETO AT ATEAT g | qAa 23, 1969
T ATERT fTE 7 A9 S aRrETd
¥ @rg 4 a% uw waroor fegr foas
Mg ey 97 AT Ry o d
ATH AFT JTATIAT FT 7E HT Fg7 TAT
fF g7 araTemae ¥ fga & oww &
fadm Aifs A agem TEE &)
% difogd g@ET dw o g’
Hedt &Y s & A WY AT
TERT FE 7 §fEw ww IEA A
THE I F GF faar & o mTEey
et d g o & s e sm @
& | UF FEU FHIOr WAl 27, 1969
) fogr mar oY fF 4 a5 a1 9 fored
t ST AEET ®1 A foar
A wgr mr fE sfafsaardt ared
Ty qAEl & qF 79 F AW 9
®1E AT FEAT AEAT E

¥ o wgar g o s wef
agET & s § Wedt ARt & a3y
saTer A § T %A JHEY 9T A
aft fear o @ &1 Wem e o
T A 10 w1969 # wF wETOOT
e o witer areqer =it Frwrfemmoas
qT gw=T fear & 1 ow ar o wrre

FEBRUARY 19, 1969

against Indian 180
Political Parties (C.A.)

oY AWTE AT WY arfew 9% HATRET @Y
THT § AT 9w =7 fafemon #r s
qu & fow i@ mr g F w=Ei @
IEHT FATATEATE

“At a pre-election meeting in Patna
(India) Mr. Nijalingappa has made a
speech which has infuriated all honest
people.”
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T ¥, a9 g A wg ww § 5 A
T 99 93 fraeAwr @, a1 ag A
TR 96 A g1 a7 7 g . . (vawsmr)

SHRI RANGA (Srikakulam) : Are
there political parties there bying with
each other as they are doing here 7 Are
there newspapers which are criticizing
their Government as is the case in this
country ? Why does he shut his eyes to
the fact ?

SHRI DINESH SINGH : We are nol
discussing here the Soviet system, nor the
Indian system; we are discussing a particu-
lar fact, a statement made by 8 Govern-
ment and how we deal with these state-
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ments so far as government to-govern-
ment relation concerned.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : Do you accept what China
says, namely, that they have occupied
their own territory ?

SHRI DINESH SINGH : So far as
the views of hon. Members are concerned,
they have already been fully expressed
and will be taken note of everywhere......

(Interruption).

st sEwfegret  wodd o w9
HERY & AT A &7 w@qTd AE) f&AT
g1 %Y wgr ¢ fw avewy e sarow
FT r 81 ¥ ag mAA ¥ fad dnTadi
g fr fedy fim 'z siw 9v "Owrd
fraeror 7gY & 1 Afem s wETor
Fat § w1 wWER 1 oW HFAT
¢ ? 3w #rf T afr ® e
gar Agf 7 agi @l | A g
¥ gw mfear fawarg o o & o
fadw awft gg qrarem T &3 §
0 fegfa w1 axier A& fear amaa |

sit oy gewr (wreir) @ SuTSTw
ngEg, 9X AR AE AAfoer fey-
W F gTEry Gegrel ¥ A
Fgar & faes wai sEeiA A€ fRa
AET L S O g ger & fawrs
%2, 3% A fear amar wifeo |

st srewfugr® w0 R
AT ATH sAfoRT O ATy w@T £ A
e it fadw fear omar wnfieg
gg W T

SHRI BAL RAJ MADHOK (South
Delhi) : The question is about Russia, not
America, If America does it, we can take
up that also. Russia has a particular
system of government. There is no demo-
cracy there, Let him deny that............

(Interruption)
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SHRI DINESH SINGH : 1 have said
in my statement that we had brought this
to the notice of the Soviet Government.
That is an expression of our concern and
unhappiness over this.

SHRI RANGA : What is their reply ?

st yew  fagrd awddc &
SATYT FT T57 IJSAT ATGATE | FATH
1 7¥ A T Ay famy o
aoft adtzm & 397§ wwesy e
FTRE geem T 2 1 feaT SeEm
o e fimoee A FT 1 W
FoyErow Y A7 difaae  E E
oW fgamr mr g wwEw Wed
aIET 1 ge edr @ IEE A A
R IZAACT AL AA qAFAT | IEH
SHTTO F aTE H wedT WERT T aar
Fgam e’

MR. DEPUTY-SPEAKER : So far as
Radio Moscow is concerned, Government
has expressed its concern. He bhas said
that.

SHRI ATAL BIHARI VAJPAYEE :
He has not said it.

MR. DEPUTY-SPEAKER : Is it not
vorrect that regarding Moscow Radio also
you have drawn their attention ?

oY forw Ao (IEf) 0 X ag
AT ATEAT g R wa seitEe s
frafermar & faems &7 Fgrmar
qg ATHHT a1 A & 0 W AT dww
4

MR. DEPUTY-SPEAKER : That is
not the question.

SHR1 DINESH SINGH : Sir, this is
the Calling Attention notice in respect of
‘Peace and Progress Radio' and, therefore,
1 have given reply with reference to “Peace
and Progress Radio’. So far as Radio
Moscow is concerned, the Soviet Govern-
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ment have stated that their Radio does not
attack any other Government as such but
their Radio is free to express their opini-
ons, Even so, we have expressed our
unhappiness that this should not have
been done at the time of elections when
the different parties were contesting and
that their Official Radio as such and their
official organ should not do anything.

SHRI D. N. PATODIA (Jalore) : Sir
‘Peace and Progress Radio® started its
tirade against India's national interests
and scntiments two years back. On the
floor of this wvery House, this matter has
been raised in many forms on more than
one occasion. Four Ministers are already
on record having expressed their different
views, the Prime Minister, the previous
Minister of Information and Broadcasting,
Shri K.K. Shah, the previous External
Affairs Minister, Shri B. R. Bhagat and
the Home Minister, Shri Y. B. Chavan
and now he is the fifth Minister giving his
views and, along with the coming of the
fifth Minister, the Government’s position
appears to have completely shifted.
Therefore, it is necessary for me to guote
what the previous Ministers have said on
previous occasions before 1 put a question.

On 7th December, 1967, when a ques-
tion was put to the Home Minister as
to whether the Home Minister treats such
an act as friendly or unfriendly, the Home
Minister states :

“About this Radio broadcast, we have
taken up the matter with the Soviet
authorities and when they have said that
it is being considered by them it would
be rash on my part to come to any con-
clusion as to whether it is a friendly or
unfriendly act.”

Then, on the next occasion, on 20th
December, 1967, the previous Minister of
Information and Broadcasting, Shri
K. K. Shah, states as follows :

““Whatever happens on the soil of
U.S.S. R, can anybody say that
U. S. S. R. is not responsible ? That sum-
marises the correct position. Under the
political system prevalent in U.S.S.R,, it
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is the Government of U.S.S.R. which is
supposed to sponsor everything that
happens on the soil of Russia.”

That is how the Government of India is
on record and today, by making this state-
ment, the hon. Minister has clearly indi-
cated that the Government of India have
permitted the national interests and senti-
ments of India to be continuously humi-
liated and interfered with by Soviet
Russia. May I, therefore, ask the hon.
Minister whether, after making continuous
efforts for two years, after making several
representations, the Government of India
now treats this act as friendly, or unfriendly
or whether they would take another 10 years
to arrive at a decision about it and,
secondly, in view of the fact that they are
not stopping this tirade against India's
national sentiments, is the Prime Minister
prepared to write a personal note to the
Prime Minister of U.S.S.R. expressing the
sentiments of Indian people and telling
them that unless they stop it, it will be
considered as an unfriendly act against
India ?

SHRI DINESH SINGH : With due
respect to the hon. Member, 1 would
request the hon. Member to consider
whether the statements that he has read

out are really inconsistent. [ do not see
any inconsistency.
SHRI D. N. PATODIA They are

hundred per cent inconsistent. They are in
respect of ‘Peace and Progress Radio’
made on the floor of the House by the
Ministers concerned.

SHRI BAL RAJ MADHOK : Yours
is inconsistent with them.

SHRI DINESH SINGH : What 1
have said and what my colleagues have
said are consi t (Interruptions)

SHR1 PILOO MODY (Godhra) :

Let us listen to his consistency.

SHRI DINESH SINGH : I am very
grateful to the hon. Member for making
the suggestion. [ was thinking of doing
it mysell. So far as the statement that
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the hon. Member has read out which
was made by my colleague, the then
Minister of Information and Broadcasting,
he said that whatever happens on the
soil of US.S.R., the Soviet Government
is responsible. Naturally, they are respon-
sible for what is happening on their soil
as we are responsible for what happens
on our soil, (/nrerruptions)

SHRI D. N. PATODIA : Under the
political system prevalent in USSR, it is
the Government of USSR which sponsors
everything. ...(/nterruptions)

SHRI DINESH SINGH : If the hon,
Member allows me to complete and then
makes his comments, then it will be very
much easier for all of us to understand
the matter.

What I was saying was this. So far
as the Government is concerned, it is
responsible for the Government of
this country. Whether it wishes to exer-
cise any control or does not wish to exer-
cise any control is a scparate issue. So
far as we are concerned, we have certain
control and we have no control over cer-
tain sections which belong to the public
like newspapers and others. The Soviet
Government have expressed their position
that they do not exercise control on these,
and this is what I was trying to make out
...{Interruptions). This is a statement made
by that Gowvernment that they do not
exercise control on them. [t expresses its
own opinion. ...(Interruptions)

SHRI D.N. PATODIA : It is a
question of sponsoring. Here it has been
said that under the political system pre-
valent in the USSR, it is the Government
of USSR which is supposed to sponsor
everything that happens on the soil of
Russia, This was a positive statement
made b, Shri Shah. Therefore, the
Governm ent of USSR has sponsored
‘Radio Peace and Progress”.

My second question was whether
Government considered this as a friendly
act or an unfriendly act and whether the
Prime Minister would write a letter.
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SHRI DINESH SINGH : It may bave
sponsored, but it says that it does not

wish to exercise any control. What am
1 to do about that ?

SHRI D. N. PATODIA : What about
my second question, whether the Prime
Minister would write a letter......

MR. DEPUTY-SPEAKER : That isa
suggestion.

SHRI D. N. PATODIA : What about
the second part, whether they consider it
to be a friendly act or an unfriendly act?

SHRI DINESH SINGH: Considering
an action as an unfriendly act, in the
diplomatic language, has a very special
connotation. 1 would not say at this
stage that this is an unfriendly act. So
far as we are concerned, we have expres-
sed our concern at this and this is what
they have said.

SHRI SURENDRANATH DWIVEDY:
The position would be clarified if the hon.
Minister says whether the plea of the
Government of USSR that they do not
control ‘Radio Peace and Progress' is
accepted by him or not.

MR. DEPUTY-SPEAKER: Mr.
Kanwar Lal Gupta.

ot wreem v (faeh A=)
I T A R ¥ fear @ oswEr
TR A FAETY L R A
qr g fe ot wEEm Tw oAwedT @
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dzag g Iud w AT # A
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Tt 3o O soft ommzd @ oA
# gEt 79 St ¥ A A A
4t IaF fagFa dw o siga e

9T FT AT 8, T F frgemm e
¥ o fe 28 foaavae 1968 T 2, g

FY AAT F GIET AT 93 FT FATT
AT E -

“In a commentary on September 16,
Radio Peace and Progress acknow-
ledged the growing criticism of the
interference in India's internal poli-
tics. It is an interesting coincidence
that on that wvery day Mr. B.R.
Bhagat, Minister of State for Exter-
nal Affairs, made a pointed reference
to these commentaries at his talks
with the Russian Deputy Foreign
Minister. The Radio commentary
made no reference to the objections
raised by the Government of India
spokesman from time to time and
sought to justify its activities by
saying, ‘Reactionary circles in India
continued their attacks on Radio
Peace and Progress. The Swatantra
and the Jan Singh are attempting to
accuse the Station—which reflects
Soviet public opinion—of conducting
harmful propaganda against India
and interfering in that country's
internal affairs. It told its listeners
that Americans and local reactionaries
or circles were trying to spread
slander against the radio station.
It made a similar attack on them
again on September 23rd.”

¥ wgAT 0g @ fF oy maw ardt
A ¢ g gEaw fagra wE
Toasmag g 5 ave N ge @
@ 2, arewt ey s @ A G
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USRI e FT @Y, TEET gy
A #ed A Xl Fw
A TR R T W TR s &
AT H ATHRT T ¥ FTOT AT fEET
M Fr § AT g T Ry
TEAT g &7 WU 4y ;| AT
HOHT & ol 0T & AT T W F1
T & fAu ey # e @ @
27 zAET U A et WWOwT
Pe TH&d ¢ IR 0F a9
FAGUE | T || AT AW F
w7 A1 qifgw 7 R gAwr zfeeat
FI A9 fegr o wrfgw ) TE A@ A
W w1 FW AE wwm anfgm 1 ¥
AFR & 7 argfer |AwET @
AT g Eem av ag @ fE A 1w
wresy Wemt & fpm @ a1 drw uw
swrg fear 7 fear g, =

IFFT FEA  TEIHIGLH AWEAT §
v AE qWHAT & 7

E|

g amag ¢ 5 Y s a9
F1faar ¢ fF gg amdmmE &, SOE
AR H T FOFTT # aAFedr ¢ A%
wrT A & wifs dar oo & AT
WA A AT A §, IFN AT gav
2 fr moaTT B aeedy Ag ®, ot &
TEFR §F AT 5 w2 e A
I f& awewt e o fw oo
st et & N g fer @ 3T O
e’

% g7 & Tl wr Afafes
e g § |

it ficw frg : orgt % ¥W R
1 gFN § AT STE W A N
grec g aoqw Fqw mr g &
s T T T ¢ e ag W gw ATE
# % TERE do e Wy §
fr Ta ¥w 9T feedt st wr off sfeerc
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ag 7 wred fF & v v wr g

¥aw &7 w a1 5 wgi aw
gAY A &7 gAY §, ggr Awar W
Tt gt e t Al Ay € W AW W
TOT @Y & | #T AT qEEr ¥ v
& are AT $7 2w o foar § AR
I ¥ U § fF 9g aowrc rA dw W
T g€ & o wli Al vk £

wgt % ¥4 ¥1 arey § e ey
dre qor st A o fear § ag Tem
et A ¥ oy A, vk wk F K
wg1 wigan § % g7 axg w1 AN 1w
#rar &, wrf 3w gt W & fawre
saar §, 9 gard qeqrd §, arnfaw
a ordifas, 3% faars s 8,
at gw tud ¥ fedy w) oax T wH
¥ o o g sher frer & EEY ww
q¢ aradrr % &1 € ¥w a9R Omt
frw avg ¥ AoAT FeqrEl F wATAT
wrgar & 7% I9 ¥@ w1 A9 wH R,
ey 3w o e g 4 fow Ay
Fgw Ty ¥ F awdr gewn W
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[ fever Fare )
IR & fog sardt wrgd § e A
FAfraer

AT wEEr ¥ fEOw 9w AW
q FY AT i FE R IR FET
e % g agT Y WY O Ay 9|
FoTE ¢ | Forr q¥ fAw R ¥ o3mE
FE ATy T 21 A I =T O%
wAIERN s & I FAT & fw
TH A T A NI 3 QA1 2
& mraewi w $1E wrgar A9 g 2,
AIgT TG g & | Sifqma aeEe Fr
T 9T froaw @ A, sEer faew
I3 g R I ¥ A & gw A
T A FAUT § TAFT FART UAFAT
afgdr |

=T AT 7@ I AgEd,
AT qATH FT @ AL AT M g
MR. DEPUTY-SPEAKER: The hon.

Member may not be satisfied, but the hon,
Minister has replied already.

it waTew T #4 gg QT 2
f& & 9Y g% § WY s fagr mar
¢, |1 AT 99 ¥ dfeawrzE & 4
ggrqer ¢ fF 1w gAe
AR AR WASl ¥ geeTemid
Y & av Adt | ag srser § 41 g,
TgEAA A & | AR ag g v wmrayg
gAY ATAfeE ATHSl ¥ geIeai @
aragt | B ¥ qrfes warw Q@ £
fafrez aEa M T F vraTa B N
T8 ®AT TfE

SHRI PILOO MODY: It is a moment
of conscience; let him reply to the question.

st fiwr e : o gw 99 &
g A, & fet o wEA # ®n
e ff ? & wf qHAAT WY YITE |
qar g, HTAAIY §EET T WTEy § fE
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¥ggart § |7 7 | @ AF g9
T FaT &, ¥ gt 9T 9 fawre g
F & F EH IA A 9 AR FE
21 (wawem)

SHRI KANWAR LAL GUPTA: He
has not replied to the question that T had
asked.

MR. DEPUTY-SPEAKER: He has
replied to it in a different manner.

st sitereg Maw (Fving) @ I
e Afem, gR oA @ fe gw
Fhadt wr€ g7 w57 97 g fa=Te-
uTTr & faa w7 & | A fag Ao
F mbyma #Y T aE wEEn, 99
g At frafaaear @1 oam T
a1 o faafamer &Y s &t ik
g T e fagrdy arrdr #1, gare
fam gz s&7 o & aegEAl wTAAE
H gy 1 95T 21 ifedq) dig wos
sF 7 frgw &t i agt & wreAad
& IRl ATAATT § T 2T qTOR
far & 1 s &7 arz g fr o aag
w1 JAE0 T ITEAEI 9T 0T
wor far 91, 39 ¥99 ARAAT & |-
W 799 F fady & 9y w9
a7 | IEH sEgee g 7 feE i oy
ST A AT & AAw  qawadl s
& TEaT, Y @o Hro Farf T AN
TATGTATA |14 31fg T9 737 & "
FEEdl & AN ¥ AFT IART ATAHAT
#r oY 1| 1967 ¥ a9 AT ¥ AT
qT ot 39 o 3w & fafw=r =1 4
Afral w1 Friw #1 AEET @
gATL ATk WIHE § gEww
q7 | FAH FFET A K IEG w7
ATHIHAT T T 7 T4 |

f g8 at ¥ g ITEOr &N
wrgaT g1 17 g0E, 1967 F Rawdw
¥ fooiE fegr ot :
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“A broadcast by Radio Peace and
Progress from Tashkent stated that
lawlessness in the Naxalbari area was
an agrarian movement'",

g | fawvaw, 1967 & fpyem
aeew & feaid feam at

“Radio Peace and Progress in its
latest broadcast has openly abused
the Government of India for dis-
missal of the communist-dominated
West Bengal Government.": -

SHRI S. M. BANERJEE (Kanpur) :
Yery correctly.

sit sitesg Mow : 9 frmmaw, 1967
1 wtve § 77 avg fod fen ar

“What is worrying Mrs Gandhi most
is not the situation in West Bengal
but the Soviet reaction to it. She
recently told one of her confidants
that the dismissal in Bengal had
caused dismay in Moscow."

feger &t gt & ag FgeT RO
@ g faew gEar s wETow
HAT, ot Fo Fo T, ¥ FE wART
far a1 % ag gaTe svaedAT ATHEN
#geaq 21 & 6 AT, 1968 #1 A
AMAfRT A AT AU § & 0F
FEI0T Y4 FTAT ATEATE

“T have no hesitation in saying that
neither Radio Peace and Progress
nor anybody outside this country
has a right to criticise any person
in this country or any citizen of
this country. 1 am at one with my
hon. friend in voicing my resentment
against any interference whatsoever
by outside agencies in the affairs of
this country.

g fred g lk wErowr WAy
ag wrE wT O & fr faga # aow
& W & ey o Arfor anoan feedt
ot geaT ¥ WWIEAT gETE ATAfOE
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wrel d gem &, @ & 7y s
argar § e gart oo & d3few wrg
T FETgnd wam ¥ wwwa & fw
et drw wve wTaE A avw ¥ e
WA A TZ TIR g Arfew
ATHET # gEIT )

TETT FY aF & 77 feww faar
arar @ 5 e i o Shww o
Ay e g st 59 F s ww
AR I0 W fmAad g &
FgaT rgar g fe = a7 ww
% %7 9% 7T fam greew fear
a1, ATF ag §% qTeAw ¥ @y Wi
F srafeF qTAel § g FT AqE |
AT HIHEIT H AT fadw,
EF o agEw @1 o ¢ fe ogE
9 gL ATAfCE AT § ey w¢
A gw 99 #1 Ifew fadw 7 w7 9%,
FAE A T F Ay I =T W)
T A FT A% ! rfaT faar # toa
g g, 9% W @ g fae
 wifegw | A EET A v & fe
T ¥ W feafey § sfea waw
o517 & | ¥ ag S angen ¢ fw Av-
F A 7 A arm &, femg AmaT #,
far o=l § ™ T § fadw wwe
forar & o= fwm faswmr & a9 ot
CE ol i A
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MR. DEPUTY-SPEAKER : He should
avoid words like mapumsak; it is not

proper.

it fedw fag : ogr 9% W A
&1 qray ¢ 5 fem wrar & e
# 8, & awnwen § e ool f a o
& | WEgH A% AT ¥ AFAH &, EH AN
R e 4 ¢ e AT adt, 9w oaw
& Tog oA, A e @ § g, Afew
M AAEE § mEw € @ oqwr

g
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12.38 hrs.

ESTIMATES COMMITTEE
SIXTY FOURTH REPORT

SHRI P. VENKATASUBBAIAH
(Nandyal) : I beg to present the
Sixty-fourth Report of the Estimates
Committee on action taken by Government
on the recommendations contained in the
Eighty-second Report of the Estimates
Committee (Third Lok Sabha) on the
Ministry of Education—Delhi University.

i Wmg sew  (FEwE)
IqTEAE WEIEA, WA UF  qATAT FT
T g

MR. DEPUTY-SPEAKER : There
can be no point of order now, unless it

relates to the presentation of the Report. 1
will hear him later.

PUBLIC ACCOUNTS COMMITTEE

THIRTY-NINTH AND FORTY-SECOND
REPORTS

SHRI M. R. MASANI (Rajkot) :
I beg to present the Thirty-ninth Report
of the Public Accounts Committee on
Appropriation  Accounts (Civil), 1966-67
and Audit Report (Civil) 1968, relating to
the Ministries of Education, Commerce,
Works, Housing and Supply (Department
of Works and Housing).

1 also beg to present the Forty-second
Report of the Public Accounts Committee
on Appropriation Accounts (Civil), 1966-
67 and Audit Report (Civil), 1968, relating
to the Ministry of Transport and
Shipping.

COMMITEEE ON PUBLIC
UNDERTAKINGS

TWENTY-THIRD REPORT

SHRI G. S. DHILLON (Taran Taran) ;
I beg to present the Twenty-third
Report of the Committee on Public
Undertakings on action taken by
Government on the recommendations
contained in the Twenty-fourth Report of
the Committee on Public Undertakings
(Third Lok Sabha) on the Neyveli Lignite
Corporation Ltd.

FEBRUARY 19, 1969
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12.40 hrs.

BUSINESS ADVISORY COMMITTEE
TWENTY-EIGHTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SHIPPING AND
TRANSPORT (SHRI K. RAGHU
RAMAIAH) : 1 beg to move :

“That this House do agree with the
Twenty-eighth Report of the Busi-
ness Advisory Committee presented
to the House on the 18th February,
1969.™

MR. DEPUTY SPEAKER : The ques-

tion is :

“That this House do agree with the
Twenty eighth Report of the Business
Advisory Committee presented to the
House on the 18th February, 1969."

The motion was adopted,

ot g A (TR ) ST
AR, WL HEEqT FT 939 gfAw

*ft Tt T (g9Y): ag swawEAr Fr
YT IET T & | UF §HT qF A0 )

2 ¥ go &, IAX AL A §8 w7
®E...

MR. DEPUTY SPEAKER : We shall
take up the Railway Budget now.

ot Wiy qEw : I RWH H
wegrafy gy # &t gefrEArd w1 wer
g &, A% A # gfew F g
FATE! T AT § IHF A H
&1 fem & = sTedw gEAT X @ 8,
g I¥ ww T oFE £
(vawemr) ..

ot ot T ag At T¥T Agerqw
A , &1 IefAl w1 o g &,
TWH FIT A9 I79 Ju fEeamew |
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MR. DEPUTY SPEAKER : Mr. Ray
is the Jeader of the group. Let him not
disturb the proceedings now. After the
presentation of the reports, I can listen
to him. There is no question of any
point of order.

ot M s (g gfir):
Ieqet WEiEd, 9F agd AT qEeT ..

=it ot T ;e g fafre A
#fg0 a8 9% I A F |

MR. DEPUTY SPEAKER : 1 shall
listen to him, not now on the floor of the
House, 1 shall see what I can do. Now,
the Railway Budget.

it gew wT wBATW (I ) ¢
IeqeT HEYEY, A CATEE ATE HTET T
Tae F AL F ) faw oY w" T
T 4o wT & IH F vy THAT AT
g0 | Tg T & 41 Frar S g ?
AL UF FACT aAL gHTL JTHA 74T &
&1 Ta®Y I § AT ;IR |

MR. DEPUTY-SPEAKER : As I said,
1 shall listen to him and [ shall certainly
pass on what information he gives me to
the Home Minister or the Minister
concerned, What can [ do beyond that ?

12.43 hrs.
RAILWAY BUDGET 1969-70

THE MINISTER OF RAILWAYS
(DR. RAM  SUBHAG SINGH):
Mr, Speaker Sir, I rise to present the
Railway Budget for 1969-70.

In the Revised Estimates for 1967-68,
which were presented to this House a year
ago to the day, it was anticipated that
after meeting fully all the working expenses
and providing Rs. 95 crores for depreciation
and Rs. 10 crores for the Pension
Fund there would be a net revenue of
Rs, 11849 crores which was Rs. 22.59
crores short of the dividend payable to the
General Revenues. When the accounts for
the year were closed, the net revenue was
reduced to Rs. 110 crores. This deteriora-
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tion was due primarily to shortfall in
Gross Traffic Receipts, and despite a reduc-
tion in both working and miscellaneous
expenditure. The dividend payable to
General Revenues had increased by
Rs. 45 lakhs. The gap between net revenue
and the dividend due was Rs. 31.53 crores
and was met by withdrawal from the
Revenue Reserve fund.

I am happy to inform the House
that the picture of the current year is
somewhat better, Compared to the near
stagnation in the last two years, there has
been an increase of 5.7 per cent in the
average of the general index of industrial
production (base 1960=100) in the first
eight months of 1968 over 1967. Agricul-
tural production for crop year ending June,
1968, has registered significant improve-
ment in the production of foodgrains,
oilseeds and other crops. The derived
demand for rail transport has reflected the
improvement in the economy, and in the
first nine months of the current financial
year 5.5 million tonnes more of revenue
earning goods traffic has been lifted. There
is reason to hope that the revenue earning
tonnage this year will reach the level of
1705 million tonnes showing an increase
of a little more than B8 million tonnes
instead of the 7 million anticipated in the
Budget. Taking into account the rationa-
lisation of the coal tariff effected from
November last, goods ecarnings for the
current year are expected to be Rs. 21 crores
more than the Budget Estimate of Rs. 545
crores. It is a matter of satisfaction that
the Railways have been able to carry all
the additional traffic in the current year
although operation on a number of Zonal
Railways was handicapped for several
reasons during the course of the ycar,
There were a number of unusually long
interruptions in rail communications due
to floods—three woeks in July in Rajas-
than, four weeks in August on the Bulsar-
Baroda section of the Western Railway,
about a month in October on the metre
gauge line to Assam and over three months
on the broad gauge line, and a complete
suspension of traffic over a portion of the
East Coast route on the South-eastern
Railway which took nearly four months to
repair. There were other difficulties too,
such as those caused by the strike by fire-
men of the Southern and South Central
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Railways in July and the ‘go slow’ atti-
tude of some of the running staff of the
Eastern Railway in September. On the
details of these 1 need not dwell, but I
would like to make mention of the spe-
cially difficult transport demand that was
made on the Railways to move large
quantities of foodgrains from Punjab and
Haryana out of the last bumper harvest
gathered in these two States. It was a
considerable achievement on the part of
the Railways to have moved 1'7 million
tonnes of wheat from Punjab and Haryana
lo various parts of the country within a
period of three months, from May to
July. This massive movement coupled
with the breaches on the Western and
South Eastern Railways created difficulties
for the movement of coal in the first halfl
of the year. But here again, the special
effort made by the Railways bore fruit
and they moved about six per cenl more
coal by December this financial year than
in the corresponding period of the previous
year. The higher tempo of movement
that has been achieved will be kept up
throughout this busy season and I have no
reason to doubt that the still higher levels
of traffic that we can expect in the next and
the following years as the Fourth Five
Year Plan gathers momentum will be
carried by the Railways with benefit to
themselves and to the country’s averall
economy.

3. While the railways have done well
this year in goods traffic, passenger traffic
has been disappointing with a fall in the
first four months of the year as com-
pared to the traffic level of the correspon-
ding period of the previous year. This
fall seems to have been due to an carly
monsoon and the floods and breaches 1
have mentioned earlier. In Suburban traffic
there was a heavy shift from the booking
of single journey tickets to the booking
of season tickets obviously because the
increase made in the beginning of the year
was much less in season ticket fares than
in single journey fares. Perhaps, there
has also been some diversion of short
distance traffic from rail to road due to
our having increased the minimum rail-
way fare from 15 to 20 Paise. Frankly
speaking, 1 am not unhappy over these
developments since increase in the propor-

tion of season tickets reduces pressure on
the booking windows and the diversion of
short distance traffic to the road helps in
removing congestion on our trains. 1 may
also mention that fares charged for short
distances do not cover [ull costs. Since
August, passenger traffic has shown signs
of steady revival, but I am not hopefull
that the carning from passenger traffic
in the current year will reach the Budget
Estimate of Rs. 278 crores. The Revised
Estimate has been placed at Rs. 12 crores
less, i.e., at Rs. 266 crores. The Revised
Estimate for the Gross Traffic Reccipts
for the current year is placed at Rs. 902°15
crores which makes for an improvement
of Rs. 965 crores on the Budget
Estimate.

4, There is an increase of about Rs. 26
crores in the Ordinary Working Expenses.
The bulk of the increase is in the staff bill
due to the last revision of dearness allow-
ance from September, 1968 accounting for
Rs. 691 crores, revised rates of travelling
and running allowances from first March,
1968 accounting for Rs. 392 crores and
merger of a portion of dearness allowance
with pay from December, 1968 accounting
for Rs. 492 crores. These increases make
a total of Rs. 15°75 crores. But against
this we have been able to secure some
economies. The net increase in the stafl
bill comes to Rs. 11°25 crores. 1 will not
like to burden the Hon'ble Members
with further details of the increases
in cxpenditurc beyond mentioning just
a few items where the increases have
been  sizeable—that on repairs and
maintenance of Rs. 609 crores of which
repairs to flood damage account for Rs.
329 crores, on hire for telecommunication
facilities belonging to Posts and Telegraphs
Department  including some additional
arrear payments amounting to Rs. 1'50
crores, and on fuel of Rs. 479 crores
mainly on account of increase in prices of
coal, excise duty on diesel oil and increase
in electricity tariffs, Hon'ble Members
will appreciate that the entire increase in
Ordinary Working Expenses is due to
post-budget developments over which the
Railways have had no control. In fact,
the total of these increases is significantly
more than the actual increase in the
Revised Estimate of Ordinary Working
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Expenses, and I am happy to point out
the House that the Railways’ efforts for
achieving economy have begun to bear
some fruit. In 1967-68 there was no
increase in the total number of staff and
in the current year I am expecting that the
increase will be proportionately less than
the expected increase of eight million tonnes
in traffic. This is encouraging since
nearly two-thirds of the working expenses
is on staff. 1 shall spare no effort to
impress on the Railways that they must
continue to exert themselves to the utmost
to raise the productivity of the staff.

5, Taking advantage of the reduction
of about Rs. 6 crores in the estimate of
expenditure chargeable to the Depreciation
Reserve Fund, I have reduced the contri-
bution to the Fund by Rs. 5 crores, i.e.,
from the Budget Estimate of Rs, 100
crores 1o Rs. 95 crores.

6. In the ultimate picture the Revised
Estimates show that after meeting fully all
the working expenses and providing Rs. 95
crores for depreciation and Rs. 10 crores for
the Pension Fund we will be left with a
net revenue of Rs. 141'32  crores
which will be short by only Rs.
1001 crores of our dividend liability of
Rs. 151°33 crores and this shortfall will be
meet from the Revenue Reserve Fund.
I can assure the House that with the post-
budget burdens thrown on them the
Railways could not have done any better.

7. The Works Programme for the
current year was for a net expenditure of
Rs. 272 crores. The Revised Estimate is
Rs. 15 crores less. There is a reduction of
Rs. 9 crores under rolling stock, of about
Rs. 3 crores under stores suspense, and
of Rs. 4 crores under manufacture and
miscellaneous advances  suspense. A
further reduction in the net expenditure
has been contributed by an increase of
about Rs. 5 crores under Other Credits.
These reductions have been offset by an
increase of about Rs. 1§ crores under
electrification and sundry increases under
some other beads. [ may mention that
it seems very unlikely that deliveries of
wagons from the private sector will exceed
14,500 against 16,800 provided for in the
budget. This accounts for a saving of
Rs. 1'85 crores.
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8. While on the Works Programme, 1
would like to make a brief mention of the
principal works completed or in progress
in this year. The remaining portion of
the Salem-Bangalore line from Dharma-
puri to Balgalore of the Southern Railway,
the Dhrangadhra-Halvad portion of the
Jhund-Kandla broad gauge link of the
Western Railway and the broad gauge line
from Renigunta to Tirupati of the Southern
Railway have been opened to traffic, and
more recently the Delhi Avoiding Line of
the Northern Railway. Other construc-
tions are progressing according to schedule.
The conversion of the Miraj-Kolhapur
section of the South Central Railway from
metre to broad gauge has been taken up.
300 kilometres of new double line are
expected to be opened to traffic in the
current year and B850 kilometres are at
various stages ol progress. The pro-
gramme of modernisation of signalling is
going ahcad and the expansion of the
microwave network on important trunk
routs so important for the improvement of
train operation, figures in the Works Pro-
gramme both of the current year and the
next. Electrification of the WNandgaon-
Bhusaval section of the Central Railway is
expected to be completed this year and
that of the Andul-Calcutta Chord link of
the Eastern Railway during the next year.
Work is proceeding on the Kanpur-Tundla
section of the Northern Railway and
Rourkela-Durg section of the South
Eastern Railway and field work is expected
1o commence soon on the Virar-Sabarmati
section of the Western Railway.

9. 1 come now to the Budget for 1969-
70, Proceeding on the experience of the
current year and the best projection that
we have been able to make at present of
the traffic level likely to be attained on
the Railways at the end of the Fourth
Five Year Plan our present expectation is
that the Railways will lift about 9 million
tonnes of additional revenue earning traffic
next year. I expect that the revival of
passenger traffic will be maintained and
there will be an increase of about 3%; next
year. I expect goods earnings to be Rs.
600 crores, passenger carnings to be Rs.
273 crores, other coaching earmings Rs.
475 crores and sundry camnings Rs. 30-5
crores. After allowing for an increase in
unrealised earnings of about Rs 4-2 crores,
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the budget estimate of Gross Traffic
Receipts for the next year has been placed
at Rs. 946.8 crores, making for an increase
of about Rs. 45 crores over this year.
Ordinary Working Expenses have been esti-
mated at Rs. 665'35 crores, about Rs. 25
crores higher than of this year of which
Rs. 22.65 crores will be on staff cost, for
the same reasons for which there has been
increase in staff cost in the current year,
viz. increase in Dearness Allowance,
merger of a portion of Dearness Allowance
with pay, and increase in running and
travelling allowances. There will also be
the usual increase on account of annual
increments. There will be an increase of
Rs. 4°28 crores in the expenditure on fuel
both because of the increase in the price
of coal and for carrying the anticipated
traffic,

10. 1 propose retaining the appropria-
tions to the Depreciation Reserve Fund
and to the pension Fund at the same level
as in the current year, viz. Rs. 95 crores
and Rs. 10 crores, respectively. Accor-
ding to the Budget Estimates the net re-
venue is expecied to be Rs. 16092 crores
which will leave a surplus of a little under
Rs. 2 crores after discharging fully the
estimated dividend liability of Rs., 159-01
crores, nearly Rs. 8 crores morc than of
last year. Considerable care having been
taken in the formulation of the Budget
Estimates, | can hope that unless costs
increase for reasons on which the Rail-
ways do not have control, the anticipated
surplus will actually be realised.

11. The estimate of Works Expendi-
ture for the next year is Rs. 255 crores,
of which Rs. 132'6 crores is chargeable to
Capital, Rs. 95 crores to Depreciation
Reserve Fund, Rs. 19 crores to the
Development Fund and Rs. 84 crores to
Revenue, Of this, rolling stock and
machinery, including advances to manu-
factures for materials, account for about
Rs. 118 crores and net expenditure on
works is expected to amount to Rs. 134
crores, and it is hoped to achieve a reduc-
tion of about Rs. 4 crores under ‘Inven-
tories'. The Works Programme has been
kept at a reasonable minimum level.

12. Among the important new works
included in the programme are the
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doubling of some more patches on the
Grand Trunk route between Agra and
Bina on the Central Railway, and between
Kazipet and Balharshah on the South
Central Railway, some patches between
Jalarpet and Cochin on the Southern
Railway and between Alnia and Kota on
the Western Railway. The restoration
of the railway line between Thurbhita and
Bhaptiahi on the North-Eastern Railway
and the doubling of the Rajabehra-Bokaro
Steel City and Muri-Hatia sections of the
South-Eastern Railway to serve the require-
ments of the Bokaro Steel Plant are also
in the programme.

13. We are at the threshold of the
Fouth Five Year Plan. The best projec-
tion of traffic growth that we have been
able to make at present in consultation
with the Planning Commission and the
concerned Ministries indicates an increase
of 62 million tonnes over the traffic of the
current year at the end of the Fourth Plan.
More than half of this increase will be
contributed by movements of raw
materials to the steel plants including coal,
coal for other consumers and iron ore
for export, the balance being made up of
other goods including about 3 million
tonnes of finished products from steel
plants and 3 million tonnes of cement.

The capacity created to handle the
Third Plan's projected heavy traffic of
raw materials and finished products of
steel plants and large increase of traffic in
coal from East India to Western India had
remained only partially utilised and
depressed the Railways' financial position.
With the hopeful prospects of increase of
traffic in raw materials to the steel plants
and coal we can expect the Railways®
financial position to improve during the
Fourth Plan provided, as 1 have already
said, increase in wages and prices does
not affect the position as it has in recent
years.

The strategy of development we are
proposing to follow during the Fourh Five
Year Plan will aim at securing the fullest
utilisation of the assets that we have
already created or acquired, whether it be
line capacity or improved marshalling
facilities or modernisation of traction,



205 Railway Budget, 1969-70 MAGHA 30, 1890 (Saka) Railway Budget, 1969-70 206

signalling and workshop facilities or roll-
ing stock. Through better utilisation of
these assets we shall obtaim higher pro-
ductivity from our manpower resources
also and the two together will, we hope,
contribute substantially towards economy
of scale such as was achieved year after
year in the Second Plan and the early
years of the Third Plan when traffic had
been steadily increasing. This process
was halted in the last three years when
traffic ceased to grow. But though I see
reason to take an optimistic view of the
coming years, we will have to be very
selective in incurring capital expenditure
so as to ensure that while the Railways
shall not lack the capacity to carry the
growing goods traffic during the Fourth
Five Year Plan, premature or unremunera-
tive investments are scrupulously avoided
and a well-conceived order of priorities is
followed to get the maximum and early
benefit, both in physical and financial
terms, from the new investments. With
this objective we have undertaken several
engineering and traffic surveys in respect
of wvarious proposals for increasing line
capacity, marshalling facilities, construc-
tion of new rail links and conversion of
metre to broad gauge. Some more surveys
will be taken up next year. These care-
ful engineering and traffic surveys and full
examination of the economic benefit and
financial return from investment proposals
will provide adequate basis for decision to
implement any of them,

The growing suburban traffic in and to
the metropolitan cities of Calcutta, Bom-
bay, Madras and Delhi has been putting
increasing strain on the suburban Railway
services. 1 am conscious of the need for
a more radical solution of this problem.
The problems of Calcutta and Bombay
need to be given first priority. In cons-
ultation with the Planning Commission it
has been agreed that subject to further
examination of what financial and opera-
tional responsibility should ultimately
devolve on the Railways in the matter, the
Railways should take up a survey for the
final location and detailed planning of the
suburban dispersal line in Calcutta, a
survey for a third terminal in Ballard

by-pass on the Kurla-Mankhurd Section
of the Central Railway has already been
done.

14, I have been able to present to the
House a budget estimate for the next year
with a small surplus of nearly Rs. 2
crores after meeting fully the Railways’'
dividend liability to the General Revenues,
estimated at Rs. 159 crores. I am not
proposing any increase in fares and freights.
But I should remind the House that this
slight improvement in the budgetary
position has come after three successive
years of depressed financial position of the
Railways. Although the Railways have
been able to meet fully the dividend
liability in all these years by drawing from
the Revenue Reserve Fund, the Fund is
now left with only a nominal balance of
Rs. 1.29 crores. The Development Fund
had been completely used up last year
and we will not be able to make any
contribution to the Fund this year and
hardly any in the next. By the end of
1969-70 we would be borrowing from the
General Revenues Rs. 4580 crores on
account of Development Fund expenditure.
Fortunately, the position of the Deprecia-
tion Reserve Fund is relatively satisfactory,
It is expected to have a balance of Rs.
8601 crores at the end of the current year
and Rs. 92.30 crores at the end of
1969-70. The balance in the Pension
Fund at the end of the current year will
be Rs. 62.55 crores and edequate for
meeting current liabilities. But with a
substantial number of railway employees
opting this year for the Pension scheme
in preference to the Provident Fund
and with the merger of a portion of
Dearness Allowance with pay, pensionary
liabilities will increase significantly, and
therefore, our contributions to the Pension
Fund will have to increase in the coming
years.

15. I have brought these facts to the
notice of the House so that the House can
appreciate that very sizeable surpluses will
have to be generated by the Railways in
the coming years. The loan taken from
the General Revenues for the Development
Fund expenditure will have to be repaid

Estate in Bombay, and a tech
feasibility study for a mass rapid transit
system in Calcutta, while a survey for the

and enough surpluses will have to be
generated to again build up an adequate
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balance in the Development Fund. Further,
like all other public undertakings, the
Railways will also have to contribute their
share of the resources necessary for fin-
ancing the Fourth Plan. 1 earnestly hope
that in this task of strengthening the
financial position of the Railways we
will be helped by a steady growth and
buoyancy in the country’s economy in the
coming years and the recession will soon
have become a matter of the past. On
the part of the Railways no effort will be
spared to improve the efficiency of opera-
tion, to secure morc high-rated traffic and
provide an increasingly customer-oriented
service. The newly created Marketing and
Sales Organisation in each Zonal Railway
has been doing useful work in securing
high-rated traffic and in extending container
services. A new five-tonne container
service was introduced between Madras
and Bangalore in January this year and
we expect to soon introduce container
services between Delhi-Howrah, Bombay-
Madras and Bombay-Secunderabad., A
new scheme of freight forwards under
which the collection and delivery services
are performed by road hauliers and the
line haulage is provided by the Railways
has commenced between Delhi and Bom-
bay. If this experiment proves successful
we intend extending this scheme to other
trunk routes and it should prove a step
forward in rail-road coordination and
should benefit both the road hauliers and
the Railways.

16. 1 would like to draw the attention
of the Hon'ble Members to the problem of
ticketless travel which is fairly widespread.
Every month over nine lakhs of passengers
are detected travelling without tickets.
This deprives Railways of several crores of
revenue and has also become a ‘law and
order’ problem. While a massive drive
has been launched with the help of State
Governments and the Railway Protection
Force against this evil and some encourag-
ing results have been achieved, it is nece-
ssary to tighten the penalties against the
ticket dodgers. A bill to this effect is
coming up before the House and 1 would
appeal for this legislation to be passed as
expeditiously as possible.

17. As the Jlousc is aware, the Railway
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Board had initiated some time ago several
cost studies into various aspects of railway
working. The results of these studies have
become available now and the question of
rationalising the fare and freight structure
has been under examination by a senior
officer of the rank of Additional Member.
The purpose of the study is to determine,
on the one hand, the best way of bringing
the freight and fare structure in line with
the results of the cost studies and, on the
other, tailoring them to the necds of
economy. The objective of promoting
rail-road coordination will also be borne
in mind. While undertaking the rationa-
lisation of the freight and fare structure on
these lines, it should also be possible to
raise resources for meeting the development
requirements of the railways and of the
economy.

18. The threc rolling-stock production
units of the Railways have been function-
ing satisfactorily. The Chittaranjan Loco-
motives,  Works expect to turn out
about 68 steam  locomotives, 53
electric  locomotives and 24  diesel
shunters during this year and to
increase their production to 70 steam
locomotives, 60 electric locomotives and
48 diesel shunters next year. The Integral
Coach Faclory at Madras is expected to
build 730 coach shells and furnish 634 of
them during the current years and 740
and 670 respectively next year. The
Diesel Locomotive Works at Varanasi arc
expected to manufacture 68 Broad Gauge
and 10 Metre Gauge locomotives during
the current year and 75 and 30 respectively
next year. All the three production units
have taken up some new lines of product-
ion, metre gauge locomotives and diesel
shunters in Chittaranjan Locomotive
Works, electric multiple units and railcars
in the Integral Coach Factory and metre
gauge diesel locomotives in Diesel Loco-
motive Works. The value of their total
output exceeds Rs. 59 crores per year.

19, In addition to giving technical
advice to the Railways the Research,
Designs and Standards Organisation at
Lucknow has been cngaged during the
year on studies in the performance of the
vacuum and compressed air brakes and
investigations connected with raising the
speeds of mail and express trains. It has
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evolved a number of new designs of loco-
motives and coaching and goods stock and
has been actively assisting the State Trading
Corporation in their effort to export wag-
ons. It has also undertaken inspection of
equipment and materials not only for inter-
nal requirements but also for export, as in
the case of rails to Iran, Wheelsets for the
Korean wagon order, bogic tank wagons
for Ceylon, elc.

20. During the current year up to end
of October 1968, 23 new trains have been
introduced, 13 on the Broad Gauge and
10 on the Metre Gauge, and the runs of
22 existing trains, 8 on the Broad Gauge
and 14 on the Metre Gauge, have been
extended. As regards suburban services,
33 new trains have been introduced, 24
on the Broad Gauge and 9 on the Metre
Gauge, and the runs of 10 trains extended.
1 am not oblivious to the fact that the
suburban services particularly in Bombay
area, need further augmentation and impro-
vement and it will be our endeavour to do
so, but we have been handicapped by the
need to replace a large number of old
E.M.U. coaches in service in the Bombay
suburban area and our difficulty at present
to produce such coaches in larger numbers.
Nevertheless, the Bombay Railways are
also studying the feasibility of running
twelve-coach suburban trains which would
substantially relieve the peak-hour over-
crowding. A number of new long distance
trains have also been introduced accounting
for over 3,00, train kilometres per day,
including the Paschim Express between
Bombay Central and Amritsar. It is
proposed to introduce from 1st March
the Rajdhani Express, a bi-weekly service,
between New Delhi and Howrah, which
will cover the distance in less than 18
hours. About 115 Third Class Sleeper
coaches have been added to the 1,260 in
service at the beginning of this year and
more are to be built next year.

21. Hon'ble Members arc awarc that
all the Railways except the North Eastern
and the MNortheast Frontier Railways are
organised on the Divisional pattern. With
the increasing complexity of railway
operation and the increases in work-load
expected during the Fourth Plan period,
it has become to introduce the
Divisional system on these two Railways

also. The North Eastern Railway will
have four Divisions with headquarters
at Izatnagar, Lucknow, Varanasi and
Samastipur which Jast will include the
West Katihar District of the North Eastern
Railway. So far as the Northeast Frontier
Railway is concerned, all the operating
Districts are being upgraded to Divisions
except that at Tinsukia there will be only
a Transportation Division till the work-
load justifies its becoming a full Division,

22. Most of the recommendations of
the Railway Catering and Passenger
Amenities Committee under the Chairman-
ship of my colleague Shri Parimal Ghosh,
which reported in February 1968, are in
the process of implementation and will,
it is hoped, lead to greater customer
satisfaction with the Catering Services,
Packed meals of wvarious kinds are now
being supplied to the travelling public and
if these find favour with them it may be
possible to release some capacity now
taken up by restaurant cars and provide
instead more acce dation for p gers
on important trains. In 1967-68, depart-
mental catering on the Indian Railways
made a profit of about Rs. 6 lakhs on a
sales turnover of about Rs. 6 crores and
it is hoped that this margin will increase
this year.

23, Hon'ble Members must have seen
Part | of the Report of the Committee
under the Chairmanship of Shri K. N.
Wanchoo, retired Chief Justice of India,
which has been reviewing the position of
accidents on the Indian Railways since
the appointment of the Railway Accidents
Committee, 1962 (Kunzru Committec), In
this report the Committee has noted the
significant decrease of about 359 in the
average annual number of accideats during
the five years ending 1967-68 as compared
to the six years period ending 1962-63. A
statement containing a summary of the
observations and recommendations made by
the Committec in their Report and the
views of the Ministry of Railways thereon
is being circulated to Hon'ble Members.

24. The highpowered Committee on
Security and Policing on Railways under
the Chairmanship of Shri Shantilal Shah
submitted its report on 10th October 1968.
The recommendations in this report, some
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of them very far reaching, are now under
study.

25. Several decisions taken this year
have improved the service conditions of
railway staff substantially. The merger
with pay of the full Dearness Allowance
at the twelve-monthly average price index
of 175 has substantially increased the
pension payable to staff on retirement as
well as the Government contribution to
the Provident Fund of those who have not
opted for the pension scheme. It has
also increased their entitlement to House
Rent Allowance, City Compensatory
Allowance and Travelling Allowance.
The rates of travelling allowance and run-
ning allowance have also considerably
increased after their revision with effect
from 1st March 1968. A fresh oppor-
tunity has been given to Railway emplo-
yees who are still on the Provident
Fund scheme of retirement benefits to opt
for the pension scheme and the date for
such option has been extended to 3lst
March 1969 following the decision for
merger of a portion of Dearness Allowance
with pay. In response to the request of
the National Federation of Indian Rail-
waymen, and in consultation with them a
oneman tribunal has been constituted to
go into certain demands of the Federation
on which agreement could not be reached
by the Permanent Negotiating Machinery
of Railway Labour and the Railway
Board. The demands cover, among others
the scope and rates of the night duty
allowance, the wages paid to casual labour
the hours of work and holidays for clerks
at stations, sheds and depots, a review of
the present hours of employment and of
the scales of pay of running staff and the
emoluments of gangmen, etc. Shri N. M.
Miabhoy, retired Chielf Justice of the
Gujarat High Court, will constitute the
one-man Tribunal. 1 have been aware that
some reliel may be necessary to staff who
have been at the maximum of their pay
scales for some time. This matter has
been under our consideration and relief
will be provided which may be found to
be necessary in addition to any benefits
that may come from the recommendations
of the oneman Tribunal. (Shri 5. M.
Banerjee: Mention about All India Rail-
waymens, Federation.) you are mentioning
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The  emoluments and  prospects
of Railway officers were falling out
of line with those of comparable
Central  Services and some adjust-
ments in the cadre have been made

recently and a few others are under consi-
deration, at a relatively insignificant cost,
to remedy this situation, so that Railway
services continue to attract their due share
of available talent and those now in
service feel that they are getting a fair
deal.

26. As in previous years welfare
measures for staff, particularly medical
facilities to railway employees and their
families, have been augmented during the
current year. A hospital has been built
at Lalgarh on the Bikaner Division of
the Northern Railway, and two Health
Units on the Northeast Frontier Railway
and one on the Southern Railway have
been converted into hospitals. 528 general
beds and 120 tuberculosis beds have been
added during the current year. The
number of specialised units for diagnosis
and treatment are being increased and
additional equipment has been provided
in railway hospitals. The retired railway
employees’ contributory health scheme has
been extended to cover the dependent
children of retired employees also. The
railway medical services are participating
actively in the family planning programme
and the response from railway staff has
been encouraging. The expansion of
railway schools has continued as also the
utilisation of the subsidised hostels, the
scholarships for technical education and
the services of mobile libraries, etc,
Sports activities continued to be assisted
and the Railways won eight National
Championships and 24 railwaymen were
members of the Indian teams which
participated ininternational contests. Six
railwaymen won the coveted Arjuna
Award in 1967.

27. Relations between organised labour
and the Railway Administration were
generally cordial during the year and the
Permanent Megotiating Machinery conti-
nued to function usefully. I have had
the pleasure of being associated with the
working of the Railways in the past and
had come to acquire a high opinion of the
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calibre of railwaymen of all ranks. I trust
that in my renewed association with them,
I shall have opportunity to from a still
better opinion of their ability and devo-
tion to duty and that they will continue
to give of their best to the Railways and
the Country.

Hon'ble Members will share my great
concern that the Railways are increasingly
becoming the target of attack and violence
arising from diverse matters not even
remotely connected with the Railways or
their operation. This most disconcerting
trend seems, if at all, to be on the increase.
1 need not catalogue the numerous insta-
nces of such lawless activities which have
been making the task of railwaymen in-
creasingly difficult and hazardous and are
becoming a giowing impediment to rail-
way operation. Quite often our efforts
to improve rail services are thwarted by
these activities and by damage done to
our rolling stock and installations. In
sharing my worries with the Hon'ble
Members 1t would appeal to leaders of
public opinion in and outside the Housc
to lend their weight so that the Railways
can run smoothly in every corner of the
Country.

MR. DEPUTY SPEAKER: The
House stands adjourned till 2.15 P.M.

13.20 hours

The Lok Sabha adjourned for Lunch till
Fifteen minutes past Fourteen of the clock.

The Lok Sabha re-assembled after Lunch
at Twenty Minutes Past Fourteen of the
Clock.

[Shri R. D. Bhandare /i the Chair]

MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS—Contd.

MR. CHAIRMAN: The House will
now take up further consideration of the
following motion moved by Shri P. Rama-
murti on the 18th February, 1969,
namely :(—
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“That this House expresses its want
of confidence in the Council of Mini-

sters,”
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F8 W § fom®T Foe W W
famare @ | T SRS A FAT WA@Y
g1t ¥ afger & &L @1 I R
Ffww fgar & oY ¥ DT F A qOC
§ | widegmed % ¥ TR wa
& &% § ¥fww IAw famaw @ fw
FwEEgEAE alw & M §wn
gfes 1 o0 wifgr | IWR A E
gt Ty & faw § fawamw g
yoq § ¥ TR A ¥ fawamw T @@
§ | TERETGRE w0k EET W gEIEN
Ok wiedegEe ® few aw &
far o, qg ST CH @ | IR A
ao% & A MW TGRS § | Far
ITH! AT g F wwE E

R g ot 7 xw sfewmw
¥ sy w) ¥ fewn ) @y eyt

qréf & grew @Y § | I9F Ag Aar
3R v R o weE W §,
I fas Twefa ot & sfiramor
oAl g1 & g Toefa St &
Y H A TEE AT H @ g
wrgar ¢

‘“Last year, I referred in my speech
to certain disturbing trends in our
national affairs. Parochial, regional,
caste and communal movements have
caused fension and violence in the
country.”

I IRW Fgr 2 R AmEe
TEHTE FHE ¥ ANY 9y wEET O
g ar |

**However, while legal and adminis-
trative measures are necessary, the
fight against these fissiparous move-
ments has to be carried to the broad
masses of our people. The key to
success lies in fostering the concept
of Indian Nationalism and secularism
in the minds and hearts of our
people.”™

g 0% & | g7 F7 9feew afu-
fram PRl o et ) ame &
aﬁﬂfwﬁﬁzw:ﬁﬁm@m
dR TEF A} H T §EF w7 dreA
g | A A uFen, W FT Im@EAr
AR Bw H wedmar % wrEAT d2r &
o IW ¥ ®1€ araT A T GH, THE
TR # w fEar o e ag ww
& W AT g | o g foat wv
geEEr 0 & fae son @ i da
fear s wfeg, o wafeat &
fereme sl fear amar arfegd

g T Ay fooreew w1 gy
&, T Ty g YT gT A SAHA K
M W T T w b T w5
T W AT § 1 M W aEt A%
ey ¥, ¥TH ¥ AT oW gree
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&, AR TEE) FHTATCOAT F qgr e
ot Weat qr frgar gom | =@
oM gl gur o g%t § 5 w5 Aar
T OAMH A WET W @I 8|
for w9 3G f§ gamsfes we &
FIHT T OETR, qGAT AR
frgar 9@l a1 @@t w & f+
gATEfes Wz ot diwar § w
@ mar 9t ¥q ft T gea g
areft & 1 S weg arfedt w1 gATEfew
wz & 39 A amzfeanfass owar &
& 78 1 6T arg A9 s T wRw
@ AN AT AT ¥ TR WY AT
& #r ordt & oot wegel &
gars &% @ g1 faEw N aw
Y #1 el & ey wegfredt a1 ATH-
fama fire mar 1 SO WRW ¥ FOw
1 sfe quner faw v g IR
T H FE A A AT AT E AT
FIH E A1 FaA AMT AT | A A
ot 1€ o qudf agRa H A amE 2
garzfex w2z ¥ agr weg qifear &
A IHFT A AGHA F 1 FH AT
grm fam adt & ar faamam g,
F1T & qrdf Awey & fawarw v
a w @ A FE g faw o
Ay § fagara &, FeToETg # fawam
27 @ AT ®T W F AT E
afew fom o1 sy o fagaw Ay
¢ it fordix e & g 9T wed
1 ®T Fidw &7 fdw v gE w7
fear, 7w ot =& g dr o fir
arez g 0% fafred s gamar ) @
gl 9 d@% fafrer 4 €. g w0
Févaet g § § far o fear
a1, FETA ® gEar @ mr o
ot wegfrer qff & am aftw ¥
IEIN EERGEA WY AT 9T | T
AT FIW TN gE w7 feavar
whfere & sz g fr
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If with the constitution, with the help of
the Constitution;
If without the Constitution, without it
and in spite of it,

AT 9T AT FIA &7 A7 Afr § e
Y FraTe A€ fear 9T awar @ Og
wrgfredt ®1 Aifr &1 o= Hife N 2w
¥ ot &w% A€ 1 waw gt
T A #Y 7 ¢ e gudt ag e ¢
afrr 3wt T A AT} f
IaFT o i ¥

¥ ot v gfa & g ¥ fag
Toufa &t & afivmaer § ¥ qgwe

FAAE

“The country also faces the danger of
violence from certain extremist political
groups. The doctrines propounded by
these groups are clearly subversive of our
Constitution and the rule of law and
detrimental to orderly government and
progress. There is no place in a demo-
cratic society for groups which seek to
change the social and political structure
by armed insurrection.”

A mEE W TEAT ¥ WY
g # fawarn @ § o fram &
foq =7 € 5 ¥ dfagw w1 77 &,
ot fewdeefo & fearw 7ok § Afew
famm & foq sz § fir wama swey
¥ famare §, 9% aweh aywy W A
N AT & FHA g T« FY AT T
Tt ATt W, ot Tenfeat €
0¥ v oY ggwer gy AT wrfedr
Ty § o fefo wergm w
e @ eifor o ewr atc ¥
froew AT wgAT gw w7 frar, frgie
1942 & ¥ ¥ are Ty o, Fair
i T & g ww A e
el s A A g ¥ oy
wy1 fs g o w1 3w fgear & foan
¢ s i sereTh WY 8, P W
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[t o )
fawamer arfigar & w1 g fgan # &, forar
faware &HTR @ ¥ 7 g fereefay
¥ 3% o fow & AT oA AFT
s @ro &) gw faa ¥AT & wE
FurT A€ T §, qHAA AE w4 8 |
39 % faars FT § F FIW IBA
wrfg, Afew for aifedt &1 & i
fas fear 2, S9®T @O T FL I
T 1% 9T FAT AT ATMET

ol ¥ A & T yfqears-
weama &7 fadte F@T E

st ew fagrdt et (aEOw
q7) : Aumfa WEEE, 9 AT T
t9 fagare gwaE & 96 § @97 T8
g, @ fau adf f§ amew &
gaT Afaware A€ @, 19 foo of ad
f sra 2=t €Y goaT  gw A R
gz & fore g9 &5 Igw &1 g
TawT Faw sfamETa-weE & ey
o aww F1 7 w97 | FfeT v A
@ ==t g, 98 & gk s fw fow
forxt o srfawame s £ gEA A,
I FE T e w1 AE e

1967 & o AT # GO, IeC
w2w, fagre s afewsdt Farer @ wrwar
¥ wiw ® gwa fzar ar s 1969 &
weqrafy el # swar ¥ wAE oW
FECA ¥ o qF friw o gET
g I AaEi & g 2w F @
TwAfrs s g uw  farefge
T ¥ WA 31T U% sreTwe #Y
qET # 5@r  faet-geft soe
oS g A fear et s A
HORTI %7 ST &7 & fear )

forefr-geft cerl wr s Wi
¥ QATET ¥ R oTWT WY Ty XA N
forg ar ) sew e fawre A T
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ww-arg Ay, feeg S oo weaEl
97 921 AE} TEAT, IEA OFAT T ARLE
T T | I CF AT A, 0F 7
TATN T OF ATH TP & I
9T FAAT FY FAT FA AT FKifaww #4

#Afew seawHa &t TFEHTE FT TEA
F7H W " F ILE T o4ar
A F AvEe FgwAiag fre ar g9 ar
1T & AT UF & A aAET | IART
AT AT AL AT T FAAT FT AATE
FT UF AqH FTAHFA T7 FA F1 ACF
% 7€ W1 | I9 A Fq49 9 AT
¥ g g ¥ AU derHa &
HGETO ®1 FAT | AHEM AFAA AT
fo 701 & ATUTC 9T T deqEA AY
AT e fag 7 o A9y 2 7

AT GATE H FART AT AFTHT
e g areg &t ma #a Afew
frr wzr 7 siw a4 fm At de
qUaITE o1, a7 "eQw fer a@r 7
TS A YEIT THIEATT & THFAT A4
T OFT A FT T E, AN qUEl AT
safraa &< @ & | fagre & do-wmasr
T o W g aAry 71 fegfa ¥
g\ afem w3 fow gzw wgrOw
&7 gwyA fear ar, ag o w7 € 7
HEH WA AT 9T § AE 8, qG
HAT FHTT o FC faeet ¥ faoemm
%\ offlt T & SFaT & "y
99w e & agwa faar &) &feA
It e dro WY 9T gH TT AT
g 3 *r FTmwfew F g% wE AE
¥ afew ST & g6F ITHT o
&3

PR qURIT A AT A e
w 7f aw & qof 7 fear ) Afen
5t ot whitw et 939 & w= g
wrr i wT ey v § fr s
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aaT o1 faeare WY AT ) AW
Iq # AfFar qar wEw S ®@
W § X 7 99 &7 HASA  Aagmara’

wY AT FT wwar &)

weqrafy ATl A Fa ardf §
fagra-fadim T sgadt sy #
e T fear & | e gfeary & feo
Fiag fegar A9 fire q%dY &, ag a9
AT g1 € § | g ¥ I9EY §1 g0
& fau wide 7 fgegeii & fedl &1 @
v 7 zman fey s 39 #Y Ew
WAl #r WA ¥ faedt feew @
1 T8) foar | ST RRM H FE AW
@y Frfed & qro Sy a7 arfa-
qTZ FT ATHAT F74 F fau wegam w1
ST F T 9T §TAF A ATEOT AT
FET T ¥ FY 9AEAT G2 F | A
¥ FT 7 draAmiaa £ qisa w3
#1 war= fear | fee § w0 ¥ 9
st & faw guw e aon warfE
FTT KT FOT FT FHGT F4T )

FAYfT AERE, WL QW T @ 99
g o & ayr-ged 97 AT ATEan
£ U% qF & gur & : “arfarar fraf-
TTT A WCAE AT TG FTAH

TE " g oWl AR S
qréf #Y aTs & orr Mar &, faw F
R OTT & ;AT ST 9t A f
‘I, g, ‘gfare’ afr T
¥7 T ux fawior fear § | oy e
| aEt wEve e Y At ffar
g, s e o At &0

T AN Al R TF qwIC AT
g A & 7w e oA W
T B T8 I fE wiEw & I
T § A A ¥ fag guw W
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T FY AT w7 FAd e ? o ¥
Waw A §, ¥ ae¥ 97 9%
Y F aE A § AT T ¥
T 9 £, A T wmaT I vt ey
&Y AE w4

T9F WIIET TG & A W
qHGT A AT FHH 9q%  AsiarAT
Y A &7 o gE & frdw w1 wedt
7w guw famd  qiw g
A wegw FET few AT 97 3w
sfFR s avx & 7

ﬁtoma&ﬂﬂ{iﬁm): T
ATET W?ﬁ?ﬁm‘fﬁi’a‘ﬂ'i'{w
WITEE FF whT &7 Fada fea § )

ot e fagrd wrodd : @ ot
9 S &1 A faar mv g ¥ wriw
T ITH & BT FUOIN § | AT wEew
%2 fF ag 59 Tt § arw &0, Afeq
R W TEl F A § AT A T
Ty ¥

I F A T8 g, IW ¥ gArd
¥q gw wH wfge | osTw W
WA T¥ gafeEry § | ow 2w A
WA AN, OF AT FY SF @ s
UF # AW T AT A A
U IHLE T F QI A o g
wx fagt *1 ¥ forw w7 qriar
¥ AT FAAT §, I TEAT 9T TATCHTT
far e 8, & oA DA §, T
uereRar far gt § ot faed @i
Rl W AT ATEW 8 v e Y
arar & |

g ag ¥ fe arw & frwfor
aag ¥ & frafaal &) st
R sreATa fakr ¥ ¥, IT w7 qrew
wY 7fY fear mar 1 AT A wHiw €
qoeTe T K W R A whiw €
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[t srzer fagrdy arorddt |
T ¢ | AT g qefaw feagar
¢ afew gg Terifas fegar e
¥ fred gf owen & ww ¥ fawarw dur
T FT FA | W EEI A OF FA
T § fow & A9 #1 awar
et & araew # oF smearaw fam
T &1 1957 ¥ ag W 4 97 R
1964 & o F1g7 # "az 7 gfez #71 )
R A AT ¥ ag @A At
awers g W f 3| s v -
a1 ¥ qre foar o <@r & ar A 7

avqu W F fawrw § I @i
AT & | A AA-AFAE AT AT
T @ &) g frwew w1 wowr aA
qFaT & | ¥ T8 § 5 57 AT -
T B T A & fag Ao ok
TATAETR yatw FA g fen o ?
WAt WA qUF AT #Y AT &
ggwa A€ & gRTa Az @ fE 19
FAadr, 1969 FY AP F gEr wAY
Fro Frfae wasg §3% § S faom
fer wo R fom & srqame AT &
gIaor w1 1974 aF 4@ F GAAT
fear mar 3= foiat Y ey &
o A s AT wEE 5
Fex s & Sozal Y foeRard &
T 78 Fwar)

eriTa srEEe ST AT A wwer
A A og & T & W oo s
o Foe g frgw mer e
e & o weifem g€ @ 5
fod & 37 A o o g ot
wrfge A & ferwraat w g & e
¥ fr g wofi o s
AT FETE & Gy FRAT SAg wT @
¥ 1 w1 gy smvwd R A o aw g
¢ o sfeme Y g § wey # T
ww fear ot & 2w oey & AW A
yw v o s ¥ e s
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=t &1 wzafm gaw & 7 oF § oW
¥ famt 1w T @ oA
YT R TEw A wrm F foAd
T Frwa W o e 3 g A
YA HEW AT amar @, S F
FET | 7g fFm FEY 9T =T gar o
gFar &7 worm  TEET smEnT X
fawrfoa #t #fF o Sme. s @
aifgn | T T ATaTT FA ey
T 8, avwmfas o ¢

83 r=gTqE] FY AT F ATENET-
fas smnT o AT W ¥ T &
faar T o sEE gftae @ sAe
et 2 & wf ) IR gitw w1 v
TEMET @@ | Wd & qared
TG A AT AV sremTat & o5
# famr 1 g fofg 3 ande 1968 #it
faar T ar AfEH o= 9F IF A
F1 @ ALY fFar qar @ 0 wwr oA 2
f& gim a1 &1 sfew & oy
FHIT H Am gar &1 Afew ey
FIEHIT AT qF1T gAH ¢ F Forai
%1 gfewar 3o @ & o sreaTaET
& Arq W fear @ o I e
{ geeat W & qOTT AT SreATART H1
art frast £ sEgeET Y gu avEy
W F W ard g oanfEy, Ty
T ST AL FY FAAT TH WG9
Y F7 qF qI0CT HL 7 qg AWAE
£, afew Ferifee & ot wgl fwa
agf At et wifge ) afs e -
¢ wifree A fewfant w1 e
§ oy T fear ot T w A
FA-AEA & faw dqre w@ar wfgn
anft % gHA AT X7 HA X wIW A
& fau qower fear @1 mez I
i & faerfar 1 ¢ feaga &
¥ g wifgw | = www gwafa
farht wfge | oy # guw faw-
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faarera @A wifge | Afeww s -
frafar e & o s @0
wry FT ®1 AT fawrfo
F T T @A FT Fifew wTAET Y
¥z TR AN @Y W, TEY A Iw
T GFT T ATHAT FTAT ¥ THAT § |

Tt # 10 ¥ 14 v ¥ A
# 0 g9 gur & 9 ¥ g AT W
fac oo & 5% AT AR 1 HERTS
#gT & Hr-faare #r 3w fagrat &
HTHIT 9T 99 FTA A7 Jmaea®wal ¢ |
e fwet ot faramg ®7 ag®i U A
€Y forar o wFAT | T A9 TR A
from #xm & ferg feam, geam, e
1 sfis &1 3w fear s ?
% ez & Al Harat A qr A A
ag wqwa faar s Agrasy aTET 98
A qg WA A T Ae e oag
ITET TEAT AR R ETOE e,
9« IIEA qF TAT A1 IH KT qrEA-AT
gf® Fgar & FawaTd, & AT 39
FT ATHAT AE FT ALY | AAX AEATH
qLFTL 48 WAl guir fn gwe & sy
T AT AT YA AR FIEAT
f fs oA SuEw @1 oomm A
qr frarz #§ 99 & e worgw w4
T A9 Ty | aek F, ¥ 7 o
qUET FTX T TGS T 6L gwA
g wr @ dt s gfe wd bt
¥ 7 o tar IETEIw &, K A AR
% foq &< ¢, omew & sdwwi ™
ag ar % g f e gt o
¢ | ofere 2w & anfweeT & w7 mar
fe age dx AP g o g,
AT W §B AW v wigy | gfew
afeae X %g1 fF agt forera & foo
aTX F TATT g g e ¥ e
o o Yk ? & g W A A
¥ forg da f | 9 R ke g

mT A% & fog g I e gfew @
A9 &1 foe avr qer . & gy o
wgar fr mgraee goRT ¥ O O%
ag gorr | Bfew wfi-T-FE 9g won
ST ot f6 a9 a% FEF 9 qATH TH
AT AT Jq TF FEG AT AR
gHit | ggw wEm off @Rl g
TATH ST FT TAT 9T HIT AT AT Y-
w2 femm §, oy § agy ardy a
§ 3w ¥ ag arom dur ) s dmaiy
T & At Few q¢ A AT BN Ay
W ¥ fau Iw W Qe A o
AT, TG TH FTHTT Y 7 wifgw |

aaefy wgeg, & 7@ s e
a1 wgra WY AYT & A faa
® gAFA ST AT | grOw
T F1 AT KA X FAT AT @ R
v ff W afew s =@
AT 9T A freerd ¥ oaw i
%A | AfET & ow g 3 & foag
dare ¢ | & sgracs st dw & am-
&9 & quri & vg7 ¥ fog dm7 g e
W} % g adw fams fr S
faarz 1 5o o i AT & o
ew @ § T faar A ) ww we
w7 fotw arr fagr o 1 W gy A
T &7 wRE ¥ aeqw st
frafarear w7 ag w foim A%
%Mms?ﬁmﬁmm‘
&t grm 1 AfeR s W) g o W
TRt ag AR g A gy afwr §
FC YA ¥ ATAN B G T
& forg oYE wxw goTar At M IwW
¥ sfafwemr dge & o ac g &
w ary Yyt wraA § ) aw
= W ft owm oaw W folr wow
wifgr | ag aweT it A wEwAr
T & 1 W ¥ fredmn e ¥ ¥ qoerT
ff aw AwAt | Afws dar AT
o fam ¥ we Prgre &
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[t srzer fagrdy amonad |
fargreat #r frorm ameft @ fore & 7 ¥y
v &7 faare w1 afew sy A et
Y off & a7g ¥ g faar o 7%

aarafa o, F@T ag ARG FY AT
74 ¥ fs Tregafa w@a & e
#—qw onft 39 A w4 @ T B
§, W T g qHT §, e A% FEATC
# Afedt 1 597 @, /@ I A -
fafea AT §—I9 AW H TTHEGH
¥ +fveur awT A q= aF A&
T ¥ TqTAT ACET §—TE JIHTT
fro®r 18 adt & == @ ¥, WA
TATYTA 9T AR F1 TS S1AT HEQA
o §, I Y @, A AT § Afuw
g 7Y A ¥, WA-STE-ATE AN g
arerer ¥ Sftfas & fu dreft-as=i ®r
AHT T FTQ@ | FYC AT ;T
o AN audr gé W e §
e gt g€ ATy WA By W
7% gU &, FE T @ & oA qem
TG wEA & A gad A ofr T
forsfafy |

TIAEGTR B HETA Wi & 7 ATy
e & fmior & & ®t wmafAsar
s Ty & 7€ ? gaeaw Age faww
¥ ofie ¥ o sawmw @ s T A
wfer ¥ o smamuw, afe s o
AR RFAAAQE & 7
T KT W A1 OF  FEATd & R,
39 ¥ oY O MA@ P, IAE
i & w wwg A€ WA Avgar |
T THEAT H F0 AU WG AT THY ¢
anTe e 3 @YFor ¥ fr AT WY S
AT GHAT 91 A7 TOEGEH ® AW WY
qre &% & fro Fwr & far w7 s
Wt AR T 9T Far | o w7
TR HHE 6 TR W §0 T &
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famrmdt &, T ¥ aoee Y ol
Tl ¥ w9 AT MY | oH-TF AT
W & forg ST 12-12 w0k §3 @A £
o feii § mif qwr a8, fw
arTal & anft a=r O #, ag A
AT, §C FTAfAE & AT, T
#1 0% WA feafa &1 mmar woT
9 | qg IF & FEoym 7w we
7€l &, dfFT o AT o9 @
&, 99 & vy wt & | oo & AT
FY T AT FY 1T TG &, I AT
arfge | oY v & 9T @y g, aw N
w¥r g€ &, e faaor fagr 2 e
7T ¥ I AEET qg 9T qF AT F
T gAY Tgd TTAEg #t qfefeafa
9T FTY 9N FT FGeT A4 fwar A
At fow Troear ¥ o fagre dr Tew
feard 3 | 9wy, AWty of, o
& gFfa & 7 &), Y @ T@ 2,
I 59 ATHT F oA A8 £
warafa oY, fafir s2ei ® i
FAM AT 9 ¢, gB w2 A
FE AT FT T A AT £ 1 F
Fz R I AEAT ¢ 5 FoErd W@
frr $ &= a1 a9 9@ | us =
AT & T 97 A IgEAT 7T
¥ 7§ waw #T @ &, AfET s w@=i
# o g€ dT-FwAr wEE w AT
F fau ¥ Tegar=i F a5 w1 FEIAIT
FOT, &fquE F I FAW, AT T
AT AT EFT AR T oA
& & faeeq Iwom | wamafa oY, gz
oo arewrd &7 ama & 6 or off eI
FT 98 AT § A7 = e w1 T
wwar g ar afewdt g e g
A gl ¥ wiEg A ¥ war g
WA T o Wl o gET o A A
1T, HT AT 61 6 Wy oA G-
wiad got & o ¥ A AT 1 AT
W safr ToaaTEl & 931 9 &2 g §,
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¥ s ozt Y afow # T s
R AR & 7
wearafy qATE § wAT F gl F
48 2 o=t o, 5= fF faury o &
FTRETBI R 1 ST # ¥ oF TAFT
T T, UF FWET GTE F AAH
wH WA Y w7 owwe &
ATar are foar, o8 atg & a9 17 37
T 37 #eew fow avg & agHa A GO
T wwa §, wfew fee N gforom #
FAT FT FTHFT I G g—

i Yo Ty (Teaw) : TEr 9
16 7t srwafaa &

»ft arzw fagrdt woddt ;7 16
wgi g g ¢ foegia widw ¥ fasg
HATT AL ar, At faandt aw F  anfae
& T &, Y A g § s
a7 w7 @, ghrarm & sqar agay aw
3 & fam w09 and 37 F 97 97
@ g AT ¥ A s oA
TA-TTA & ATITT 97 T ghemrorr
qTET # |

Farafa &1, 9 feamas v 41 faur-
751 A Aga foargs 7w & w9 A
TeqTE AW A | T 41 framow
TFGAT H ¥, IJEIA TeqUE Fwgr
a7 fF gaTt Mg ox framww o R,
T 41 gH A% AT Jufead &, fee

9T § oY wraor fxa, S99 F v Mm@
at & srgamt # Ji o¢ frar W
# fat o go a7 afacafer srandt
FH & fa dev @t Wr &) fnit =
afe qleqor F<AT WTEAT 9T, ®iwA
affr oferor ¥ age § frar @1 &
o mgE A Wfivx fag 1 w3
fear mar | o dfrez feg 7 fawe
T 59 @ § 9T ARy ot
fear & 1| o1 gfamm & g &
T AT wET g1 S egr g
7% gfamm & g off & T
m, fRe o 9@ & wdg g § e
T gom a1 g T & Ao wrge Bo
% &1 AFEO * amq T A v e
saqe 3R wrET Wor faar mar )
15 hrs.

st o feg o AT R R

oY yrw  fagrdt wrondat : awafa
Y, oft Wfrez fag AN wmgr #
FFF ZEOAT AT, AWAT ¥ few gew
¥ 3% @A Y syaeqr &Y vf —ag A
FATAT AT AEAT ¥ WY AT I W
F%7 7€ IT T FEAC W qATAT AT
mtmlﬂ'emnﬂﬂ*am
I IA & 99 AW 4, AT T qWA 9T
qeg it & THTEw 9T qEew e
& 4, I R & T o oy
a1 gEN § | W Oy wo oft e Wi
A ¥ I W W o v & fag
o § 7 gfamm # goere wIut
¥ ¥ 99 9T 6T AW w1 ®H Ag
@I T §%AT | OF fawras & Aqgor
T HTHAT §, TE A6 a7 €7 T W
AT & 1 3 A Wfrr fax e
tRisa e sm fear o
wifgd 1 afen fore qea w4 a¢ W
tam e sgr ATy & wfiny fag &
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[+ srzer fagrdy ararddt |
AT o Arfad 48 /Ry o owwa
Tg ¥ T AN 7 a7
99  ATf® AowIE ATRA AT A% |

sy fewmoaw (F=t) 0 FEH
TS |

=it e fagrdt a4t ¢ FHEE §
uw gfgam wzen wg @ § f e &
FTEA | AT FIrA H A & AT IAET
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T, T /AT A gferm T v
% IH aTqa FT &9 F AF G | T
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g tar AT g fe fagc A g
qTE G4T A § | THTE EA I Y
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qFAT Argar #

““Shri Nijalingappa also discussed
with Mrs. Gandhi the question of
funds for the election. The Prime
Minister has been able to secure
contributions totalling more than
Rs. 10 lakhs for the A.1.C.C. So far
the AICC has collected nearly Rs. 20
lakhs, Mrs. Gandhi has reportedly
assured Mr. Nijalingappa that she
would get at least another Rs. 5
lakhs for the party.”

T gHTATT %1 @ew Ag fEar
T | &OE aege, = fAwfemoar &
7g Ty A faur f wu AT w0
ag a7 fww faar | s 9g v #
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Hifega #ifa fawr sfaga w1 o6 w2
¢ 1 AfE s A & o A ore
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wreT #% fagfaat ol gg aw ey
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& 7T ITH FIATTAI AT Y HHAF
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g e fomama & @ dw =
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T8 el g A w9 wwT e,
fes awr wen fead § ) oow oy faw
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1890 (Saka) No-Confidence Motion 242

€T | T T TRy g T ) 9
O 1 F Taor oY A fow wwr, dar
Tl few awr atc oy oft Y femir
ag gF A4 ¥Y qg ¥ga owed wHrer
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fis foreft X 3% weawghrat
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O g s wma & g gfom W@
¢ T AT IHAT TEwre Ay fowy
Argw 3 qOF F A9 F@
fa<aY z&0 arett grev of wgw,
ATER 3T gHTL HETUE & W1 ZET Aav
¢ 9% IUT U THATH SATAT W4T }
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¥\ a7 WA & qTeNETOE 7 Aef
WTAATA FT WEFHTH ey ATL F97 5
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a1 ag ®Yf g a9 Ad @ FAW A,
ITq T, AT TAAAE WL 9T Wy
HFEHTO ® W AT gW AW ad Al
wg UF FO! A g AT IW e
¥ & e yaTCRATE Ot fE e a7

¥ qradedt aTew & ag quAT AR
fo geEwTAT 7 arwy faww W@ A
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Fagamafaead..
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9 H s wrmEr # e Ew oaft
F FEET § FIfFE ww o 0w
AT ¢ Al ZW mEwT wmEr ) i
I qeaT =Sedr g fr Avwerfow
safedt & fre wm w o ad,
W om w4 a9 ? s A Ew
FAlZ AT A W A AFS F | 0T
qrEt gaw fa=t &% orea 7 TE oo
SAAr 3T IAFT g FT FEL FI A
FAT TR WA & | gwEr gfEar ® oo
TOFT TET B AT WD H s
fragm Twefs & @ @ s
AAFT T AT | IH Y FTAWT A JOA
W F =T aga wwer w14 fear @
a3y uF Aif o e aw v
gt ot smdwr ¥ oft fremw amd
9 & qg o A€ 3 A 9z fouw-
fwT qref & goETT @Y IAE grel A
ALETT A9 A H FAwT Ay fwam
¥ # fft et o Teow A s
At ot Afew o wifem ag ¥ =
¥ a #1 wEr &, ¥ A A A
# o 9@ g # ¥=9t  FET AR
g R qem e g f W @
A wAE A g § I AEE H
foeg @ g § 7 =@ O A e
THe o ¥ wTHTT § fu¥r fw wyfre
qreT %7 g T § gt A9 H o
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T AL FE o FHA ¢ IHEY -
T A IT 9T AT &1 Fgh 9T 42
oo s ¢ ww W R o =@l
97 Fiaa qrEf &t gae fag  fasdar
TEY dt afer o T sT9AT T
foredme 4t 1 & s W g fE
ag ¥ fraet o Augdd § aw e
TPAT F1 AFT A 47 AT °Y 67 H
ATIFY FTETT Y AT Ho qHe Fo
TTFTT 1 FEgfaer qrdl &1 AR
ST a1, AfFT 39 AT W aw
it ag 42 gfeat 1 gaar g€ &t Fww
@t gv& fom fordae wE 4@ afes
WA T T3 F argzaaa
1 &A1 AT g 6 s A I T
T AT & FT7 qfaea w1 qEd
AraT AT & Al o UHo Fo AATAAT
F 397 ag wfqsarq &1 yeE @ TE
ama fomd fo sfem & wg gu gfemi
3T 59 avg 7 gear gf | (wowwn)

SHRI G. VISWANATHAN (Wandi-
wash): In Tanjore, the Congress people
have been responsible; those responsible
have been arrested.

SHRI UMANATA (Pudukkottai): It
is the Congress landlords of Tanjore who
burnt the Harijans there.  (Interruption)

sfigat okt fergr : & uw
@O A FEAr Wt g ATHH
& ¢ s o 7 ag deen fear f
A wE oY gETe o adr dw o
3T I® A F e A A qg o
foran fe ag oréf S ot & 3w d=E
F1 qrelt § 1 AfeT T o W e
T gwar § s ox @ ) sgE @
N g 9 A agi 97 sha-siw
636 FTTATY T X 7 AT IRET
FaeT ug fF oF AT ¥ saTar STHe
FwTc @ T gErR fagre ® wTe S
Fre ¥ wrw v §
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(wrwemm) gt wER AYEETY W
s & & afanft s i A
frefl & e at § IR faware Y
f g @M, &=t T I ag oEETE
far f& gAYy area et af
2 A1 a8 WRIEWIT & Y% AT A,
AT ¥ A7E & AT A€ |

& gt ara wg gt g A
% 1966 ® gFr@A ¥ 1968 # 5 wfemar
o 7 w4y g ) gt s Ag
N AT S FAT A AT S FEd
AT w7 Ay A feaa A ey
AT A4 Ao ? g ww 7 ®W 25
SN €Y Qo a8 faar o
frer awar a1 1 25 ave g Ao ¥
Y Qo Y vy ¥ wgwi wiw fawry

7o

g ¥ Fafr awc & At H
To sgT wigdt 1 A 3w ¥ A
¥ gw oy < gy g § e
FfraT TORTT WY FAdw ¥ ardr ot
qT A = § I s
o et &1 % 37 Y wut oxt wr
awd ff TRt ff, o of qdwT &
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[ e arcad femn |
W Y aga THEd & | fomw we =
Y feemQ & @, 3T aroT feamaQ &
¥ MR g8 A Av Y feawr &
A®T, IT T FATC IO T4 faav
afer ofy afom & &Y 99T o+
wrEr g ar | ufE ot zmvdw ¥
W& s mm s T @
faw & st g9 sy i ST AE
Fart ¥, ot AT qrw § 1 I A
F oat # ag wEr mar 2w oagr ox
shr-sda @t o0 & oF w< #r 77
5097 & ww ¥ grfr e feedt
g 2 AT § A OF AT FY, OF qfET
N Fm 50 TOX ¥ WY | Ag AHY
agf g g g Haer & arr #
g

Q% AT AT Ag < 41 AT
ATIHT ATHTT T & |

sitweRt arebTay e : i A=
a% oY gw agl @, afeT o { a1 gt
B WMl § o frEwm &1 oarr
faFar a1 | gAY w1 AET A fear
g | g9 A =i I T 79 e,
M ot MRy TR AT R R
A ge ¥ A fea ) wfew gt
Tqa F@ @ EffmAaR e R
aff wT Ak & Tw ¥ g foewd
ag stwy AT aMy gu ol 1 W
vy swfa ofiwe & fom &1 Ifr
NI grarar & 3 @
g ¥ uw 9T ¥ qT9 50 T wW
21 & gEar e @A e g, A
ag qg f& (wwwm) 1966 & ¥,
1967 a% wigi | @m 67 FHTT TR
Ffwwry ¥ wX W@ b, FT 1gi | "
83 gumr wfewrd w7 w0 7 &
ot T qIL oY W7 qgr GO # A
T T EEE PR ¥ w0 g
a gy wrf v A @1, oW
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§9 WY 74T 79T |

¥ ady wg gt fo @y A
TE & ol ¥ At A @ wg, O
o AT T T
A & sa wreer ¥ #7797 6 4
FHEE G @1 @ E | qme ¥ 91
38 g 1, afew mifFe o
st ¥ AE @t & = g fE
g Wl A7 AT A gEeT 8,
fradt ag & @ go A e
T |

IAT TR U Y FTofgg FT AT,
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@t gaew gf, fow & # o geEe
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a9 & A1 guegr Ut § 7 uw A
qr W e # gEara gf | @i
AT ¥ A 2, I Fewe F
g ® feeelt # @t & s Wi
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@ a @ Safae ol F1g-
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N oATEH W AR AR IR
g_.
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Fok 7R § gy IAEr gArg Fifad,
FA ® geré arg # fodm

sft Wosto warwit : 72 frg A fey 7
witwet oot fergr ;. ag ema

AN | AT GHIL W19 9 a9 o1 9T 4,
IEC AN MY a9 A AT T W)

&ag g wed g f def
THEE 99 AGLE AETE ¥ §W-

g § fw T I TR
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N I g fow I W
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Tfagar 2 o= fav & a5 amw
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T g ¢ fF S e #9
foar o s o 34 & fo¥r Fw
FY & FITAT ATH |

oY qrody Ao fore ate A W= i
FT 7R &, & argAt g fr ordf # aaat
3 qgY gA At F1 W« g fv s
I A Y AReTd § SR fEm ogw
¥ gEEIAT ATH | U qwErsi w7
AT I T 9T T qifedi #Y
TAAAR AT AT F A T AW
a3 AR g9 a9t g ¥
TH AE T qEETH] T GHATH FE,
AT AT 59 37 F FTOA qE g1 ATHI
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far & wHrT 9 93 HA F T 8,
TH T Y AT T AL g & faw A

arg 7gY ar § fe far B Y
oTT ®, AsrAT &Y v #, arfawery
F s faerfaal Y s &, e &
Fedt ¢ fF wmar w1 off amor oY A
TME E, IR aEx mT R wm
T A% @ 7 A, g e @ ¥
T FFA FT TEAT % T F7 qFATAAT
twfrmgaagsd @ 8w
frar M ET R g soT & @
o & o oF orgr ¥ A o §
IH FET Y 9N ISAT AL | AW
IR AT g AT T & A
geft w1z & wvf s ot &) fo

T & o ¥ o v A Ty
T e T gw faw-gEwe I
THEGTHT T TATHTT FL | gF Hiferw
X & Tmw feg famafeoem @
S ATy § qgt % favafrarew 7
oY | g wferw #E fe gE AW
FA A AHi T W oA § M A
W | A TF qF FAT &7 AR
Fadt aeh wefear qgar faandt =@l wt
o1 qwar § | qudiara  wgr v e

"gwa, 51T, FETST MY

T 3 wgr e oF axs A
aeq ag) § | afew gard fadndy w=Y
% @R Y ag ff v frewm famr
R qh wefaar g §, U
FY aF w<q §, A oy faw A
F FreieT €Y areEATg w7 a7
¥ agr oF @y faaE s owG
F1 orew g & agt a W ww
ghar war & @ ¥TA wH, AWAY
Ft AT T FT W FY qEETY A
wiferw w@ &1

st Ay few® : a9 O wew
qfgdam |

sfreeft arobewdt fargy : & o
agft, a9 & faw e qgft | gfe
o g Wy & vt o
HfeT a9 & IO AmT T v Wy
foradr off | &) T A sver g‘m
qTo W A s & gug § ow
T g wreet g 1w my feawd oY
O IEET FEC AN T A § Afww A
oA gw A A9 Ty AT
g

o= Al % gl O,
W W R wmr owG
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T W ¥ oA,

B9 ATERT A & w1 w7

ﬁlﬁwﬂwaﬁw%f‘a’ Tt i
58 st ay geg @1 wE @ gferm A
et & o aET ATwEl F AT
25 ware To0 i geafa & glR @
w$ 1 W WEL AT 53 ATE  FraATar W
& sfumiw & @ 707 §, dT qUS
s @ AR 9T § sk wmw
AT ATH AT I @, TH AR HTAT
A S AT T T WA AT & AT H
=¥ fafqa & | 09 990 ¥ 3R g%
®Y eq Afagt w1 & #v afgEw w7
ST AT AEY AT A Ay s} FA-Ar
g g1 faq qr gy ¥w fear o
HAHAT 9T |

T q 59 429 § FE AAA  "EA
& oy o 3w & AT AW @ o
§ et # wEATs #Y FFT | AW
# syqay FHaw qref w1 A gfem o
g feadt fderdy & T8 9T &1
s gkt & gz w0 oft ¥ ol

4
E
E
-
L
A
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P ETAi NI E® ¥

§ s g Afer § ¥ srvan)
@ A T W frr 8§ o
AT L T Fea A AE W AW
T wX | gw UF 9 ¥ faww wiET
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K AT AEA AT AT gH AT
AT AT | AFAT K AFT A AT &
AT aew @, € o A w7 St gy
=7 & form &t g€ of | ST FY WET
mfegt st awwf wge & e
I FT FH AT I @ 9T | 99
oraet ¥ § gAT ASA] F1 AE T4 |
gE @Y & T@t AT Arg ey ) A
¥ 59 aTE %9 9Rg gfFH HEAT =Y
g v ®f gAL gfem ar o 9@F
Az 7 omdr dwr ! gfeE
AT & qoT fF Far gW @l ¥ Ay
Yot o gFY ? I A% FEA g
AIATH F30 gC G § Fgr fF ag o
¥ T WTST, FET qF AT AFA &l
AVE, HTGAT ASAT {1 A wT F WA
afad | agi & Oy quTA FTW Y 7TX
e A Y fF Ew e ddFT & AR
qTE & I ACE W00 A AT A
7 mferi &1 FemA F wH AN
@ ouT, qeq7 AT agt A« vEv 4
FHTE gH ME AT gATT I37 A
T ¥ FYeAT I AL FH AT AL
FH A gaTh A F N @@ g
A g mieE) # @ @ odt
Fe ¥ ME gAr FT g A gfew
Frel & q 9 ) F@ A AT
frc a® wX # T wATH ¥ AT FE
T fr s @ & a8 I
¥ wrx faw qgd gfew T T v
T T §F A A FAGF A0 § H
Y TH. ®. qfed & & AT @1 IR
war e 3t T w wifew @, gfem
¥ 58 Wyt WY A WX wew &1 WP
sy ¥ fF ow ot Al w0
7 sy w2 § 7 ow Fey ard ok @,
sorg wrw ¥t www wrd wé A
3q e |rafirg | 36 f SR
st qrefireg warg ot a7y A9A wEH
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#t A wfaw o = o, N T340
T 39 T & ag FwA A g
g 1 g w d 1 g
7Y 37 AN E FIO @ATE AW
frey #7 wivst w9 & AfeT mhae
yrefy AT AT ¥ | o g At F
o T &

forr & w1 o A g 0w
TTH 9gN WAET A A1 AT F AT
TF AT FET 9T

“Shiv Sena of Bombay is being
financed by big business in the country.”

7w Ay oAy fom w s gor
o1 f& smad a2 o 8, fom
FT TAATT AT T 9 A0 F faars
T, F@ g AT oF areor 4,
ari. a1 @Y. 1 AT 5W FIH
# fau v & fF ag g 7y Fe ol
7ot o g5w & & 9t frr & A
T TR qE @ E 7 e @
IR v ] ¥, THET Ay &4F qar
T AT ¥ 7 ag dAr A A aq
Aa A e s | Ear S A%
T AT AT AT ¥ qFiI wIE
fRei & 7% & 3 &1 g ¥ ag
dar ymar &, TEET f Ty mE are
g 701 | gh oA T g weR
N AT TF TH FW R R & fag
aay faer § o 7@ faem &0

fraammsat § o aa §
YEN WEA f) W A KA A
#f waew g A4 g e fraer g
R ROy @ d Afer
am ¥ wr g2y o & v far &
T TRWTE WRE 1966 ¥ aFre qge
§ quw AT wigdr @ & faems
T A Imar § 1 wwRE 30, 1966 wy
faarht o difer & oF ff g

war a1 fF qfew & gEad § awr
FAET AT &, TE AT GALT Tt
®7 7St sEt A€ &, Ay «aET HT R
mit § 7g sy W+ v g K
FSEI ATET FT UF TY AT & AR
®Y 97 & gaar argar ¢ fad AT
arg off wTAx ¥ A faAd sTowy
safeqad qg=  off & ot IAwT ATH
? sy Sfr.ow. =g ) wTETg o wT AR
o B ¥ wwEY T S A

“It was not however, till the night
of October 30, that the Sena impinged
on the public mind. At a rally at
Shivaji Park the venom and wvitriol
that was poured out ‘was directed
against non-Maharashtrians—includ-
ing the Chiefl Justice of the Bombay
High Court, who was then classified
as a non-Maharashtrian.......But the
principal target was Shri George
Fernandes who, by then, had pitted
himsell against Shri S. K. Patil and
was vigorously canvassing for his
own election to Lok Sabha.

At the end of the meeting some of
the more inflamed members of the
crowd stoned Udipi hotels. The
slogans they shouted were : “Madra-
shana Haklun Lava,” (drive out the
Madrasis) and “Idli Sambhar Bandh
Kara™ (stop Idli-Sambhar). Nothing
more droll could be imagined by
way of political slogans to inspire
the rank and file of a new and rising
party.

It soon become apparent however,
that the Shiv Sena's principal concern
in that election was to secure the defeat
of Shri Krishna Menon. A plethora
of claims and counter-claims, state-
ments and contradictions have been
made on this issue. But there is
no doubt that the Sena's aid was
requisitioned for the election of the
late Shri S. G. Barve, Chiel
Thackaray has asserted that but for
the Sena’s campaign Shri Barve
would not have been elected. From
my own obscrvation, [ find it casy
to accept this claim.
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[t st weAeErr )

After the death of Shri Barve, Shri
S.K. Patil produced Smt. Tara Sapre
as a Congress candidate, as a magi-
cian produces a rabbit out of his
hat. She does not seem to have had
any political interest ; and the only
public work that she had ever done
was on behalf of the RSS. Once
again the Sena was summoned to the
rescue, and it did a successful job.”

foger o @l & fog ¥T
wedwTe ffe A fear, swer wr e
FT TH G K T AT A AT HAT
# % 2 A srawwwar §, & ag A
g g\ & ag war ¢ faed s
ryfafaqw sama # foa &0 w109 F
geas § mé gh ) el o A
W & g7eq wg 9%d ¢ (@ for@ &
& wrg gara ot far A R ) @®
ara &% & wwe ¢, AfwT ag T
AT Mgy & 99 qATal & arg FEa
qrdf #Y gget wifew § A gHe o
qrfes & fog @97 & avd & ¥4 FAT

*......at the first Municipal Congress

Party meeting (March 28, last year)

after the recent election, Shri Patil

hailed the Sena and told its leader

that he need not call himself an
opposition™

EHTY ST ANTOATEY T & fAl A
Iq Ty forw ¥T % " g fosar
arer oY 2y Fomar o o ww ¥
ST gETATSr =@ & fasrd, dife
e ot Fat Feg amn § zv
) wE wgET g AfeR s aw
STt A s gwTorATdr 29 {1 A
zEl & Tt ¥ vy g @, foew SRR
28 frerwe, 1968 & wtw & qg 0=
w & T Frf gAaew § o
frar, ag & =it arq ok AT W A
®Y qIwT gATT wgan §

fow FT Y ot A wegfreEl ®
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feares @ asa & W=t T ™
g aoedt e zforgeft AT

Frgfee mifzgl & anX # of I st
T FEATE
“Both are Rascals, both are
Crooks"

WE AT I A wET, aw o
g & fom

“While the Shiv Sena leader was
confident of keeping Communists in
check in Bombay, his suggestion for
action at the national level was :
‘Ban the Leftist parties’.”

Current asked if he would include
the Samyukta Socialist Party and the
Praja Socialist Party in this proposed
ban, quipped Thackeray : ‘1 am not
discussing those buffoons now'.”

AT g & aqre o IrwT A7 A
T, A gk F1E wadd A2,
FifF frow o avai ¥ a7 7= o
syfeqae X a7 & frdt 7 fedt =0
I gew & foww @ # foew
wgfafaqsr smat & T8 a9 qeaT
&% T AT g H1E A I9E qge
AT IEF qAIT T gW W & fEwrw
HTEYAA IAGT G & | AfwT Y ATY
qrt ®1 &Y qy9AT Ui fF qvad ¥
f® Fgew = =i T R, @@
»Y aT AL I IAF faw &4 yor
FATIATEY T KT AHA F7 HAT 2 &
15.59 hours.
|MR. DEPUTY SPEAKER in the Chair]

g% A qz AT g X aga
FFEE AT e oF avw @t aat
T T e W wafeal & A
TS FH AT s At § o
Tl ats A H e g
Fifew 1 &% gOHT oF Tga @@
ferrte &arT w0 g & A dm
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fomr omar &1 ag T o # AR
It ¢ 1 AR W A iR & 9w
e § W 3 & gere fam e}
#gT I T0 aIg & THAT avEl ¥ AW
%Y favmors waferdt & wara a€Y far
o1 wwar §, g ¥ et fegat
HATAHT & & KON ATeAT Y, I AR
afeger ¥ dnAeg deTH ATe @ AT 0%
H A ¥ gy gAHI & AAHA
W FETA ATAT gY; IH a% g9
gfmardt sro @ wge F § fam
dare A8 €1 &, T8 W w1 qH T
foraT 9T FHAT &1 FTEIT AW AT
AN 3T T geF § JRATT A AT
T €7 706 ¥ TH AT FT AW RATL
TS ®Y AT FY T ¥ |

sy qret & ar frard Ad A
oo fgard g ® ¥ ¥ IR
FarT wrgar g 6 fogd arf awEi ¥
Teat WY ¥ fga AT Y qgrar A AT
farierdt s & arg T fedT F
Tori &, @1 ag sma qrdt ¥ IIvE ¥

16 hrs.
oft g WY g

sft W WO ;T §X AGET
Frarer fear man #T st Ay T,
s} T A, ot Ay qvER A K TE
W qT @y U | wawy aEf & AqW, AY
Ty g, *T qgeT ane ag o, frwe
& it o oy e g, 6 o
fore T w1 wermw aerk Ay wiafewi
w mew w7 f, A & o fox dfw
g vl § Fyw 9w b N
30 Ay AT T AN T AT T
FoAT AT @ &, FT fow & W
waEw I g2 T TE ¥ TN 6
ars won gy, @ & fox dfw g
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& 9 ToR ¥ arel IEgo 2
Fhar g1 I W § wAt mpE &
argE %, ot AT gwraTA ¥ -
anft it & AR ¥ Ay Al ¥
tarr fear fe & srdoer % orgh o,
agr @07 fam AT *7 A ardw w7
® ¥ 1 Ak ¥ amqwfre e ¥
IR A ATHT HET 97 |

cafed g% g tw s AT g
fr ey ardf st worr wsTorATdY @
sz it & & goeTd qrdt & arg
AT ¥ d5 § AT A@ 9T W Ww
# ferrty w7 § ¢

“by discouraging communal ill-will

and regional animosities and wean-
ing the misguided elements of the

W Tt § om oA & ww few
ot & 1 sAfey st ww art ey
¥ 77 ¥ g% Ag @A Tfge fw faw
&7 Y qgran femA frar & T aw
% IR T\ # fewd am & i,
FE T & A T gy Aw

stfae ag aaie o dAr grmdt
wrET goeTd qrdt wr i dav fEar
e g ww wE wadm gEEl R
Y UHo URo FIef YT »ft wid ®7 ATH
%< w1 & wgw mgrores afafy
*T I wafeai w) agrar faar
afer & ofr ol &YT o i w1 A
sy AR ¥ 7 X areTofy wr ATe
- A & | wraTAT AT ¥ g
wT arar ot Sy av ofr wE ol @,
afew Arear  fasw s agreAT A
¥ ¥ gAAm ST FOA UM
aTEA & sfaETE &I AT T &
ragre w1 0§ AT IWE WY EATT &N
® Yarei & o ATATYY AATeT 9T
aer-feoeft £
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o e qore (avf) : wErEr
e Gw ¥ wrevETe ST A =T
TN &, FgAT A FHAE A AG

St aTH WA : JTAAT qTE
W 9T T A, a1 g R SuTET FE
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s}t WHEAGR AATH : TEL FIEY |
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TEH HTHL ARG IATH FT AAAG
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T FEA § FTH T@ Fo7 o v
HeT & & 7€ | i aved § o
I g9 AT T1fgn | 3HF faw fEa
e fawramr Sifgu ) wu AT X
W AR F Ao FHEA AAT Inaera
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qr | =Y TE=TE AW T AT
#rr graedy faarg & at ® wE
IATHT W WA TG L @ | [T A
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Fré waag AdY Ter & 1 v WAy A
IAAOT ATF F TG GEET TS
HEIA AT faemar | g7 i ¥ 99
T AEaFgar fegg T w1
e frar 9 i wgem s fea
IToTT AR fagr o #1006 | JfE
TR ¥ AT #39 & =L foar o
HEA FY ATH I wA AR AT W
Zrex ary #y  Afa semr Y Sww
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oY &R o & | AfeT s wrE aw W
fir forg T ®1 TR wT ¥ g s
FHY & T T ¥ ArAT AT @7 L, A
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IEET g Ao § fF I & e
¥ B W ¥ Ter § 3Ei oqvor AL
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22 AT F oT9% TSA H IAFT AT
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e ¥ g wrEy anfw Jofrafat A
FATEET # a7 a7 HRX Tt T
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£ grat g dfaw aar {3
for snfas aral 1 F4 ook mred
IT4T, a8 FE arAt WL aF & difwm
TEY & 1 it AsfrraT T ava e g
AT #T ara § ofr agr A gW ek
FAT & | FeMAT & qgA, g gATL
wgTaez i famy #f ara av k| T
W ATEATET FT AT ¢, Hiww & fawrw
#T UG & | AW T A 9T Y AW
A% AT AEr e fe A ow aw
foa &ar ¢, 78 & @A aTw www
aT g Wwwy & faww E® A H
At & 1 T FFT AT AVO A AT
310 fawe 22 Fat ¥ ¢ gwegrae wY
frera & fau ? &t Syrsaw #gwm,
W OE W FAHC ST & A
faawar & sa®T 0% & aieer § aToh
|TRA TEAT AT FrwAy  gETL AT
T ® Jareger off ¥ro Ao mTAfiTH
¥ oft wy frmy B 0% ax ¥ wfew
¥or ar | W AW QT v fE -
e gt o faere & wrat i few o
7 qft ® ax A, @ afer
ferfy doft smramw mEY § s
w @ IEE A # IR N Ay
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[t wIt AT |
feq ag & smowy ggwT gAET

fagre % oY &= Tw-adia FIETd
g% ITH AT 67-68 a® AT 1T TH-
i groETei ¥ sl QX aremn
gyraret #, fagy 22 arei ¥ R
sife fasra & &4 & o qoft Fard
7 ag fad 168 T97 & | I MWW
172 597 & | J&fs qoaa & 313
T, AT Fma F 234 w9y, qoq ¥
366 w9, AT ¥ 268 w9, AP H
264 wa¥ YT worEdTy F fr oY E,
22T ARy Fw A M
azz & 7§ IEF ot aiFY G Y AR
oA A foomr ff 0w aow q9ma ®
T X &y faxr § 231 wqr < aufEw,
Furer ¥ 130 9%, TAeqTT ¥ 185
T, WTATH ® 182 wer o fagre ®
farx § o sofEr 99 wa¥r s = 2w
¥ oy safew 102 1 & gafan ag siwg
@™ Wg f& oaws gw oy,
Frmrh ¥ w7 FPT F, TAR! oFEA T
T M FATH FL | AT AT ANAAT
* qgEATT AT AT F v ogH
fren ®1 amsflem F FY AT TP A
fir gar o w1 faww Al @ @
E, ot fat & faard 77 s A
Ay 7 i fr mgroe & gaTor faww
T @ T, AT A gaAr awn
R I Rw AR fagre & wmar
gAY & 7T Y &Y, 7ot 3T v i
FaT fagr A Y w1 T@N w71 @
FRAO N w1y frewr 22 aml
N e g Hifear ) oy T
Hfaat wr arare § s gafew o=
% ¥ Afaal ¥ wwew w1 w T
g &Y, fawre & o< s arsy g,
FL T, 0 g4 ® Ay ¥
¥ THwT T AW ¥ AT A, AW % TR
XA oy, aw oaw ¥ ag sk
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ara & fog dae i g 5 ww frew
FY WFE AT AW F g & 9w fwe
ag et 7 frelt &9 & sy |3 o=
TH g% & g ogfa &R a9 a8 wE
qref o fe It W A A R
qA AT TH AT § A 3@ e &
HIEET F TGN W FH FON
Fifs 7 & ®iw 9Ef 7 AR
siwefY T fagr A ag w1 @Y
far ¥=T &y AT wgA ¥ FTT agEarn
T2, & ag weA & few dame
TéY § *ifE FWw qEf g7 @A @
fe w1k ot wg dA 9T OF Ao
TT-FHET 79 9% fadrgswt quroETd
M ALCAE | THF AW T FAF
aét ¥ 1 F@ TG AE WmEAr 2
T gRer @ a1, @t § fma
a7 a4, w3 IAFT G 56, o
FAFT AT AT ARd £ FETH FH
afgg F=1 T, W IA9 foerd @
aHAY g, FA IR A A A OFT
FIH E AFAT | TW AR q A BEI-
A qifeat F Mg &7 F7 F17 a2
Frg ardf F4ft @ | fF 37 &, e
qEER, T ETT A, @7 U
Tl &, Ty T A R g
¥ faseq s Ey S awa & | safay
gffaaos gnd & @ & fay
AT widw et Ao FOT & wE
Ffardradsi R r @ &

Ia g agi 9 afam g
w1 95 3T A gEIR F§ A 7 wgw
fe ag & foqee o mar @, 2@ &=
Feagare & | amor gag ), Sureaw A,
AR TEATL HTH F @I —FENAY &
A H W aT—weArfy gETR R
w1 &, AT St wgA § fad ag qoee
dmre Al & W owwiA s oY ar
faRw ot oY o7 @7 & § W Y s
oy wgA & fox dure § s wewriy
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#Y gy, ST A gt g ? g oft
Fga & fordr dave @Y & 1 qw gag oft
T AR 91, e ¥ a9, o A
are? fie Az oy & AR R dm @
g e T @ @
1 srror fegerer &1 wawE w&T I
At sfaeara &1 wema s e
afefeafaai # amar & — ag seamy aw g
#Y geATsHl, ATTAT AT GEATHi HIT
17 Al & AT & arg wmar & S
ST § FET AT §—

sarder of the boot.” F« AT
g Ann F7 faar, 99 AR ¥
yfamrg 1 @ HEA W =mE
F & far zw afgeama & g=ma F1
ot 74T 921 ¢ | fFm g # faaet @2
fasfi ar feaa @iz fas—za®r 89
Tt g g e AE —Ew
gy & fF a1z qm & faT saraen
AT TEA JIATE F—F F qAT
o7 & fF gara 50 & faw fage &
2R F1 AFe—a 31 fag A Aferw Ay
T wE @ av eqy & faw s g,
foraeY ¥ FTHA Ieqer A AFET TWH
faar ¢ f fagre &) aoeTe &7 & AR
¥ aga ST AW A ¥ T ¥ A
far Wi & 1 AT WU AW —
gt faerd T #E Aok W A
o7 ¢, fagre aFIC ¥ TH AW@ X
qrAT @ & g qar g g fw
fagd s & fafad H—aar ol

a1 mraz gar T A% gem, Wi
A Fut a4 gW A e
A W & At ¥ AT & fag o

aF TN wEl &, &y % s
gewl & g arex & ey gf &, o a
g9 FfEA & X F ITHT T FGF AT
THAT 1

IqTeAN AEEA, T qATA F qW
+ff fagre, 99T w3w, dora A FME
¥d o ogw W oOw awT @ ¥
fr e ardf #r oie ¥ orgt ogr WX
FTFAT 1§ gATh Ak g€ aoerd
# froy w1 w0 g &, wW A
W A A & fiw F o gu e
77 TRt w1 gerar fwar o,
§o 7t Afmar owar & amd dw o
ATEAY, IARY AW FH AAAT & ATHA
TEH ®T qrE, e ag Avwr Ff g
7@ faerm, wife a9 & faq go av f
aEY | ST FAT T IERAr
ag %7 faar e agr o< ey ST AR
At awt 9T FEy 97 gEar A far
wT warg IefEae & 5y fam fe
gET 9T HET 1 G § o qgi v
g7 geeT @ faam et v fe wd
UF AaT 7 u% gATY # A foer e
sgferma wTAT Ty ¥ WY FW
T gu S gATE FAX T AT
amx &, % =i afcnfos e
¥ B ofenfes gorft §, sem
gt off, w@ETEd, A safermr
AT g Ty £ 7 s gw A §
% ag g & e awt grafan fafreh
% foit 3o we ¥y, guH fram
fs @ awa fgger & foer ol &
are qeTA @ §, IR AR A&
forly A3 AT wOE AEE FY o &
AT ATATIAE & AATAT K JTATAT
fere g1 T AaqA— s ¥F A w0
e g W WY o & AveA fowran
w< fs gl A3 o wAT AEAT A
wer 8, q@ T W A3 AT
w7 aTET WY g Y werAr wrgAt,
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[f arst wAeT
o gfT 9= ar 74T HHTA AATE—TH
A 4T g A XA E—FAT AT
w3M fw ag faoft s & 7 59® &
froft ama s o, gad w arfenfor
T &1

ITer  WEIEd, ag Fer v fw
dgr FwTIrATdt 7= 5t Frf Afe 7@ 2,
TH I & 1 FE FTIHA TE G K =
T WA F AT AT g §—
FAR FTEHFA F1 T4 I8 9@l A8 W
g9 99 & fa7 dA g, ww am
gFf fifed, g7 g9 w9 ¥ fAy
A § 1 WmEmETT ¥ HW &Y ¥
wifora, fegeam & srmar<d & ww
¥ wiforg a fedy oft 59 Y & sifog—
9 A9 I F FEFHT A TH OEW
FT TATY & AL AT FIovATSAT I TEH
A ¥ fag o )

syt wA S #ooF fasaa &
awdT & o 7 geed & fd gAge #
e gaTt mw Aroar o g faa
¥ dw = g, nfw smud gfeare &
#r ot g€ dv | ag wfafe a@
TEC 1| FAF qEF FT 7T TG qAG
drmwr sfgd, 22 arer & avy A AW
¥ AT g qam @Y Y §, 99 4T
oy ot Y faare #% ) 5@ wormaer
# T & oy foaaer gardt fasderd
¢ Salt smad Y &, o © g
AT Afeadl B GUTR FT FH Ffag |
I T\T AL FEA, G aAE F T
ATHY q¥®1C ot Uo o aTATIT A
TraE ¥ WEATHT &) AT FTAT E@ETC
#Y ®% q¢ fomr WA FEm W oaTe
foram §, SE® qgHT gAmr g -

Poor-spirited and  mean-minded
men they were, and in their time,
they permitted simple, decent folk
to be vilely maltreated, oppressed
and thrown to the wolves, uttering
by pocritical, high-sounding senti-
ments all the while.
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AT TETT FY Fw g¢ faew
o g avw At dara 3 ardifaee
Fls@Ed & w5 § fomr &, @y
Tt fegem #1 FHg T R
97 fom & grm dar @) oA

THE MINISTER OF HOME AFFAIRS
(SHR1 Y.B. CHAVAN): Mr. Deputy-
Speaker, Sir, this No-confidence motion is
being discussed here for the last two days.
I am intervening in this to put certain facts
before the House. They do not like it
to be called a routine motion. Maybe an
accepted routine, but it has certainly
become routine, because practically in
every session we are discussing this, Of
course, it is a legitimate routine. 1 do
not deny that.

After having heard the speeches [or
the last six or eight hours, 1 find that
two or three things were emphasised.
The first was that what happened
in Bombay was the result of the
movement or disturbances started by the
Shiv Sena.

| must say, at the outset, that I am
ashamed of what happened in Bombay.
But I am sorry that the analysis that some
Members made about it—if it were true,
certainly I won’t mind and if some peoplc
are really responsible they should face the
consequences—takes us astray from the
real problem. I find that Shiv Sena is by
its very character, by its very nature and
ideology, a peculiarly Indian fascist
movement. It is a fact. And, as every
fascist movement takes advantage of
gullibilities of other political parties—I
hope 1 will be excused for using this term—
they have very characteristically exploited
those gullibilities of all political parties
in Bombay including the Congress. I find
that at the time of some by-election and
during general elections the Shiv Sena
people did push themselves in the Congress
ranks and propagated for the Congress
candidate. But that does not mean that
they have anything to do with the
Congress as such, They tried to win
the sympathy of the Swatantra workers.
It is a known fact and 1 do not
think anybody can deny it. I can say that
this had nothing to do with the national
leadership of the Swatantra Party.
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SHRI RANGA : It had nothing to do
with them.

Y. B. CHAVAN : [ concede that
position. But it is a known fact that some
known Swatantra workers in Bombay are
openly associating themselves with Shiv
Sena.

SHRI RANGA: All on their own.

SHRI Y. B. CHAVAN: I can see that,
I know also that some of the leading
businessmen of Bombay are openly holding
brief for Shiv Sena because they have
somehow convinced themselves that Shiv
Sena is an instrument to fight communism.
Some hon. Members may not agree with
it, but 1 have always found that they have
a very clever understanding of the problems,
which problems to push and when.

Now they have taken the problem of
the regional trouble between two States on
the border issue. As is known, this is a
sensitive issue both in Karnatak and
Maharashtra. It is a wvery sensitive issue
and now they have started taking
advantage of this trouble. 1 may even go
further and say that some of the political
partics who are now complaining and
protesting against Shiv Sena—I wish my
prophesy comes untruc and [ am wrong—
if they think that this issue is something
like a stick to use against the Congress
and Government may possibly have a
common front, a united front against
Congress on the issue, with Bal Thackerey
as their leader.

SHRI PILOO MODY :
Swatantra.

ot my fomd () : forg dmT #
qeE & fAUu FWA % W TN ?
1Y T AT WY TR HAY |

SHRI Y. B. CHAVAN: If you have not
understood what 1 said, I will certainly
explain it further. I am saying that they
have taken now such an issue that possibly
they might tempt you all to come and
join them for some sort of united action
about the border issue.

SHRI PILOO MODY: Except Swa-
tantra.

SHRI Y. B. CHAVAN: They have done
that on other occasions. This is the main
thing that we have all to guard against.

Except
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It is no use blaming this party or that
party because they have taken advantage
of certain basic problems. There is the
problem of unemployment. There is
unemployment in every city. This is a basic
issue today. Therefore, naturally the birth
of the Shiv Sena was to exploit the regional
feeling, and regional feeling is a reality
practically all over the country. We saw
what happened in Assam and Telengana.
We are unfortunately witnessing what is
happening in Maharashtra. So, really
speaking, we will have to go rather deeper
into this problem. One thing 1 will have
to say here. Unless all political parties,
all democratic political parties accept
that these issues which are the inherent
defects of Indian society historically,
namely, the language problem, the comm-
unal problem, the regional problem, are
not to be taken to the streets under any
circumstances, there is no hope for us.

SHRI S. M. JOSHI: It should not be
decided unilaterally by the government.

SHRI Y. B. CHAVAN: I do not want
any problem to be taken to the roads or
streets but if at least for these three
problems we take such a decision it will
lake us a long way towards the solution
of this problem. If we all agree on other
problems also, well and good. But, for
God’s sake, at least these three problems
let us not take to the streets.

SHRI RANGA: You yoursell and your
President are failing to do it; you have
not implemented that report.

SHRI Y. B. CHAVAN: If that feeling
gives him satisfaction, I do not want to
come in the way.

SHRI1 RANGA: You appointed it.

SHRI Y.B. CHAVAN: Merely over-
simplifying problems does not lead to solu-
tion. If you want to blame me, that is a
different matter. It is not my own personal
problem; it is the problem of a State. It
is no usc merely trying to criticise some
responsible persons. 1 would certainly
accept anything that is suggested by this
hon. House. 1can guarantec that. 1
can bind myself to that.

SHRI RANGA : Why don't you solve
it as the Home Minister ?
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SHRI Y. B. CHAVAN : Give us the
solution. 1 am prepared to accept the
solution given by this hon. House. T will
stand by whatever solution it gives. Give
us the solution.

SHRI BAL RAJ MADHOK: Why can't
you devise some sclution ?

SHRI Y. B. CHAVAN: Shri Ranga said
that I should tackle the problem; so I said
“give us the solution™.

SHR1 P. RAMAMURTI (Madurai)
Don't give the mandate party-wise; then
we can solve it.

Wt wy fewmd : agEE sowr @
AfFT AT ET A AR TR E

=Y g W™ Ty agHd
¥ gew g AT TE g, d@st
G TFT G AT R | Twish it were

a problem which can be solved by mere
majority. Tt is not a question which
can be solved by mere majority. It is
a question which can bc solved only
by taking everybody with us, and that is
the difficulty that this Government is
also facing. I know I must speak for my
government, It is rather a difficult problem,
inherently difficult problem, because we
have to see that we take the Mysore people
and the Maharashtra people with us. We
all know that every political party gets
divided on this issue.

SHRI P. RAMAMURTI :
party.

Not my

SHRI Y. B. CHAVAN : All parties are
divided on this issue.

SHRI E. K. NAYANAR (Palghat): Our
party is not divided on this issue.

SHRI1 Y. B. CHAVAN : Which is your
party 71 know why you are not divided
on this issue. You have no strength
cither in Maharashtra or in Mysore.

SHRI P. RAMAMURTI : We have
strength in Tamil Nadu, Andhra and
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Kerala. Still, we have never divided on
the border issuc. Both the units spoke
with the same voice.

SHR1 Y. B. CHAVAN: 1 am glad you

are not prepared to bungle on State
boundaries, but only on national
boundaries,

SHRT UMANATH : Even on national
boundaries we have not bungled. Ulti-
mately you will see it, as time passes.

MR. DEPUTY-SPEAKER:
repartec.

It was a

SHRI UMANATH : | am also speaking
in the same spirit. He said that on the
national boudaries we have bungled. Tt
took such a long time for them to under-
stand that we have not bungled on the
inter-state boundaries, It will not be long
and they will understand that we have
not bungled on the national boundaries
cither.

SHRI Y. B. CHAVAN: Of course, it is
a pleasant diversion, but I am not prepared
10 pursue that matter. Let us pursue
what we are facing.

So, my main point is that regional
problems are very difficult problems.
These are not problems of any particular
party or particular regions. This is a
problem on which the nation will have to
sit up very quietly, have a little introspec-
tion, some self<criticism and try to find
out a solution. It is no use somebody from
that side getting up and saying “you are
responsible’ and 1 myself getting up and
saying that it is the other side that is
responsible.

SHRI PILOO MODY : But are you
willing to listen to anyone ?

SHRI Y. B. CHAVAN : Yes, il it is a
word of wisdom. I am listening all the
time. What else was 1 doing ?

SHRI S. M. KRISHNA (Mandya): If
it was a word of convenience.

SHRI Y. B. CHAVAN : Let me come
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back to the facts about the Shiv Sena.
I have something to do with the Mahara-
shtra Pradesh Congress Committee. 1 think,
I should own up any mistakes that the
Maharashtra Pradesh Congress Committee
has done because I have some share in
the work of the Maharashtra Pradesh
Congress Committee.

As far as the character of the Shiv
Sena is concerned, I would like to say
that the Maharashtra Pradesh Congress
Committee published its assessment of the
Shiv Sena a long time back, in 1967.
We are on record. We have published a
resolution. 1T would like to read the
resolution for the information of the
Members of this House. The meeting of
the MPCC, which was held in Poona, had
passed a resolution on 23rd August, 1967
which said :—

“The Exccutive Committee of the MPCC
deplores the activities of Shiv Sena which
has created a feeling of uncasiness among
certain sections of the population in
Greater Bombay specially thosec belonging
to some of the southern States. It declares
unequivocally that it believes in the right
of every Indian irrespective of any caste
or creed to reside in any part of the
Republic of India and carry on the
vocation he likes. It reaffirms its faith in
the multi-cultural character of our people
and pledges to do all it can to give the
fullest opportunity of growth and develop-
ment of all the linguistic groups which
have settled in any part of Maharashtra
and made it their home. It assures them
that they are as much part of Mahara-
shira as Marathi-speaking people are and
are entitled to the fullest protection of
the State.”

This is not something that is said now.
They had incurred the wrath of Shiv Sena
even then.

SHRI S.M. BANERIJEE : There is no
operative part in that,

SHRI Y. B. CHAVAN : It was an
assessment of the Shiv Sena and it was
the declaration of the faith of the MPCC
in this matter. As a matter of fact, there
cannot be any operative or inoperative part;
the whole resolution is an operative one.
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SHRI S. KANDAPPAN (Methur): The
operative part is to attend their
anniversary.

SHRI Y. B. CHAVAN : Please do not
take it lightly. I would try to explain some
of the things.

Yesterday Shri Ramamurti read some
part of the speech that Shri Vasantrao
Naik made. I had some talk with him
yesterday and tried to find out what
exactly the whole thing was. Possibly some
of the extracts that have been quoted are
taken a little out of context. As Chief
Minister—he was also the Information
Minister of the State—he attended some

celebration about the folklore
Sammelan or some such thing, In that
this Marmik ceremony was there. It was

at some time in 1966, Shiv Sena had not
yet taken its new form. T may tell hon.
Members that Marmik was a very popular
cartoon paper, the only cartoon paper in
Marathi. The editor, Bal Thackaray, was
a likeable young man. Even in the days
of the Samyukta Maharashtra move-
ment of 1955-56 he was one of the popu-
lar cartoonists and possibly had all the
associations with that movement, He
happens to be the son ofa very old
respectable journalist of Maharashtra. His
father is known as Prabodhankar
Thackaray. There is some respectability
about the man's family, Nobody thought
at that time that this was going to take
the ugly form of Shiv Sena and so on.
On that occasion Shri Naik went and
addr:ssed the meeting. What he said at
that time—what Shri Ramamurti has
explained—was not a special thing. What
he said was, “Blind men grind, dogs eat
awa.y." lf is a very popular Marathi
saying ; it is not something which is
special. It is a very popular folk lore.

‘T T T A W

of Qo gWo wweif : wur
Tt fee foovr aq #Y &

! orwwow wege @, gt
T

He attended that meeting. I have got
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a message from him. 1 have got some

statement also from him.

1 am, of course, reading the portion
that is relevant. In that meeting, he
said:

“Poor south Indians, after all, arc
they not our own people 7 They have
every right to live with us. Have
they not contributed like others to
the building of Bombay and building
of this nation? They have every
right to remain here.”

He has also said these things. This is
what the Chief Minister has said. Mr.
Ramamurti quoted him in his speech. At
the same time, he also said these things.
If you take a little, something, out
context, that is not fair. As the Chiefl
Minister, he has naturally to go and deal
with every section of the people. Even
if they are misled people, he cannot say,
*“You are misled people, 1 do not want
to come and meet you and talk to you.”
It is his duty to go and find out what
their problems are, to go and understand
their feelings and try to take them on the
right path.

1 had called a mecting of the Chiel
Ministers about the matter of Sena prob-
lem. We were discussing this problem.
Our revered leader of Tamil Nadu, late
Mr. Annadurai was there—he is on
record—and he said:

“Don't merely go and blame these
people.  Like all wise men, call
them, talk to them, find their prob-
lems and try to remove their problems.
1 know they are misled people.”

The Chief Minister is like a head of
the family in a State. He has to go and
try to understand the people. Only
because he attended one function, if you
are going to say he is responsible for the
movement of Shiv Sena, 1 am afraid, you
are trying to be unreasonable and unfair
to him,

It was also said that the President of
the M. P.C. C. went to the function.
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1 had the occasion to explain the posi-
tion in the other House. He did accept
the challenge. He said, “I will love to
go and meet them.” He went to the
meeting and told them—the speeches are
published—in their own meeting, *Your
problems may be true. But the methods
that you are employing are wrong.” He
had the courage, the guts, to go and tell
them in their own meeting about it. If
you merely say that this type of associa-
tion is meant to be supporting Shiv Sena,
that is not fair.

Now, coming to what happened this
month, I must say one thing that,
whether right or wrong the Maharashtra
Government could not anticipate what
was likely to happen. May be, there are
two reasons for it or al least onc reason
for it.

=it i T amw H o @@ g
afsga g F T H |

st gnwE X W § qrar
gl

They might have felt that over-reacting
ut a wrong stage possibly might get things
out of hand because it was not Shiv
Sena they were tryiny to treat but it was
the sensitive issue of the border dispute
that they were trying to treat. That
possibly may be the reason why they
failed in the assessment of what would
happen. That seems to be the fact. At
least, this is what I felt. But the moment
they saw that the things were taken an
ugly turn and trying to be violent, I must
say, they acted firmly. Naturally, when
things spread in & city like Bombay, it
becomes some what difficult to control
immediately. So, this is about Shiv
Sena. 1 would like hon. Members to un-
derstand the whole problem in its proper
perspective and then come to any conclu-
sion they like. But I would, certainly,
say that those who are handling the situa-
tion would need some sympathetic under-
standing of their difficulties.

SHR1 5. M. KRISHNA : What is
your assessment of Shiv Sena?
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SHRI Y. B. CHAVAN: As far as
Shiv Sena problem is concerned, I think,
everybody has learnt his lesson about this
matter and, I do not think, Maharashtra
Government also can afford to take a
risk of making any mistake in the assess-
ment of Shiv Sena.

I have no doubt and, personally, I
had never any doubt about Shiv Scna.
I am the only unfortunate person who
gets kicks from Shiv Sena in Bombay and
gets kicks in Parliament because of Shiv
Sena. 1 do not mind it. Possibly I am
irying to take a balanced view in this

SHRI UMANATH :
enough to bear that,

You are hefty

SHRI Y. B. CHAVAN: I think, I am.
I do not mind, if that is the role that I
have to play, if that is the price that I
have to pay; if, by paying that price, 1
can solve it, I will not be sorry for it.

As far as Telengana is concerned......

SHRI HEM BARUA (Mangaldai): You
have not condemned the violent activitics
of Shiv Sena.

SHRIY. B. CHAVAN : I have. 1
began by saying that I was ashamed of
it. I said, it is a fascist organisation and
| am ashamed of it.

About Telengana, these are some of
the problems which are arising out of the
reorganisation of States in 1956. I think,
it is very State has its own regional
problems. 1 think, it is very necessary in
India. Andhra and practically in all
the States, that those who are responsible
for the political affairs of the State should
not only be responsible for the administra-
tion of political affairs but they should
always bear in mind the regional balances
and imbalances.

Some misundersianding arose between
Telengana and the Andhra part; may be,
there was some justification or there was
no justification. But unfortunately,
whenever such problems arise, the wrong
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people take hold of it. Sometimes rumours
spread and it is the rumour part of it
which did the damage to Andhra, The
Chief Minister, when he saw that things
were going bad, understood the impli-
cations of it and passed certain orders and
at the same time called the lcaders of all
political parties and arrived at certain
agreements. I am sure that those agree-
ments will be implemented in the proper
way.

As far as the employment problem is
concerned, we have, in the other House,
moved a Bill to extend the continuation
of the relevant section in the Parent Act
by a further period of five years. If
the other House and this House would
agree, we would be adding certain more
amendments to it, so that the employ-
ment conditions may be made applicable
to other corporations, etc. We can
discuss this when it comes before the
House. There also, unfortunately, there
was some misunderstanding about it,
Every one of us should wish well the
Andhra people and the Andhra State and
say things, utter things, in such a way
that the people of Telengana and the
people of Andhra remain in one State and
keep their friendly relations.

I think, the two major problems which
were mentioned in the speeches......

SHRI S. M. BANERIJEE : What
about Central Government employees?

SHRI Y. B. CHAVAN : I thought,
you had heard enough from me about
this. 1 have nothing more to add to
|| P—

SHRI S. M. BANERJEE: The assuran-
ces have not been implemented.

SHRI1 Y. B. CHAVAN : About that,
1 have nothing to add.

SHRI M. L. SONDHI (New Delhi):
You should take a balanced view.

SHRI Y. B. CHAVAN : I am glad that
Mr. Sondhi is thinking of balanced view.
About Central Government employees,
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we have said that we have taken certain
positions in this matter. We have not
taken any vindictive attitude in this
matter. Wherever understanding  was
necessary, wherever sympathy was neces-
sary, it has been shown. That is all that
I can say about it.

About the other issues, I do not think
that I should mention them, butl was
very intrigued to listen about the analysis
of the elections, particularly. This is the
main point on which this no-confidence
motion has been raised. First of all, let
me congratulate the United Front on
their very good success in Bengal. We do
not mind it ; you have won it, But take
it with a little courtesy. At least one can
understand people who lose to lose possi-
bly their balance, but people who win
should not lose their balance. I am glad
that they have won. We wish them all
well. We wish that they remain together
united.

SHRI PILOO MODY : Have you got
some doubt about it ?

SHRI Y. B. CHAVAN : We also pray
that they maintain the spirit of the
Constitution and become one of the
strengths of the Indian nation. This is all
I can say.

But may 1 ask other political parties
why they are rejoicing ? 1 cannot under-
stand it,

AN HON. MEMBER : What about
Dharma Vira 7

SHRI Y. B. CHAVAN : As a matter
of fact, it is rather too carly to make an
analysis of the 1967 elections and the
midterm elections, In the very larger
canvas of Indian political life, it is rather
too premature to come to any conclusion
as yet in that respect.

I know the Congress Party is not what
it was before...

AN HON.
Admit it,

MEMBER : Declined.

SHRI Y. B. CHAVAN : Sometimes it
will decline ; sometimes it will come up
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again. It has now become the fashion for
everybody to get up and ask ‘what have
you done for 22 years 7" At least, we
remained in power for 22 years
(Interruption).

it ofe T (q) ¢ 22 A Y
RS ® & W& fea, o T
&l fwar

SHRI Y. B. CHAVAN : But it was
not possible for my good friends to remain
in power even for 22 months. So what is
use of asking, ‘What have you done ?'

SHRI PILOO MODY : As long as
they are in power, they nced not worry
about what they have done.

Shri Y. B. CHAVAN: Speaking about
other political parties, 1 do not know why
Atal Bihari Vajpayeeji is so happy about
the result.

A fal & w0 7 g Afed
=7 fag & 9T 9T9A aATE gy # |

I remember at that time in 1967, one
of the leaders of the Jana Sangh took
pride that they took away one of our
important persons from the Congress Party.
But after two years that same important
person has whipped them out of their
position,

A aw 2

Sometimes our friends take statistical
consolation in proving that we have got
the same percentage of votes. At least, we
have some statistical satisfaction. But what
about statistical satisfaction for them ?

I do not understand the jobilation of
the Right Communists. My hon. friend,
Shri H. N. Mukerjee, was very eloquent
about it. Whenever he speaks, we always
listen to him with great respect, May I
ask him what is the performance of his
party in other States ? May 1 warn his
party and other political parties in Bengal
that after a couple of years possibly they
will come to this hon. House and say, ‘We
are sorry we joined with the other
political party’.
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SHRI VASUDEVAN NAIR (Peer-
wade): Do not worry about that.

SHRI Y. B. CHAVAN: 1 never like to
make political prophecies, but I would
certainly like to make this political
prophecy, that all those political parties
who are today wvery joyful for having
united with the Communists (Marxist)
will after a couple of years find that they
are prisoners of that ‘United Front’, 1If
this prophecy proves wrong, 1 will be
happy, but my fear is that 1 am not going
to be wrong in this matter.

SHRI SHEO NARAIN: You are correct.

SHRI Y. B. CHAVAN: My main point
is this. They have won the elections there,
but why no confidence in this Government ?
If you have won the elections, please run
that government. 1 do not see any relation
between their victory in Bengal and no
confidence in this Government.

SHRI S. M. BANERIJEE: You
pled them.

top-

SHR1 MADHU LIMAYE: You dismis-
sed them.

SHRI Y. B. CHAVAN: Certainly the
political background of India isin the
process of change. It is some sort of a
transitional period. Every political party
is trying to put its point of view before
the people.

In this matter, whether political parties
are wise or not, I am glad that the people
of India are very wise. 1 have got great
faith in the wisdom of the people of India.
Parties may come and go; parties may
prove wrong or right; ultimately it is the
will of the people that is going to triumph
in this country. We are very glad about
it. We are a Government here because
people are with us and as long as people
are with us, we shall remain here. They
may move any number of no-confidence
motions, but that is not going to change
the people.

SHRI NATH PAI (Rajapur) : I should

like 1o begin by congratulating those of
my colleagues who have raised the level of
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this debate. We were normally used to
first class performance from this side of
the House; for a change we got three
really good speakers from the Government
benches. I was deeply impressed by the
performance of not only Mr. Ramamurti
but also 1 must mention the very fine
contribution made by Mr. Dandekar and
Prof. Hiren Mukerjee and even Shri
Fernandes inspite of his innuendos and
insinuations, There were two  very
remarkable contributions from Mr.
Venkatasubbiah and Shrimati Tarkeshwri
Sinha. The Home Minister was of course
in very good form and if we want him to
fail in his performance, the best thing
would be to leave him alone; I suggest
this 1o my friends.

To start with 1 should like to mention
one thing as a clarification on the moving
of the no-confidence motion. Those who
have moved it are a little agitated and
annoyed with the stand which my party
has taken. I do regard it as the most
serious weapon in the armoury of Parlia-
ment and therefore it needs to be used
with the greatest care and concentrated
effort and preparation and utmost caution.
1 should like one day to make such an
effort and then would 1 like to move
such a motion so that not only will we
get every Opposition vote; but if we make
an effort properly, there are many chupa
Charan Singhs who will also join us and
the motion will be adopted (Interruptions.)

AN HON. MEMBER : He is living in
a fool's paradise.

SHRI NATH PAL: They are there,
ready and waiting in the Central Loby. It
is therefore that we did not lend our
support. We should like to make this
clear. When attacking, attack properly,
use your fullest possible strength, energy,
resources and forces.

This particular debate has been carried
on under the shadow of the outburst of
violence in many parts of the country,
particularly the shadow of what transpired
in Bombay has dominated this debate.
Before turning my attention to that, ]
should like to mention one or two things.
First, about the elections. I am not going
to delve into statistics because they could
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be thoroughly misleading to those who
use it and for those against whom they
are employed.

The Prime Minister played upon one
very persistent theme for want of anything
better. Throughout her election tour, she
said: if you want stability, vote for the
Congress. Wherever she went, she exhor-
ted her audience to do this. What was
she offering : stability, 1 think she will
sit and reflect and not take a complacent
view of things., I know the retort will
come: what about you ? We can go deeper
into the decline of the democratic forces
in this country. But there is this rejection
of the only thing that they had to offer:
stable Government. What does it signifly ?
The kind of barren stability which their
party signifies has been the stability of
stagnation, of frustration and of the falling
of living standards. It is only this
stability which they were capable of offer-
ing and it is this meaning of stability in
the minds of our people that had been so
categorically rejected.

This is something to pause and ponder
about.

17 hrs.

Mr. Deputy-Speaker, there is another
thing which 1 would like the Home Minis-
ter—he is no longer here—to consider.
Last year we debated a motion moved by
me in this House, saying that the office
of the Governor of a State is not to be
used as an agent of the party in power
at the Centre, but as an instrument of the
Constitution, for the upholding of that
Constitution. When that debate came,
Shri Dandeker goaded, guided and misled
the Government and precipitated the
downfall of the Government in West
Bengal. 1am absolutely sure, had the
Government of India waited, it would
have been different, and it becomes a
tragedy when civil Servants are to be the
main deciding factor in taking what is
essentially a political decision. Mr,
Dharma Vira may be a very brilliant man
and may be a man of great integrity, but
certainly such vital issues as to whether
the fate of a Government should be
decided on the floor of the House, in the
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Chamber of the Speaker or in the
Governor’s house ought not to have been
decided by the advice and opinion of a
member of the ICS. I am not very disres-
pectful of them. (Interruption)

SHRI MADHU LIMAYE: The Union
Cabinet.

SHRI NATH PAL: | am coming to
that, Otherwise, we were told—and what
happened ? Mr Deputy-Speaker, 1 have
also toured West Bengal. 1 have not
persuaded the people of West Bengal to
give up their noble tradition of patriotism,
of fervent nationalism. Bengal has not
forgotten that it is the cradle of the
renaissance of India; Bengal has not for-
gotten that it was Bengal which gave the
clarion call for slumbering India to rise
from the thraldom of the foreign occupying
power. All this throbs in the Bengali
mind. It was not, therefore, so much as
embracing this creed or that creed, right
communism or left communism; it was a
rejection of those policies which you tried
to pursue; particularly, it was a votc agai-
nst the Central intervention in the
legitimate affairs of the people of West
Bengal. The massive vote of protest by
the people of West Bengal has been against
this action. Will the Government try to
drop that 7 The major lesson to be drawn
from that is that the fate of Government
shall be decided by the representatives of
the people, neither by the Union
Government nor by the Governor, nor, as
it happened in one case, by the speaker.

Mr Deputy-Speaker, while 1 was touring
I discovered not something noble, some-
thing inspiring, but something deeply dis-
tressing. I was brought up on the belief
that what holds India together, in spite
of many pulls in the contrary direction, is
that great cultural tradition, our heritage,
our  history, our culture. But now, 1
discovered suddenly to my dismay and
shock, that what is holding us together are
not those silken bonds of common culture,
KESISRt Setigs S SuEon Setock
on life but a common degree of backward-
ness, a common exploitation, the same
kind of frustration, the same kind of
demoralisation. From Kerala to West
Bengal, what holds us together is that we
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are all equally backward, equally poor,
equally demoralised. And it s this
negative explosive material that is the
binding factor in the India of today.

Something, I think, the Prime Minister
through the phalanx of policemen who
guarded her meetings, was able to say;
sometimes she might not have been able to
say, because she makes some remarks with
a strange sense of humour, as in Muzaffar-
pur where I followed her the next day.
She said:

g wE qgr @¥ € o TATA 7Y
@ &

imitating the fine style of her departed
father,

“gAr § fr & F1E AoEd &) S
gnar f& aw @ i@ T
ag &

(Interruption) Yes, yes, 1 have got
those papers with me. 1T think her history
is terribly bad, but why should her geog-
raphy be so bad also ? Well, I would not
go deep into it, but in this manner the
election campaign went on. That very
candidate to whom you have given your
massive support was defeated; we have
been defeated also. MNow is not the time
for any remorse.

MNow, the Government also should
ponder over it: whether the so-called
demonstration of fake strength against the
Government employees has paid any good
to anyone. Their families were maligned
and victimisation was let loose. Let Mr.
Chavan protest against it 20 times, but
the fact remains that for asking for what
is most legitimate even in the capitalist

countries, the employees have been
victimised in this country. And, the
pricc had to be paid by that party

in Bengal. There was the agony of
the Government employee whom you
condemed and ridiculed as Class III and
Class IV, the man whom you summarily
dismissed and took pride in it. He had
his day when the voting came and for this
also, you have been penalised. These are
scrious things to contemplate.
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I would have liked to touch upon
Foreign Affairs but I hope she is going to
provide us with an opportunity for that.
We are awarc that she has technically
divested hersellf of that portfolio, but I
think she remains basically responsible for
it and the source for inspiration for the
policies or lack of them which we are
secing. Therc are onc or two things I
would like to say. 1 think she attended
the Commonwealth Conference, She was
representing the biggest member of the
Commonwealth. 1 think many of you
Sir, have seen the picture, which is an
official photograph. What I am mention-
ing is a small matter, but it is a wvery
significant matter, significant in showing
the decline of the status, prestige and
place of this country in the eyes of the
world. Whatever may be our own estimate
about her performance, we may or may
not agree with the word used by Atal
Behariji and he has rectified it promptly,
but the fact remains that she represented
the biggest democracy in the world. As
it was, she happened to be the only lady
present.  But they know they could take
India for granted and take her for granted.
And, the normal courtesy known to the
British was not extended to the Prime
Minister of India. Shyly like a school
girl about 1o receive her prize, she is stan-
ding behind the Queen of England. Her
proper place ought to have been in the
front row. This is not a small matter.
I do not want a lecture on protocol that
she was coming for the first time, that
there were Heads of States and all that.
We are not intersted in this rubbish, |
have to draw the necessary meaning from
this. This was a measure of the real
standing of India and of the Prime Mini-
ster of India in the counsels of world.
She has to take her humble position
somewhere behind and no longer in the
first row,

I do not want protocol explanations. 1
have seen England and she had been bro-
ught up there. One thing that marks the
British is the unfailing degree of courtesy
to ladies. She was the only lady present
apart from the Queen and that courtesy
ought to have been extended to her.
But why was it not done? Please get out
of that Commonwealth. If you want to
stay, atleast have this gumption, courage
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and vision that this nation's Prime
Minister does not take a place in the back
row. The Prime Minister of this nation
presides at the Commonwealth meeting.
This should be the approach. But we
have fallen so low that anybody can kick
us anywhere in the world. Of course,
we will come with the explanation of
protocol.

There is one small thing I would refer
to before I come to Teléngana and Bombay.
We have an eminent scholar, statesman
and patriot in the form of Dr. Zakir
Hussain, as the President of India. I
have nothing but the highest regard even
when we opposed his election, for his
service, scholarship and that wvery rare
quality—the quality of a real gentleman,
which he symbolises for us. But I do
not understand his and his Government’s
hanging on to this pathetic emblem and
symbol of an age that is dead—the Presi-
dent of India having a flag of his own on
the Rashtrapati Bhavan. This is an archaic
hangover from an age of monarchy, which
we never had. We are so much aping the
British. It is said, the Queen of England
has her own standard when she goes to
the Epsom. 1 have not gone there; it is
very expensive. But now and then we
read that the Queen has her own standard.
But the Queen of England is not the
elected head of the U. K. She is the here-
ditary monarch of the realm of the U. K.
For the President of India, there should
be only one flag as in any other Republic
and democracy—the Ashoka Chakra and
Tricolour. We raised the matter once,
but we did not get any response. I do
not mean any disrespect to the President
of India, But these who are supposed to
advise the President, should take into
consideration that we do not want these
Vestiges of the feudal age, the President
of India having a flag of his own,
different from the national flag.
1 have no objection about the wehicle,
but about the old feudal atmosphere one
feels a little disturbed. It is not good
for the spirit in which we are living, for
the truly republican spirit.

1 have heard some mention about me
but 1 will not allow that to prejudice
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what I have to submit. I have seen a
statement here, That also does not worry
me. What we are discussing, what is
causing anguish and anxiety in the minds
of many, not only my mind but the minds
of many, is this atmosphere of violence in
the country. We saw shocking demons-
trations of this in Telengana in Andhra.
We saw it in Monghyr where fire-arms,
guns, knives and swords were used by
men to fight, They were all Indians.
We saw a gruesome demonstration of it
in Tamilnadu—your party was not respon-
sible. When this kind of violence grips
our people we should try very seriously
to take a proper perspective view of what
is wrong.

This is a problem which is worrying
other countries also, but the approach of
the other countries where violence is
threatening is not this superficial hand-to-
mouth approach which the Government
of India is specialising in. In the past
two years, Mr. Depuly-Speaker, you
are aware of the unprecedented
scenes and outbreaks of violence in the
United States of America on the
legitimate issue of civil rights of the
Negroes. The President of the United
States apart from trying to do what
he can for giving them the civil rights—
perhaps it was inadequate—did something
very sincere and in the long run he
appointed a Commission for violence.
They have produced a monumental report.
I have no time to read from the pages of
that. This report is a useful guide for
all of us.

What is the genesis, what is the
anatomy of violence ? Why should people
lose all sense of proportion? Why should
one man fight another fellow-being ? In
Maharashtra it may have appeared to be
the so-called Maharashtrians attacking
some non-Maharashtrians. Itis a last-
ing shame and nothing can be a more
portend of danger to the unity of this
country and in future an Indian for the
retrieval of an alleged wrong will raise
his hand against a fellow Indian. He
can legitimately do that against the
Government, against the authority, against
the state, but surely not against a fellow
Indian. The United States confronted and
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challenged by the spectacle of wviolence
has done something basic. There are
pages which tell you how often the police
have gone wrong, how there was no
appraisal of the underlying roots. I am
very glad in this matter both Shrimati
Tarkeshwari Sinha from that side and
practically every speaker who spoke have
asked the Government not to persuade
itself that what happened is now over,
the trouble in Uttar Pradesh is over, the
trouble in all other parts is over or the
trouble in Bombay is over. There are a
variety of reasons for it. When I say it
let not distortion and misrepresentation be
brought that their was a glorified justifi-
cation of what transpired. We cannot
do anything but condemnation of all this
kind of things.

Will pontifical condemnation, I want
to ask this House, help us. Have we not
all these twenty years condmned outbursts
of violence? Has it mitigated it, has it
curtailed it, has it stopped it, has it led us
to the path of sanity? Of course, conde-
mnation is necessary. Let us not spare
words when we go on with condemnation.
Let us not take any shelter behind any
kind of trying to hedge here and there.
Let us be forthright, straightforward,
honest and sincere and from the very
heart.

My party's name was mentioned—not
by anybody here. Even George was kind
to explain to me what he meant. As a
friend 1 asked him and he explained to
me. Unfortunately I did not know that
the riot was coming. Therefore, I could
not have gone there in anticipation to
play the role of a peace-maker. 1 returned
from a tour of Panjab and when I beard
about the riots 1 rushed.

George told of his experience. 1 think
it was a common universal experience,
In a car which was cosmopolitan, typical
Bombay, a Parsee lady, a Gujarati gentle-
man, a Maharashtra Professor and one
other gentleman, we were driving. It was
night and we had hardly driven a furlong
from the airport when the car suddenly
came to a screeching halt and the driver
said in Marathi: qTq T qgr A few foet
ahead of us there was a big barricade.
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Even before we could see what was
happening, we saw a young man with a
huge rock about to hurl. Professor said:
qTFaT, qTFaT; “‘Please stop. What are you
doing? We have Nath Pai with us."
The young man asked. “Who is this
Nath Pai" ? gg&'m qrg ?

By that time 1 was out of the car and
I replied to him:

“l do not know how many there are,
but I am one. Now, what is happening™ ?
He put down his hand at that time and
I saw a crowbar. I asked him why he was
doing it. He said:

[Quored in Marathi]

I refrained from condemning him because
I wanted to know who were doing this
and why. Iam sorry, ] have to quote
verbatim what has transpired. 1 asked
him: *“why are you doing this? Why
were you about to assault me and my
colleagues?” The young man said “Our
homes have been burnt and so many of
our men have been shot by the police; we
want to take revenge and we will not allow
anybody to go."

I asked him: *“how do you get your
men who were killed by attacking people
or burning their property?' Of course,
he could not give any answer.

1 met the Commissioner of police, the
Inspector-General and the Chief Minister
and told them “] think this is a challenge
not only to the government, to the police
but to everyone of us; so, it is not enough
to issue a statement condemning the
violence, We must go to the crowds; we
must go to the people who are doing it
and try to persuade them.” 1 was told
by the Commissioner of Bombay and his
colleague that it is a very risky thing and
“you must go escorted by the police and
you must take some arms.” [ said “il I
am going armed with all these people,
then why should I go at all?”" Then he
said: ““at least, take some people in mufti’’,
I said ““No, if the people have reached
the conclusion that they will not allow us
to speak to them, then we must realise
that the time has come for us to retire
from public life.”” So, I and my colleague
went to meet the people. 1 addressed
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twelve meetings. Now I will tell you
what I have said to them and you tell me
whether what I said is a crime. 1 asked:
“you claim Bombay to be your capital;
then how can you remain silent when it is
being looted, when arson is being commit-
ted, when people are being harassed?”

I condemned them for doing all this.
I think it is not a crime; it is not helping
the forces of anarchy; it is not supporting
the forces of violence or inviting violence
at a time when the people of Bombay are
being submitted to the language of the
bullet or the rifle of the police. I do not
want to go into it.  Again, in an innuendo
was dropped in the other House. Before
1 analyse them, let me state the position.
As soon as this news came, the Chiarman
of the PSP unequivocally and cate-
gorically condemned it and called upon
the leaders of the Shiv Sena to define
their position with regard to the violence,
loot and arson that was being carried on
in Bombay. Was it wrong? Owr
Bombay unit of the party did it and 1
did it through out. I would like the House
to know why 1 am saying all this, because
a certain leader of the Bombay Provin-
cial Congress Committee—I do not know
where he was hiding when Bombay was
burnt—had the gumption and audacity to
condemn me for saying that even when
we fight goondaism we should not forget
that the people who are dying are our
people, fellow India’s and if South Indian
is injured, he is also of my flesh and my
blood and I will try to stop it. Hereis
my speech and still I am attacked.

I do not understand this slogan ‘lungi-
walla and phatkewala'. Maharashtrians
are phatkewalas. When the firing,
was going, on, 1 could not appreciate
this kind of thing, going into some
comfortable office and issuing =a
statement condemning that act, 1 said:
we need to go deeper into this and see
that this does not happen in Calcutta,
Coimbatore, Monghyr or in our Bombay.

‘What was the crime in saying that in
this perspective ? What was wrong ? What
was the shame that we had committed ?
1 want to say that the Party at the national
level, at the State level and at the city
level did it. T am accused, I know.
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Much can be said. 1 do not want to
twit George. [ do not believe in that
when there is a No-confidence Motion.
That is ethics. Sometimes listening to
mylriends I felt whether they were using
their fine cloquence—you are a really
charming personality, George—to draw an
indictment against the Government or
against some of their own colleagues. 1
was sometimes wondering about it. It is
not fair. I will stop there, George. But it
is very desirable that we resist the tempta-
tion of pointing an accusing finger at one
of us when something goes wrong.

There has been a total failure of leader-
ship in Bombay—failure at the level of
administration, at the level of Government,
at the level of police and at the level of
political leadership. All these leaders
ought to have got together, gone and faced
the crowds and said, *'You destroy us ;
you face ws; cverybody is going to
remain in Bombay ; Bombay belongs not
only to this group or to that group ;
anybody in India has a claim on any part
of this country ; Bombay, Culcutta,
Madras and Trivandrum all belong to us.”
We said this and here are these pages. 1
do not want to take the time of the House
by reading them,

But this temptation is very difficult to
resist when some thing goes so wrong. The
temptation is of pointing an accusing
finger here and say, I did the correct
thing.” We would not also claim that
we were successful. We proved inadequate
and this is the malady that we must go
into. Why does this nation of Buddha,
Asoka and Gandhi in the very year of
Gandhi's centenary take so easily to
violence 7 Other nations are commitled
to violence. Why does it happen here ?
How did it happen in Telangana ? [ do
not know how many of us here in this
House arc acquainted and familiar with
the gruesome story of an Andhra setting
himself against a fellow Andhra. Men
have been buried alive; clothing taken
away ; people stripped naked. There is
no question of language or of region.
There is hing wrong decper. 1 can
give onc reason and let them not take
umbrage and offence against this. T
leadership in this try stands discredited,
theirs fundamentally but to a certain
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extent ours, because our writ does
not seem to run in this country., Let
us be introspective in the hour of
this kind of a catastrophe and tragedy.
Let ws be humble and honest and try
to see what we can do. 1 would not
like to take the time of the House in only
exonerating the PSP. [ hope, after this
heartfelt anguish which 1 have expressed
this temptation of dropping innuendoes
in this fashion in the face of such a
colossal tragedy will be resisted.

1 did say one sentence. I do not know
why the great BPCC President is annoyed
with me. What was that sentence ?
Please look at that sentence. It is not
in Shri Thackaray's Marmik in which 1
never wrote as some friends have written.
Look at these pictures. [ am sorry to do
this. The other tragic occasion was when
Shri M. L. Sondhi brought here about
what happened at Indraprasth. Every
gun is pointed at a bulding, at the people
standing there. 1 will pass it on. As
somebody pointed out, the elements which
did mischief are too subtle; they are so
supple that they disappear before even
you. But then the unfortunate boys and
girls, schoolboys, get killed. 1 saw that
with my own eyes. It was onc of the
most agonising fests that I had. Just
before 1 reached Jhabawadi a schoolboy
standing in the balcony had been shot.
dead. He was not standing perhaps with
the intent of committing stone-throwing.
They do not know who does it.  They get
angry. They come and start this thing
and this goes on in this fashion as 1 have
seen. 1 said in this context that this
Government had made habit of delaying
solutions to burning problems; it is only
when our people are driven to a paroxysm
of wrath and resentment and anger that
this Government is driven to action.
There are these inter-State river problems ;
there are these border problems. It was
the bounden duty of the Government of
India to make every sincere and serious
effort to provide early solutions based on
some acceptable democratic principles. All
issues can be solved ; otherwise, let us
declare—you and I--that we are incompetent
and unworthy 1o rule this nation, you
sitting there and we sitting here. Why
are these issues kept on hanging till people
give this kind of a demonstration ?
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Then, Mr. Deputy-Speaker, Sir, our
only reaction is that of a pathetic condemna-
tion and that too very often not in a
heroic manner but merely by issuing
FATWA, by issuing statements. May I
say about that unfortunate little thing
which is being bandied against us by
everybody 7 Well, there was an age of
adjustments in this country. We were
accused because we were not adjusting
with C. P. M., with C. P.]1. and with
Jana Sangh. Ultimately, our Party did
accept it in order to prevent split of anti-
Congress votes. We did come to adjust-
ment of seats, that is, you fight where you
are strong and leave others where they are
strong. That was the general atmosphere
in the country. This was done in Bombay.
That was the relationship with Shiv Sena.
It is being bandied against us. 1 do not
want to be apologetic We are pot happy.
But I must say that in expressing our
condemnation, in expressing our anguish,
in expressing our deep sorrow and resent-
ment at what happened in Bombay—I
conclude by this appeal—let us avoid these
things and | say let there be a comprehen-
sive inquiry not only into firings but also
into what went wrong in Bombay during
those sad and unfortunate four days., Let
us try to find out what happened in
Bombay, not only under the aegis of the
Supreme Court Judge but I demand a
comprehensive Commission of Inquiry.
Why ? Not only to fix the responsibility
for what happened in Bombay but, more
important, to learn the lessons for the
future.

Too often, the only reaction has been :
Look, there is violence and, then, use
more violence on the part of the Govern-
ment. So, we get into the vicious circle.
Let us not pat ourselves on the back that
the issues are solved and cverything is all
right till another explosion comes and
take us by surprisc. We then come with
a spate of crocodile tears over the dead
and over the violence.

In conclusion, I submit all of us will
have, therefore, 10 make a very scrious
andeavour about it. What is at stake is
the wvery delicate Sabric of the unity
of the ocounitry and the [faith of
our people that they get justice. To
preserve this is not the duty of one
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[Shri Nath Pai)

party but, perhaps, of all of us. May I
conclude with this appeal, after the warn-
ing from Tanjore, after the warning from
Andhra Desh and after the warning from
Bombay, that we shall resist any tempta-
tion and try to learn the lessons for the
future so that the fair name of our
country is not marred by the kind of
holocaust that we witnessed in Bombay.

MR. DEPUTY SPEAKER: Now we arc
supposed to conclude the debate today.
There is some time left for the Swatantra
Party, the D. M. K. Party and a few
minutes for the Communist Party. The
B. A. C. decided yesterday that we should
conclude the debate today, and tomorrow
the Prime Minister will reply and the
mover of the Motion, Mr. Ramamurti, will
get his chance, So, we may sit a little
longer and try to conclude the debates.

SHRI SURENDRANATH DWIVEDY:
No, no. The B. A.C. did not advise
that we will sit longer. The debate can
continue tomorrow.

MR. DEPUTY SPEAKER: Let us sit
a little longer.

SOME HON. MEMBERS

ft wavie amew  (srAEwE)
AT JATeAE WERE, TH T qTa A
sewar § & wrg argar ot & andt
aferare semy o= A frae w
HTAAT & #7199 q9A fae o) agmi
¥ g ww for EaR WA &
F o ¥W H fgar A1 waf w7 329
A | &, T H U W AR T
zfegr agar &1 v\ Oy odig-aew, fom
F fayr g @ xogmw W< @ §, Tl
#: A o §, @ @nnfaw ¢ fw
Ty 9wl 9T ZHET q¥ TofiEr & g
faare w7 &Y T R

¥ ag wwwar ¢ o ¥ & s
A ¥ TWI 9T, AT ¥ WATH E) AW
qix gat AW W ® AW Y W
u% gat ¥ faeg qom % wraar w daw
®T @ &, U gefa & faamw @

: No, no.
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& W T geat oA @ @@
fomat g% 2w & &= geg FT g
g@ g Amfar ®1 3@ = arfey
Y gun ¥ AW Y gEfey degT, WAy
F mafRe § 4z *T gaer o faw
o refar & arg g7 w5 o2 fam
s ofgd 1 Fm faandt &=l &
gl & fas s & w8 fF OF
AFH A« g faume FET AR U
fg 3 s dsow g f5 fomd sroor
gATE W & &g @aTel FY w7, war
F 9T FT AFL FAIL A 9w H
tF g ¥ fawrs 7T @ ¥ oM
! ¥ Fror § St ogEre T AR
FET TETC F FFET FY AFC ATA
gart aaiifas dfaq ¥ oF qae oY
feafa dar &7 @ &) IS A
we § ot gATE BN F AveA, gATY F
F aaiifas v ¥ ow sfegar s
fomar & wram dmsr R & ¥R
To{T gwl 97 gw sfrmarg e &
sy fa=re 7 7 9941 H T8 A
¥ Agua @ Fwar a1 fw T weA 97
WX gH AT § FAL I5 A,
T ARG ¥ LT ¥ FAC IS FT
fam @ WX IEW & g fAwe
1 wfew v @ @R gAIfEw av )
AWAE ATqOTE ot 7 wgr fE s
yTaTgFar 59 aa 1 ¢ v g, g
T & Aar FrcRfadeer w1 fE o
sl § | oAfas FRE g, I9W
F@ ®r ®fow £ A gewr e
O # wifiw #¢ ) & I qoAT
wrgar § fF w oSEwTgm At & fw
wfaeary geamy & grQ GO ¥ FR
froreT WIS WX q9T O O
sl #t T AT fommr @vw W
ST & A€ §, I aurw givardr garat
Y IITHY, FAT AT T w9 Faram
T gwy § ? gEie faonft 7= Y 0w
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7 ¥ T8 wwend ag & i fadndr o=
T v Y, T qATE wY AT
amy &, e 9@ T oyl o% fae
FC ET dFAL AT § A v
T &, AGAT AR ATEAAT &
¥ Eg IOT AE I3 Y WX wEfAd
T AT FT AgAT qRIG &Y AT

# g9 am * wga ARAT ¢ fw
s gATe f9Y Og W g A A
¢ & oot fog T 9 ofew, o
=y 9w §9 e qfE, afsq
S wfed gaTd ¥ & w9 & AW
9T, ofd & ATH 9, AY F AW €,
HEWIAT & AT 9T 0H NEA] 1 qar
FE R AT UG oA F
FAM FAT § | WA g qToqa gHl,
99 FAEY & AqQr AT sed fagrd
araYdT St ¥ ' oyw 92 faww w1
A9g §4 § 9gA O AT I fE
AT FT Ageq s Aq F1 qqa 2
gara & Y AwAviag frer #71 E
forraT qsd wige qrét 7 fearar | ag
g argd wgi §, foer g wigw
qret & @ & fawar 91 | AR @R
wgi &, faaer srgieT & 9l A
fegr @ fear ar ) & o 39 & quAT
argar g—aft oree fagrdt avordy o
TH 1q F FATT —IAC W X A«
JAGT FCETC a O, IAET T & A
"AT FET E—IH qAT ATH WAL NEIE
ot §, I AR TR qiE w8,
A HEAT G vy Tag wEi 7 ¥
I & At IO R ¥ fred wArr
#uymamt gu § qufomge § o
TEX ¥ Al § FHEdT ¥ g Ad)
frer mwaT

a1H, vy wew  fagr@t arondedy
A 7 g AT N 9T 3w WY
T, YRR YO A A
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¥ fr I qow wfeaes &1 @ &
faar a1 S wAw s fe
ToETl wwifat & warw ¥ wer a
difed & af | & aqrordedt of w1 e
T I SrEgfET QT FHE FwATE |
I ag oft Fg7 e s Aol oft &
T gAE & @ e wrei F -
ATE ®T FUT IS4 FT i T o,
st garEl w 3@ F T @ 6
Fiferr 7 A, o Wy wgrw frwed
AR qnfat §, 99 9% FEAT w®
fafera 07 *r wife 7@ #1 )

YO AN T g4 A9 {9
wrauif ®1 g 4g °r fy ¥ & aww
Y qfrar T T B 6w
F o & AW X, wfg & AN 9T,
WTOT & AT 9T a1 SefiEEr & AT 9%
FFroTaT & WrEAT &7y £ @ §, o
#1 g7 3=y g fear | www TR
ot ¥ T ara %1 wggA fewr qr e

W T ® wg fear ot e oA
ATENETa® afem & &1 TR aar w0
FTAYTT 1 ATAT wIFET |

v At aronddy oft v gemT 8, I
TR W g gww Ay § | IR 0w
qYAT 2WT AT, UF GALW qYAT, INL
s & aqAr FOeTT WAy wr, fagre ¥
HoAY ard Y AgEA T A W,
afeT sum woft & g owwre A
AN AT araddt oft w1 Ty gmET
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[#fr srofrey ame |
AT, IE TATH T AgE A€ § ™I,
JUCRT W AR fagre # o,
T & oo g qER ¥ E, swr
g @1 @3 § W W W E
FTAT HTAT FuTT /A A 9T AT
w®E

& 39 7 A A aE AT
S I Ay rar fF FE gt
¥ forx 377 9 7w 77 EA? g7 Wl
T e ara w1 e fwwr f§ s
Fia| qreft & fafy it srEae ox fog
AT 1 GEgwar | 7 IgA AW K
AR g &1 7w awwA & 5 97 @
9 | g9 T IRT  Hq@LATET AFal
F1 97 T TETEAT 2 BT TET AT
g 9T g awwn & fF 7 i feal
& A TGI8 1. (TmEAwTE) L.

FAEY qrEf g FTIACHFAT FT
UFAT ZTAIT AWHAT & AfwT w4y |
IR g AFAT g fr s a¥ W &
qTY O9TE ¥ AFTAT AT FoATg WM
TTHIT T A 2, 92 o o o £y
ara g 7 oF v ordf shfs aegimar
£ 9T FT G E I mewE FY 7w
=t &, 398 g faerr s g &
Hrg ¥ IHEH AT ATHRIL AAAT Fgi AF
T fga & ¢ 7 & AwAgEF w0
qrgar § & o wm@g semfadrer
%L | UF qTF A1 A9 gg A A A7
fowmaa w37 & 5 sma Frgfee ardt
N &7 7 F@, wife ag W
arét § afem gl axw ey Fegfre
ot ¥ arq d3E wfAATE a4 € )
oo (wTEET) L

¥ oy wgr amger g fE
THTT & WEAT F1 ISTHT

UE L)
srAT Ay ara ¢ afEs
% ®THA

™
T
qTA-
fawar gg & fs oo qm & &y @@
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TeiR g I9feqw & | of 9o
AT 7 F7r fF widw g
aferdt w1 femr w7 < g g g,
FHE saE@EET § afew §F ogawn
AT ATgaT § F FHrraT v AR
FH aeElt T oy dmafeee 9ret &
et # fom & % @9 A W
qowrer fear s 39 & a9 argwRt
Fez g T@r ¢, Tafw sy ag Fea £ 5
UCET wEqfT AT H A @ 1 g
g gt #84 ¢ 5 ag wifaee el &
e ot & mrgArg fese oo
UTHATE FT FATYATE T 98T § 1§
ot ATH FTAES § qEAT JrEan g i
Yzg A & gase EfE wam &
H+TT AHTTATE FT TATGAT  FEAT A8
g ofFT 7 ag awafasar @ g fs
sgE Aferez qret ¥ waw & freg
za aa &1 AT faar f& ard arfeat
FFwm & fadg & faemr =wfgo
s & qrd, @ ow e
qrdf &, 9 o aTevErfoE qrEf g, o
TG TFAT F ATH 9T TG TFAT
1 dreat @, S Todm Sftaw § T F5T
#1072 & &, fomwr o= amiEs
w9 #1 smarfwar qv fawior gam @,
g aft ¥ g feeryr awh @z
Hrerferez qraf & | TEw 9@y T Qe
¥ ara fear f Fiw £ " I @,
AT W & qOTEG F AT TT AT
Zw a7 oy | ag afar Sifs d o
goel & arzar e €, q[|W A oFar
1 drear wrgAt §, W & & wfwai
qraT ¥ o7 g | whfew ¥ @R
FgA & AT ATAT A F FH AL
o (e )
SHRI KANWAR

(Delhi Sadar) :
traveller?

LAL GUPTA
Is he not a fellow-

MR. DEPUTY-SPEAKER: He has his
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own opinion we are only concerned with
whether what he is saying is relevant or
irrelevant.

SHRI CHANDRAJEET YADAY: I do
not want to listen to the murderer of
Gandhiji (Interruptions).

SHRI KANWAR LAL GUPTA: Is he
not a communist infiltrator?

SHRI JAGANNATH RAO JOSHI
(Bhopal) : He has called the hon.
Member ‘murderer of Gandhiji’. It has
gone on record. He should withdraw
it.

MR. DEPUTY-SPEAKER: These are
allegations bandied about.

SHRI KANWAR LAL GUPTA: He
must withdraw his words.

MR. DEPUTY-SPEAKER: I cautioned
you not to interrupt him at his hour.
Then the hon. Member says that he was
a fellow traveller.

SHRI KANWARAL GUPTA: Is it
unparliamentary ? If it is unparliamentary,
1 shall withdraw those words. What is
bad in it? I can even say that the Prime
Minister would like to call herself a fellow
traveller.

SHRI JAGANNATH RAO JOSHIL:
Wild allegations will not be tolerated.

MR. DEPUTY-SPEAKER : 1 better
leave it to his good sense. Let us hear
him.

off §aC wTw g FE A GEer
far & fe s oy ot & AATE
JITEAE TEIET, AT IART J WX ATYH
vt & ol wfigh

oft warefier e : SoTeTe WERET,
W W & iR QY M ag A
qma @ K ew wec & ama T
w7 | & sedm mufw At o
nfom ) Tear W §owhfady &
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W e W ATeq ¥ @ |

AT JaTesy wEred, ¥ og
war f6 @ s & FaAw

- §
1
)
>
1377
éﬂiizaii%g

T &Y fasm wyra WA oY W
1A A e s fegamm
S faaer 2w 1 ywrT W IR W
13 ¥ famar war ¢ fF fagaamwr &
FrEr Y FmaArd @ W ¥ forad
T AETET A A 9T @
HTTEY FT T w A § g gr s
7 srongfr @ @@ § o faad gfman
Y gifa o7 & #7 wdew § R W
ST WA #Y T e ¥y o @
e fageame & avaret a2 &), wN

sﬂiaﬂtﬁhw%yﬁmaﬁ
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ik ccicikicdl
g W A ¥ ofcwmas & fw
frrftm ¥ & graga & F:r!r
o gfesior & st N 2@ smed
& AT IEL ¥ I TEAT a@

fF womaer & twaiy & o= Wi
AF ¥ I W FH A A
fagr=t & e fasw 3 ofgy, ==
fafea w7 a1fg sl 97 Fweifat
F Y gATY U F FAW FT G E,
IR daifs wmAT ¥ sux @wer
arfe, T gETEET FEAT AR,
TR A FE E

17.45 hrs.

[Shri Vasudevan Nayar in the Chair]

g it g7 @1d & fawrC g1 wrd
g o st aref & qore wnd ¥ s
T HTH FT d50 & | FF AT A
#§ el 2 & &g ¥ o7 g5 I
& o f gart Tvg A OFAT A SR
W

Yy At TS FEET A UE S
IBTT AT HTAT F74T o AT q@wre
fage & &% @=t wt ¢, W@
FOHTT IO NBW K FH @A wr
& I AT FOET T e & A@ig
% A vl | W@ g 3w
sl & ufd owgrEqur Afq sgETe
¢ o Sl § formd o W W
ot o & faems @ a0F & e-
T WA §, UF oty ® gEed wnfa
% feeTe =gy fear amar &, oF W
%Y gEL 9% & fawre wer fear v
¢ o uw wmar AR FEd wrer Al
& iy ¥ wywy dor v sk dar
¥t ot & 1 7 Sl § afe g

frddft oo F aga & a1 wwwr wx
far #7& & | IRyt e Afdy
& wroor famme gfewrr 4@ gar &
AT ag ¥F oA F I FT IO
arg fag s &1 wfgr & fF o
THIH STEAT FT ASAT AT g g
¢ wfar & oy owdifas aifeql
F Fareit & wf @ g R
T&T AT W & HAA € oK fom @@
gw "aw fawar g1 @ & s foamsr
f& g1 frwrey &Y g Aiforwr w3 @
I TATA AT & IGC gH &% fawr @
fa=mT Fm =ifgw

=t aTYET A UF 51 AT FE |
I FET F T 9wl F1 g AEEl
qv TGN g 1 & o Iwd 3 A H
#gaa g % w7 w1 1 g sermaitrs
T A TN FT 97 FET ATET 1 I
FT g FAANAF qaedT § A7L gH
FTAT EOTT, TFHT F FIC IT T&AT T
g TEN &Y Jwar & |

TG & Hq AT AFTT  T3T
gam g, WM AT | § IERr aw
famar agi 1 WY &1 o9 Ted
WifF sweuem § A o IR wE
o mi gl § F9X gH AT W
TF qTq 45 FC qArEr & famre &%
AT IAFT g AT FE | W TH
FTERYITATAMA F IR IRT A Y
FTH AGE T |

T EW W & HET T FATH

wrt Y qgrgar ﬁwm‘l.aﬁ'm
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w7 qr ! ¥fEw ag wE WL I K
wreat A fear ar ) Ao o wEgr &
a9 IR § FH A T g A«
b yeT aTd A IIRTRHS  wTeTSH
¥ & o T A W@ W@ afew
e & fr oF FamEl 9 AT aeifas
T "ot & gmfga ®1 "AT @Y
gt faa £ ok wEw gwW AW
FT | HIT EAE! §ofeT a0F § TH
T E A T Afgy W gEE
AT HTEIAAT F AT H, FIA AR
FACF A H UF FIT AE HIAC
AT Sifgr | ¥ §@ dwe & wfeg
ard awHEifas qrfedi & Aavsd ®
s fau sraga s 9w@ar g oo
T gaA wEr efeewi 7 s o
T AT ¥ HFEL A 9% FX UF
ot & grr gEd aref g% ATy o
g T uF gt & faers gom =
PR o falg F 1 F @ @
7 wezfea #1 et ot & sinew
far a1 ga & %1 afr ofawn ) @
@ & ziezaw & geqor 3w A gEA
TEAAT | HTH FE@ WA A g
oW quias W fgawe 43 R
faure 5T o oF TR FT AT Al
FIR TG 5 A% ATl ¥ w7 wrw
AR FA IR FATE AR W
THETSAT O FTY qAT § Sifw aror
AR ATt WS A dww

T T & wwd A Ry, B

T g 1 39 W ww
g e @A g ol 5 @
frow 20 a5t ¥ == afas mfy
g & geray o g€ @ o Ew
AFT AT TTH FRL TF TG HY
ATaAT dar g W g ) Ao A A
farer fe anfas, afas Oft &
WM IO @ AR
a1 ag 7 weqd w@ & e g
Trorifas wew 3 & wr @ & 9w
FOT IT6  HRT FEw G @
g ¢ o Ay e famm F off 9 @wq
g ag gw @it & fou famr w1 faww
gr wifge 3T g9 &1 w7 @<
|YAT q¥T AT g IAH g fAwr-
AT

TS g AT §T AT A ALY F@
& fr el wmarei WX deflw AT Y
¥ areht oifent @ @ &, formd g
e AT TS TAwY H, gA@feTE
ET A @mAT GAT BT T AT
FE@ TR A N ¢ f® gw TE Ay
a7 frarr ¥ & fo &3 T @ fiw
oY 3T wwafaar § o fawrd §,
s qrmfrar ¥ IEr ¥W Y W
FTFFX § | MW ag g a7 @Y maw
¢ 5 Teai & avee fafier fandt o=
Y Nt gTwT T @, I WA
HHR & A1q f6g T & gEeY g
wifge 1 & anor s wger £ &
o, ¥ ¥ gRR oy g aoft o
=t ARE ¥ ¥@ oawr ¥ fed
sare fear a1 s o g e Y
wifem # & www W A7 e
Fagar ft €1 t fs 1w 5w ¥ auy
IR T T H FOX IS
T S &1 gF & ¥ wifew 0 o
o o fafwer ofedl & goert o
ot ¥ o fafaer arfes & o arag
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wgwa df % ag afaeme s A

T F §I FEA A, FEA: G O
#, &Y f o o &, vy forsdardy @
fis gowrdy qret W A S fadndt aw
¥ AW &3 ¢ ag qu fawst =
a7 faere T

SHRIMATI GAYATRI DEVI (Jaipur) :
Sir, before I speak on this no-Confidence
Motion, 1 would like to answer an accu-
sation of the previous speaker against the
opposition parties that they are destroying
Government property, railways, etc., and
trying to topple the Congress Government.
1 would like to point out that in 1967,
after the general elections, the wverdict of
the people of Rajasthan was absolutely
against the Congress and the Majority of
members elected to the Assembly belonged
to the opposition parties. It was the
Congress Government which resorted to
firing, killed a school boy and others
and this led to the imposition of President’s
rule and buying over of opposition mem-
bers Congress Ministers. That is
why I would like hon. Members opposite
to remember that people living in glass
houses should not throw stones at others.

There has been enough said about
violence in this very violent debate, It is
obvious that in democratic countries, egged
on by politicians, masses and mobs would
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turn violent and when mass hysteria takes
place, people are not responsible for their
actions. Therefore, I would urge on the
Home Ministry to impress upon other
ministries that whenever there are comp-
laints from the people, they should be
looked into immediately and in every
dispute, the parties should be given a very
unbiassed hearing.

17.53 hrs.
[MR. DEPUTY SPEAKER in the chair.]

I myself today would like to express
my lack of confidence in this Government
for other reasons. It has been in power
for 22 years and yet it has failed to do
anything for the people of India. Today
there is poverty, starvation, unemployment
and insecurity from the lack of confidence
in Government officials, because from the
lowest to the highest, they do not perform
their duties impartially, without money
passing hands. All this has instilled in
the people of India a sense of futilty and
frustration and an attitude of ‘“‘what can
one do with a Government like this 7 is
rampant throughout the country. Tt has
been often said but it cannot be said often
enough to penetrate the rhinoceroa skins
that sit before us, that the sole purpose of
the Congress Governments in the Centre
and in the States is to keep themselves in
power and all other considerations are
secondary. The Government machinery
in every department is geared up to the
sole purpose of keeping you people in
your seats,

Educational institutions, sports institu-
tions and, I am sorry to say, even the
Election Commission are all involved in
this process. Even though they have
nothing to do with politics, to keep them-
selves going they have been involved in
this process. Nobody is happy with this
Government. The over-thirtys may tole-
rate it but the under.thirtys will not
tolerate it but the under-thirtys will not
tolerate it. Therefore, it was clever of
the Prime Minister to have started a Youth
Wing under the Education Ministry, But
I can assure you that if their advice is
sought and taken the Congress will have to
change its face completely.

In whatever sphere it may be, people
have lost confidence in this Government,
The recent mid-term elections are a proof
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of what I am saying. The Prime Minister
had record meetings in all the four states
playing on the sentiments of the people
who had suffered, as she said, under the
SVD Government and other governments,
The Prime Minister told them repeatedly
that the Congress only could give them a
stable government. We are tired of
reading this in the headlines. She has
nothing else to say. The impressive crowds
that attended the meetings made the
Congress think that they were sitting
on an easy wicket until the results came
in and then they found that they were clean
bowled. 1 mysell was very surprised at
the results in Bengal. I come from
Bengal, as you know, and I have a lot of
knowledge about Bengal. During the U.F.
Government’s rule I myself saw that
the people suffered a lot. The
prices of food rose up. There was no
security, There was a tremendous amount
of insecurity, gheraos this, that and the
other. That is why I said that 1 was
myself surprised at the results of Bengal.
But Shri Nath Pai has explained that
even that sort of Government they
preferred to Congress. 1s not that a
lesson to you ? Can't you ever learn?
It is impossible, How is it that you do
not understand things? Anyhow, the people
preferred them to you.

Then, you talk, for the first time about
intimidation of voters, It is for the first
time that you had to contest in places where
there were no Congress Governments. All
the time we have been in the Opposition
and we have always been fighting elections
in places where the Congress were running
Governments. In those places all the

government machinery is used for getting -

votes, extra ballot papers are shoved into
ballot boxes; a blind man enters the booth
and says that he would like to wvote for
the Star and the ‘bel-ki-jori’ is stamped.
(Interruption.) Our  election agents
are not allowed inside the booths. This
time the boot was on the other leg. What
you thought the people they are now
playingback on you. It was so amusing to
read that you had such an experience.

One of the leaders of the Jan Sangh
Party objected to extracts of the Prime
Minister's election speoches being broad-
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cast on the All India Radio. It is another
example of government machinery being
used by the ruling party.

What about the Ministers who were
absent from their offices? Any government
servant has to take leave when he absents
himself on private work. Then how is it
that the Ministers absented themselves
without leave, taking full advantage of
the amenities allowed to them in their
positions for weeks on end while they
canvassed for the Congress Party? I would
like to know how much of government
work and development work must have
been held up due to their absence and
how much money the public exchequer
must have spent on their tours—another
example of party before the country.

18.00 hrs.

Just now the Home Minister told us
that the Chief Minister was a kind of
father to his state. well, papa Sukhadia,
was ordered to take charge of the
Congress clection campaign in Punjab.
Therefore, the famine-stricken people of
Rajasthan have not had a glimpse of him
and he has not been able to control the
graft and corruption in the reliel camps
of Rajasthan in Jodhpur, Jaisalmer and
Barmer. When the Chiel Minister of
Rajasthan has been going round big
industrialists in Calcutta we thought be
was collecting money for the Chiel
Minister's Famine Relief Fund. Now
when we see the condition of the relief
camps we know where all that money has
#one.

Now I would like to tell you some-
thing which is absolutely shocking. With
his constant absence from the state, he
has not been able to control effectively
the maladministration of the relief camps
that the government of Rajasthan running
in Jodhpur, Barmer, and other famine
relief camps. Corruption is rampant
in these camps—fake muster rolls are
prepared and labour is employed on
partisan basis. Thousands of cattle have
died because the Government of Rajasthan
did not act in time, But how could they,
when they were busy buying, bribing
cajoling and  blackmailing opposition
members, specially from the Swatantra
party? Why from the Swatantra? Because
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they are very much frightened of that
party in Rajasthan. They are trying to
demoralise the weeker member of our
party so that they will succumb to bribery
or corruption of the ministers. Of course,
we will answer that challenge in 1972,
Now what 1 would like to tell you is
this. In the normal course of events
blackmailing, bribing etc. are looked on
as crimes, but the Congress Party condones
it so that it will get a majority to form
the Government. What kind of govern-
ment and people are you? Just to get
a majority in the Assembly you condone
even blackmailing, bribery and corruption!

Then I come to another extraordinary
situation in this country. You talk so much
of national integration. You say that you
are so proud of the fact that foodgrain
production has reached a record figure
and that the restriction on the movement
of foodgrains has been relaxed, But if
there is a surplus of grains in this
country then why are the food zones not
abolished, why should the people of
Gujarat starve and the workers on the
relief works in Rajasthan exist on
two kilos of wheat and six kilows of
PL 480 milo per month which even
the American cattle would not touch
but here our people are having to eat it.
Why should it happen if there is surplus
in this year, when this is one country
and one nation, when we talk of national
integration, why it is that on the subject
of food we should be divided?

Afler all, food is the substance of
existance and the Government makes
zones and discriminations between region
and region. Why not abolish the food
zones? It appears that wvested interests
who profiteer will not allow the scrapping
of food zones, This so-called socialistic
benevolent government of ours, with all
its boast of surplus food, has not been
able to fulfil the basic responsibility of
a government of feeding, clothing or
sheltering the citizens of India.

You have talked so long about remo-
ving the slum in the cities. What have
you done? Built mansions for yourselves
and are living in them. Don't you?
In all your town planning what do
you do? Near the government offices
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and buildings come the Ministers, and
officers houses and they have their own
private cars to drive in. The workers
and labourers live right on the edge of
the city without any public conveyance to
bring them to work,

SHRI PILOO MODI (Godhra): Send
them to Karol Bagh.

SHRIMATI GAYATRI DEVI: That is
what I want to impeach this government
for.

But 1 am still on the subject of
Rajasthan. What about the Rajasthan
Canal Project? It is the largest irrigation
complex in the world and the longest
forgotten. It goes forward at the rate of
one inch a day perhaps. If completed,
it would solve many defence, economic
and agricultural problems in the Indian
sub-continent. When Shri Krishnamachari
was Finance Minister, he had promised
to take over the commitments of the
Rajasthan Canal but with the change of
the Finance Minister, the Centre dropped
the project. Surely, a commitment by
one Finance Minister should be honoured
by his successor, as in the case of gold
control. This unprecedented famine in
Rajasthan is an excuse and an opportunity
for the Centre to take over the building of
the Rajasthan Canal. As I said, it will
change the whole face of India.

If the Government of India could
be so genmerous 1o give money to
Uttar Pradesh and Bihar non-Congress
governments why should not they give it
to the Congress government of Rajasthan?

SHRI RANGA (Shikakakulam): They
have no faith in that government.

SHRIMATI GAYATART DEVL:
Exactly. That was what I was just going
to point out. In Bihar and UP the
Opposition governments utilised that
money beautifully for putting in wells
and energising those wells, but in
Rajasthan 59 tubewells in the Jaisalmer
area have been put in and only three of
them are functioning.

Before I conclude 1 must say that
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this government of ours is for ever
constituting  expensive and powerful
committees to advise them on different
matters of national importance but they
never take their recommendations into
consideration because it does not suit them
or their fellow travellers. One is the report
of the Administrative Reforms Commission.
We would like to know whether this was
taken into consideration and whether this
has affected the formation of the Cabinet
or not. Also, the report of the JAC which
cost such a lot has been shelved because
the recommendations did not suit some
fellow travellers. That was scrapped too
and one of our biggest foreign exchange
earners, tourism, has been affected.

I would also like to have one second to
add something. I do not understand this
government of ours. One reason why we
have no confidence in this government is
that we do not quite clearly understand
its policies, For instance, in foreign affairs
we are always supposed to be non-aligned;
we do not take sides and yet we express
sympathy with the people of Vietnam. We
too feel very sorry for the people of
Vietnam but what about the Czechoslovaks?
What about their struggle 1o throw off
the imperialistic yoke that is strangling
them ? For them we do not have a word
of sympathy.

In conclusion I would like to say that
this government, which has done nothing
for us at home or abroad, should go
before this violence in the country throws
them out. Therefore, please go before it is
too late.

SHRI EBRAHIM SULAIMAN SAIT
(Kozhikode) : Mr.  Deputy-Speaker,
Sir, I am highly grateful to you for giving
me this opportunity of participating in
this debate on the No-Confidence Motion
that is before the House.

Sir, while we are discussing the No-
Confidence Motion in the House, a large
part of the country has expressed lack
of confidence in the Congress raj. Recently,
four major States in the country had
mini-general elections and out of 200
million people that went to polls, 80
million people? rejected the Congress
Government. This has been done because
of wrong policies and because of the
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failure of the Congress Government to
give cconomic prosperity and also security
and protection to the people of this
country, particularly, the minorities, after
22 years of Congress rule.

The Congress Ministers and the
Congress leaders talk very much about
secular and democratic ideals. They
claim to be the propagators of secularism
and democracy. They shout from house
tops that they are the custodians of the

lar and d ratic Constitution of
this country. But I feel that there will be
no parallel in the history of any country
as to the manner in which these so-called
custodians of secularism and democracy
are shattering the very character of secular
and democratic Constitution day and night
in his country. They have failed to
provide the bare necessities of life to the
masses, to the poor people, to the working
class within their means, clothing, shelter
and food, to the people of this country.

This Government has been encouraging
regional and communal movements like
Shiv Sena, R. S. S. and so many other such
movements. Today, the minorities feel, and
rightly so, that they do not have protection
of their life, property and honour in this
country, Not only this. The Congress
Government are taking some steps which
make minorities feel that there is
interference not only in their culture but
even in their religious beliefs. Much is
being talked about the uniform civil code.
This is very much an interference in the
Muslim religion. A Public Trust Bill is
under consideration which will deprive
the minorities the right to manage their
own institutions like Wakfs. This is against
articles 36 and 37 of the Constitution.
Further, this Government has failed to
promote balanced development of the
country in different parts of the country,
and the planning for last 17 years has
miserably failed.

Sir, coming to the aggression of regional
‘movements, 1 would like to point out that
much has been said about the recent
activities of Shiv Sena in Bombay where
we witnessed the black week of violence,
killing, looting and arson, early this month
1t has done incalculable havoc to millions
of people and pushed back the social and
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economic life of the country. During these
riots of Bombay against non-Mahara-
shtrians, and particularly, against people
from Kerala and Tamilnad the property
worth Rs. 25 crores has been destroyed,
57 people have been killed, 500 people
have been injured and more than 4000
people have been arrested.

This is the havoc that this movement
has done. Today, Mr. Chavan says that
the Congress has not been behind it. To-
day, we feel ashamed of it. This is really
something that is being done after the
action has been committed. Mr. Chavan
says that while Mr. Naik took part in
their functions, they did not think that
the Shiv Sena will develop into such a
militant and aggressive organisation.
There is an Urdu couplet of Ghalib which
says:

el U .,uldf'a J

Lrulr-‘k’u mm—t

ﬁﬁﬁa%maﬁw%aﬁw,
3T I YT AT w7 g3t g N0

Sir, I have to point out that there has
been an open incitement of violence by Shri
Bal Thackeray, the leader of the move-
ment. Articles have been written in their
organ ‘Marmik’ inciting the people to
viclence. Speechs have been made saying
that the border dispute is going to be
settled in the streets of Bombay.

They say that no such development
would take place. But I must remind
them that this is not the first time that
such horrible events have taken place in
Bombay when non-Maharashtrians are
subjected to all sorts of atrocities. Even
in August 1967 such atrocities were
committed against non-Maharashtrians and
particularly against the people of Kerala
and Madras in Bombay. If I remember
right, Mr. Kunte pointed out in this House
in March 1968 about these developments
in Maharashtra. Then the Home Minis-
ter said that he guaranteed that nothing
would happen to the life and property of
non-Maharashtrians and that complete
protection would be given to them. But
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what has happened today? The Govern-
ment has completely failed in its duty of
giving protection to non-Maharashtrians
who are equally Indians like the Maharash-
trians in Maharashtra State. As has been
pointed out, even the police has failed in
its duty. The administration failed in
its duty, and all these things have been
done to see that these poor people are
made to lose even their bare livelihood.
The hotel-keepers, particularly from South
India and among them particularly Mus-
lims, have been attacked; the howkers
have been attacked; the petty shop-keepers
have been attacked; and all these people
have been made to lose their bare liveli-
hood. Government should really under-
stand the danger and not just come and
give excuses at this juncture when every-
thing has been done, when havoc has been
committed.

When minorities form some organi-
sations according to the Constitution in
order to protect their rights and to defend
themselves against atrocities, they call
them as communal organisations and talk
of banning such organisations. But when
organisations like Shiv Sena and RSS
exist, which actually work against the in-
terest of the country nobody talks of
banning them and neither the Government
takes any action or thinks in that line.
Why such a discrimination is made, I fail
to understand.

The Congress Government does not seem
to have any value for human life as far as
we Indians are concerned, The Congress
has been rejected by the people after their
20 years of rule because they have failed.
They say that they alone can form stable
governments. This myth has been exploded
today. Where is the stability if they can-
not give security, if they cannot give peace,
if they cannot give happiness and econo-
mic prosperity, to the people? Afier 15
years of planning, we see only regional
imbalances. We see today that the Con-
gress has been rejected by the people of
West Bengal, Punjab and other States.

The Congress President, Shri Nijalingappa,
had the audacity to go to Kerala last
month and say that President’s rule in
Kerala is round the corner. The Kerala
Government is a stable Government; the

parties arec working very well and they
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want to improve the conditions of the
people.  Still the Congress President says
that because of insecurity, because of
absence of law and order, President’s rule
should be imposed in Kerala. What about
the law and order situation in the other
States which are under Congress rule like
Andhra and Maharashtra? [s there law
and order in those places today? Why
can't the President take over the reins of
administration in thosec States? There-
fore, they should not talk such things.

While I refer to the regional aggression,
I would also like to say a few words
about communal aggression also. Even
today communal aggression by the militant
organisations is going on in this country.
Recently we had communal riots in Cuttack
and also at Indore. After all these
things, the Prime Minister comes out
during elections and says that the Jan
Sangh is responsible for all these commu-
nal riots in the country. I am very happy
that she has come to realise this after 20
years of rule.

But I ask: have the Government done
anything in all these 22 years to check the
progress and development of the Jan
Sangh? They have done nothing. There-
fore, I say they have failed in their duty
of giving protection to minorities.

One more point, Sir, and I have finished.
This is about the National Integration
Council. They said that the Jan Sangh is
responsible for all these communal riots,
for all this devastation, for all these Mus-
lim killings. But what did they do? They
invite their leader, Shri Vajpayee, and give
an assurance that nothing will be said
against them in the National Integration
Council and completely let down the
Muslim leadership, whether it is the Majlise
Mushawarat or the Jamait-i-Islami or the
Muslim League. Thus they have passed
an ex-parte decree in the National Integra-
tion Council.

Sir, You know what things are happen-
ing here in Delhi? In the Niyamuddin
area, mosques have been demolished by
the Delhi Administration. Graveyards
have been desecrated and bull-dozers have
been run over them, All this is done in
the name of larism and d

This is what Delhi Administration is doing
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in the capital city itself right under the
nose of the Congress Central Government.
Nobody is there to protest or to put a
stop to these criminal acts. When Mufti
Ziaul Huque Sahib, President of the
Jamaitul-Ulema protested against these
desecrations and demanded justice he was
arrested and put behind bars.

This is the sort of democracy prevailing
under Congress rule. This is the sec-
ularism that they want to practice. If
this is their democracy, if this is their
secularism, we do not want to be in that.
We want real democracy and real secu-
larism. From our experience, we have
found that this Congress Government is
not able to usher in such a democracy and
and such a secularism as will bring about
happiness and prosperity to the people.
As such, they should go and make way
for people who will bring about real
democracy and happiness to the people.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Shri Atal Bihari Vajpayee
was very emotional in his speech today.
Usually, he is not emotional. But some
body told me that when a party gets de-
feated and completely routed at the
hustings, its spokesmen become a more
emotional in their speeches. This has
been confirmed in the case of Shri Vaj-
payee. Generally when he speaks, he
does so with his head and heart, but to-
day I found he has spoken with his heart
because the Jan Sangh has lost its head.

It is perhaps the Jan Sangh which has
been the most badly-mauled in all the
States in the mid-term elections. A little
while ago, the spokesman of Swatantra
was telling us that the Congress is afraid
of Swatantra. 1 do not know whether
it is so. But one thing is certain that the
people are afraid of Swatantra. If we
analyse the poll results, we find that the
200 million voters who went to the polls,
were so much afraid of Swatantra that
only 9 have been recturmed on the
Swatantra ticket.

AN HON. MEMBER : Eight.

SHRI BADRUDDUJA: None in
Bengal.
SHRI S.M. BANERIJEE : Nome in

Bengal and one in U.P.
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SHRI CHINTAMANI PANIGRAHI :
The second round of elections just over
has many important lessons to impart to
the democratic forces in the country. It
requires cool and calm consideration and
introspection. There is nothing to grow
hysterical over the results on the part of
any one party in any part of the country.
If one has any humility and any sense of
responsibitity, then one should frankly
admit that the poll results have indicated
almost all the all-India political parties.
The poll results have humbled the arro-
gant assertions of some of the feudal and
reactionary communal parties that they
provide the alternative to the Congress.
The enlightened electorate, 200 million
strong, have exercised their votes judici-
ously and have brought down and cut the
reactionary and feudal forces to their
rightful sizes.

After the mid-term poll, various politi-
cal parties have analysed the results.

Here is an interesting analysis. People
in UP. have rejected the extremism of
both the right and the left. On the one
hand the Jan Sangh and on the other the
Communist, SSP and PSP all have suffe-
red miserably. Therefore, the SSP leader
Shri Rajnarain has openly accused the
BKD leader of playing on caste sentiments
and exploiting the power of money to
wreck the progressive socialist forces. To-
day Shri Vajpayee was asking the
Congress where it got its funds. [ think
he should first publish his accounts and
say how much money he got and from
which sources. Some months ago the
SSP was hailing Shri Charan Singh asa
great new savant. What is the analysis
of the PSP about the U.P, results 7 Here
isa statement of Mr. Bhasin : “The
failure of the SYD Government to deliver
the goods and the non-interference by the
Centre in U.P, affairs were also partly
responsible for the Congress performance
in the mid-term elections.” Let us take
the case of Punjab. The communists had
been eliminated from the Sikh peasant
bases as a result of Akali-Jan Sangh
alliances. In Bihar everybody had been
chastised, Are not these things to be
studied and analysed seriously ? After the
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blind anti-Congressism of 1967 a new
sense of realism has dawned upon the
leadership of the major political parties
who were thinking of providing alterna-
tives to Congress unitedly or separately.
Therefore, for the first time in the history
of Lok Sabha, after 1967, the Jan Sangh,
PSP, Swatantra and DMK had decided in
their wisdom not to extend support to
this motion, But may I humbly ask this
question ? Is the CPM strengthening the
unity of the Progressive, socialist and
democratic forces of the country 7 Are its
efforts and utterances directed towards
that end ? Do they realise that by owning
up for themselves what is a united victory
of thirteen partics, how much incalculable
harm they have done during this short
period of eleven days ?

The Prime Minister declared in 1967 and
she has done so again now : “The Union
Government had always heeded to the
verdict of the people and would continue
to co-operate with non-Congress State
Governments, We are already having
non-Congress Governments in some States
and we are co-operating with them.”
But what is the response from the other
side for this extended hand of co-opera-
tion ? In a big rally after the mid-term
victory the CPM leader Mr. Das Gupta
says in Calcutta : *“We have adopted the
path of Parliamentary democracy in
order to strengthen the democratic strug-
gle, but we firmly believe that we would
not be able to reach our goal through
parliamentary democracy. Our goal is
socialism and for that is required the
bloody revolution. We want to reach
the state of clash between the Centre and
the State through the path of parliamen-
tary democracy to such a level that would
spark off the bloody revolution.” An-
other speaker Mr, K. G. Bosc said : “If
any of the constituent parties took an
attempt to disrupt the unity of the United
Front the people of West Bengal would
whip it up to set in order.” .

SHRI P. RAMAMURTI: (Madhurai)
May I just inform the hon. Member
that no rally has been held after the
election? The first rally is going to be
held only on the 23rd.
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SHRI CHINTAMANI PANIGRAHI:
I am very happy to be told so. But
1 shall send the cutting to him. He will
express his regret to them I am very glad
that Shri Ramamurti has told me so now.
I shall send the cutting to him. Now, a
further elucidation of this point has been
published in People's Democracy, which
is an article by Shri Namboodripad.
He has said:

“The dictum of Mao Tse-tung that
power flows from the barrel of a gun
was in its essentials correct and
should be accepted by every Marxist
Leninist.
AN HON. MEMBER : It is correct.
SHRI CHINTAMANI PANIGRAHI:
The quotation is correct. That is what I
say. He has said that “in assessing the
character of the ruling party vis a vis the
other parties, the CPI, *“that is, the
Rightists, “had first said that the Congress
should be included in the forces of demo-
cracy and progress and that they would
have no truck with communal parties and
then swing into the other extreme of
coalition at all costs.” He has further
stated that it was open to the Rightist to
admit their mistake and ‘come closer’ to
us." I do not know whether the Right-
ists have admitted their so-called mistakes
by now before the CPM.

I am quite sure that when the heat of
the clections dies out the brave and highly
political-conscious people of Bengal will
think whether they have voted for shedd-
ing the blood of their brothers or for
more and cheap food, more housing a
cleaner Calcutta and for building a happy
and grosperous Bengal about which the
great poet Tagore said, ‘I refuse to die in
this beautiful land’.

Now, Sir, what is the difference bet-
ween the theory of violent bloody class
revolution of the CPI Marxists and the
racial violence pursued by Shiv Sena.
As Mr, Nath Pai has said, let us decide
that all political parties today should
eschew this sort of politics of ours and that
we shall try to do our best to see that
whatever efforts we are making, all our
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efforts should be directed towards safeguard-
ing the democratic struggle and for
achieving the minimum economic needs of
our people. While stability is an essential
need today, stability does not mean that
we shall have to be static; stability means
that we shall have to build millions of near
houses for the people, and we shall have
millions of schools for our children; it
means that we shall have to give two square
meals a day for the hungry masses in this
country. Therefore, this is the great
challenge before us.

Sir, therefore, I feel that the time has
come when we shall have to think
seriously, (Interruption) why do they get
so much worried? I do not understand it,
Therefore, the time has come when
we must be serious of thinking of devising
ways and means as to how the Centre and
the States can function in a manner in
which the people’s verdict is honoured, and
at the same time, the democratic set-up
that we have built up is nurtured with
will and hope.

SHRI S. KANDAPPAN (Mettur):
Sir, it should be said to the credit of the
Congressmen who spoke before me that
they have made the DMK feel that we
have to support the no-confidence motion.
There is no substance whatsoever in the
arguments that they have advanced,
and it is not even keeping with the serio-
usness of the problem when they have
taken up the challenge that is thrown by
the opposition. Even the reply of the
Home Minister is very much disappoint-
ing to me. For example, on the question
of Shiv Sena, I actually expected from
him some kind of a concrete proposal
that he has got in mind, as to
how he is going to check the
pernicious actvities of this organisation in
Bombay. There is no use comparting it
with other organisations elsewhere and
putting forward the excuse of total
deterioration in the general law and order
situation throughout the country. Here
is an organisation which is a challenge to
the citizens of this country about their
citizenship itself. After 22 years of freedom,
I do not know whether I should call my-
seif an Indian or & Tamilian first. I know
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the invariable answer of this House would
be, we are Indians first. If so, I am unable
to appreciate the theory of the sons of the
soil which is bandied about and supported
by some responsible Congressmen also.
Once you say that the State belongs to
the sons of that State, naturally ugly
manifestations of Shiv Sena will appear
throughout the country. If the citi-
zenship is of the Indian nation and not
that of the State, Government cannot
show any quarter to such an organisation.

The Home Minister has got the cheek
to say that he cannot do anything legally
to ban the organisation, 1If he cannot do
so with the present laws, let him bring
forward suitable legislation and with the
support of this House, let him ban it. |
take pride in the fact that even when the
DMK was demanding secession it was
on the issue of language, keeping up our
cultural heritage intact without being
polluted, on the issue of our State not
being neglected by the Centre and getting
the economic benefits due to us. But
even then not even an ordinary member
of the DMK took it into his head to
attack the shop of any non-Tamilian.
There was a time when there was picket-
ing before the shops run by outsiders,
but that was long before DMK came into
being ; it was at the time of DK. But
even at that time, it did not degenerate
into hooliganism, My leader opposed it
and after we formed into a separate group
in September, 1949, even though we had
that slogan of secession, it was for the
whole people of Tamil Nadu. It never
occurred to us to create any sort of
difficulty for the settlers from outside—
from the north, east or west. Now such
an attempt is being made in a State,
particularly at the spot which is considered
to be the economic nerve centre of India.

This has not suddenly erupted. Two
years back this attack was started. What
was the Government doing ? As my
colleague pointed out yesterday, the Home
Minister gave a guarantec to me on the
floor of this House. A guarantee is
some what stronger then an assurance.
If I take an article from a shop with a
guarantee, if it is defective, he has to
take it back. 1do not know what I can
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expect from the Home Minister, After
that guarantee, 1 thought some positive
thinking on the part of the Home Minister
would  be there. But unfortunately there
was no indication in his reply as what
he is going to do in future. After 22 years
of freedom, if we still feel complacent
about the activities of such an organisation,
there is no meaning in allowing this
Government to remain in power. But
unfortunately the opposition being what
it is now, you are able to continue in
power. As Shri Nath Pai and others have
pointed out, I hope a time will come
when the opposition parties will rise up
to the challenge and see that you are
replaced,

I would like to say a word about the
feeling that is there in Tamilnadu. Our
Chief Minister Shri Karunanidhi wrote a
letter sometime back to the Prime Mini-
ster, the Home Minister and to the Chief
Minister of Maharashtra. [ do not know
whether he got a reply. But that is
indicative of the mood that prevails in
Tamilnadu. Thanks to the soberness that
was shown by our leadership, there is no
counter revolution or a counter-movement
so far started in Tamilnadu. I am afraid,
if things are allowed to continue like this
in spite of our best efforts it would be
difficult for us to keep things wunder
control. There are many people in
Bombay who write to their relatives in
Tamilnadu telling them as to what they
are going through. If a counter-move-
ment sparks off in Tamilnadu I am
afraid it will spread. Nobody would like
that. We are doing our best not to give
any room for such a kind of feeling.
Unless the Centre co-operates, unless the
Government does something about it,
how can this be controlled. f

Some hon. Member of the Congress
Party mentioned that after the DMK
Party took over the Government in
Tamilnadu there was a burning incident
when 42 persons belonging to Harijan
community were burnt in @ hut. That is
a shameful, gruesome incident, I am
happy that the Member referred to it.
That is very much relevant to the no-
confidnce motion that we are pesently
debating. 1 cannot enter into the details
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because that matter is Sub fudice and it
is before the court, Still I can say one
thing that all the people arrested in conne-
ction with that belong to the Congress
Party and many of them are holding very
important portfolios.

SHRI R.S. ARUMUGAM (Tenkasi) : It
is completely false.

SHRI S. KANDAPPAN : It is true
that most of them are Congress landlords.

SHRI R. S. ARUMUGAM : Under the
DMK Government many things are
happening and the police do not take any
action.

MR. DEPUTY-SPEAKER : As the
matter is sub judice 1 would request hon.
Members to be very cautious about it.

SHRI S. KANDAPPAN : They are
holding important portfolios. Soon after
the arrests of some responsible senior
Congressmen interviewed them in the Jail.
T do not know If the hon. Member would
let me mention the names. Shri Karu-
thiruman interviewed them in the Jail. In
spite of what Shri Arumugam is saying
1 am driving at a different point. It is
for the court to decide about the parti-
cular incident. Here there is a relevance
because the mood of the Congress thro-
ughout the country where they are not in
power is being more emphasised and it
comes to more light if you think in terms
of what the Congressmen are feeling in a
State where they cannot even remotely
hope of coming to power before 1972,
I am really sorry to say that when it is
pointed out to the Congress that they have
erred on certain things, there were defec-
tions and wrong-doings on their part they
simply retort by asking *“‘are you doing
well ; why do you blame us ' That does
not exonerate the Congress.

If some body points a finger at me and
says that I am dishonest, if I retort that
he is also dishonest that does not exonerate
me. So, that should not be the way of
behaviour of a party with which Gandhiji
was associated, cspecially in the Gandhbi
Centenary year. After the 1967 elections
the whole complexion of the Indian
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politics has shown a very definite shift ;
there is no doublt about it. And the 1969
election has confirmed it again. That being
the position, is it not the duty of a res-
ponsible party like the Congress—I take
it that it is a responsible part—to see that
while it is indulging in its scramble for
power, it does not do away with democracy
altogether ?

I will give a concrete example. In
Parliament there are members belonging
to various groups coming from different
States. There are occasions when mem-
bers coming from the same State, even
though they belong to Congress and other
parties, demand that there should be more
allocation to that State. Even when a
United Front Government is ruling in
West Bengal, Congress Members of
Parliament from West Bengal would not
say that allocations should not be made
to that State. Everybody will put the
economic interest of his State first and
then the party interest and that is but
natural. But in my State 1 find that
Congressmen have stooped to such a level
that they think that if a sound economy
is maintained and the DMK government
is helped with finance that is legally or
legitimately due to them in the form of
loans and grants from the Centre, then
the DMK administration will get such a
good name that it will be a very difficult
thing for the Congress to stage a come-
back. So, responsible Congressmen in
my State have openly requested the Centre
not to give our State any money.

Here | am going to quote The Indian
Express, dated 6th November, 1968. At
the time of the Goa Congress, when the
prohibition question was being discussed,
a member of our State Legislature, Shri

Vinayakam—I think he is the Deputy
Leader there—spoke on that resolution.
There was a demand that we should be
given a little compensation because we
have incurred some loss of revenue on
enforcing prohibition. There was wide
support from various groups to this demand
but Shri Desai was reluctant, A Congre-
ssman from my State spoke on that
occasion.

SHRI P. RAMAMURTI : He is a
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licensee of a liquor shop.

SHRI 5. KANDAPPAN : The Indian
Express says :

“Stating that the DMK Chief
Minister has undone all the good
things achieved by Mr. Kamraj and
Mr. Bhaktavatsalam in regard to
prohibition, he turned to Mr. Desai
to plead not to give any money to
DMK Government 1o compensate
for the loss incurred by it through
prohibition.*

So, he was prepared to have even a
crushing economy of the State to topple
the government, What they want is only
power. Such a shameless act has never
happened in any other State, The report
further says :

“The Madras Government have
already raised sales tax and taken
other steps to recover the loss. Any
decision to compensate that govern-
ment for the losses, Mr Vinayakam
said, would be a stab in our back.”

This shows the intensity of their power-
hunger, after being in power for twenty
years. This is the only danger to democracy
and this is the only trend that the party
in power should try to arrest. If they are
not able to set an example, if they are
not able to show courage and restrain
their  over-enthusiastic members 1 am
afraid we cannot save democracy and our
country is doomed.

In this light, I have a suspicion in my
mind, Of course, it has to go through
court, There are six reserved parliamentary
constituencies in Tamil Nadu of which
five are controlled by us ; only one has
gone to them.

So, I can understand why Congressmen
stoop to so low a level, 1 can very well
appreciate that. With our magnanimity
and with our approach we never thought
that Congress would stoop to such a level
to come back to power. But now we have
understood that with our experience in
Tanjore and we know what steps b  take.
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As far as that is concerned. I should like
to emphasize only that.

As far as the No-confidence Motion is
concerned, after the Home Minister’s reply
we feel very much convinced and we are
of the firm opinion that this Government
has no business to rule this country any
more.

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) Mr.  Deputy-Speaker,
Sir, I have been listening carefully to
this debate on the No-confidence Motion
and have heard a lot of very fiery speeches
and the reasons why there should be no
confidence in the Government because the
Congress is very bad and so on and so
forth. I come from a State where the
Congress has not come into power.

SHRI VASUDEVAN NAIR : Routed.

SHRIMATI ILA PALCHOUDHURI :
It has not been routed. It has got 55
seats and the percentage of votes
for it has been more than what it was
last time. But that does not matter. Even
if we have lost the seats, I would say
that democracy has worked. Sometimes
some party comes in and some parties do
not. There is no shame in that,

But what I would like to bring to the
notice of the House is this. It is often
alleged that the Congress toppled the
previous ministry. The Congress never
meant to topple any United Front ministry,
What was the position 7 When Dr. P. C.
Ghosh went out, 17 members of the
Legislature went out with him. They went
and told the Governor that they would
not support the Ajoy Mukherjee Ministry.
What does the Governor do 7 He asks
them to go to the Assembly and show
their majority. They do not do that ; they
stick to accusing the Congress of power-
mongering. They try to stick on without
majority in the Legislative Assembly and
would not face the Assembly, So, Congress
being the largest single party was then
asked to form the government with Dr.
P. C. Ghosh. Then the Communists
launched agitation after agitation. What
does the Governor do ? On page 5 of
the report submitted to the Rashtrapati
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you will find that the Governor says so
himself—these are not my words—Sir,

“Shri Ajoy Kumar Mukherjee
and Shri Jyoty Basu urged that I
should recommend to you President’s
rule because if the president’s rule
could be introduced even for a day
they would withdraw the agitation.”

‘What would you say to that ? Would
you say that the Congress toppled the
Government? No, Sir.

SHRI UMANATH: It was already
quoted yesterday by some Member.

SHRIMATI ILA PALCHOUDHURI:
May be, it was quoted but I quote it

again.

But one illuminating point about this
is that while the Assembly was on for the
short time thereafter, it was the
Communist party that kept on saying
constantly that is was an illegal Assembly.

SHRI S. M. BANERJEE: It was the
illegitimate child of democracy.

SHRIMATI ILA PALCHOUDHURI:
But from that illegitimate child of
democracy they went on signing and taking
their salaries and allowances,

SHRI S. M. BANERIJEE: That was the
only legitimate part of it.

SHRIMATI ILA PALCHOUDHURIL:
Legitimate parties will certainly have their
allowances but you considered that as
illegitimate and you should certainly not
have taken the money from that Assembly.
Anyway enough of that.

The hon, lady Member opposite who
preceded me has made some very sweeping
allegations.  The Swatantra Party and
the Jana Sangh have no face to show in
West Bengal nor have the parties of
Shri Humayun Kabir and his brother, Shri
Jehangir Kabir. Both Humayun and
Jehangir have gone back to the pages of
history.

SHRI 8. M. BANERJEE : Moghul

M
Dynasty.

SHRI ILA PALCHOUDHURI: The
Moghul Dynasty has gone back where it
belongs to, to the pages of history.
They have no other place. But the hon.
lady Member said that the Congress in
these 22 years......(Interruption)

MR. DEPUTY-SPEAKER: The hon.
Member should conclude now.

SHRIMATI ILA PALCHOUDHURI :
Give me a little more time, sir.

MR. DEPUTY-SPEAKER : You
cannot get more than two minutes. The
hon. Member may try to conclude now.
Be brief.

SHRIMATI ILA PALCHOUDHURI
I just want to make one or two points.

The hon, lady Member opposite said
that the people have got no confidence
in the Congress and that it has not done
anything in the last 22 years. May I
just put to the House one criterion which
without doubt shows confidence? Are not
the public debts a mark of confidence?
In 1951, the amount of internal debts
given by the people to the Congress
Government was to the tune of Rs.2022.30
crores and the amount of ecxternal debts
that was available to India was Rs. 32,03
crores and, in 1968, the internal debt was
to the cxtent of Rs. 6555.72 crores and
the external debt was Rs. 5400.78 crores.
That does not show that the people of the
country and the world have lost confidence
in the Congress. That does not show
that the external world has lost confidence
in India or in the Congress
Government.

There is one other thing that I would
like to point out and that is sbout the
utilisation of external assistance. The
utilisation of external assistance has been
1o the tunc of Rs. 6725.12 crores which
shows that there has not been, as Mr.
Dandeker ‘said, an sbsolute stagnation
everywhere and that there has been
no sort of activity in industry. The
Swatantra Party docs not exist in
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Bengal and in many other states, and in
Orissa it is not feeling very well.

Lastly, I just want to contradict one
thing that was said by Mr. Dandekar
which hurts all Indians because we stand
behind the Prime Minister and for the
Prime Minister of India. He said that
the image of our Prime Minister has been
spoilt and that the British press have
given some very bad press reportings. I do
not know which ill-informed and prejudiced
press it is that he quoted, But let me
quote from the British journalists who
came here, Mrs. Jegar, Mr. Frank Moraes
and Mr. Maxwell. What have they to
say about our Prime Minister? I quote
them. The lady journalist, Mrs. Jegar,
says:

“It was only given to her to bear the
strains of long and arduous journeys
of such campigns which showed
her to be a woman of tremendous
endurance and courage.”

Her image to the world has been
projecied as some thing illuminating.
She says that if she writes a book about
India, it will be the most illuminating one.

Then, this is what Mr. Frank Moraes
says about our Prime Minister. I quote:

*She has an independent mind and is
exetrmely observant and sensitive.”

And Mr. Maxwell dwelt on Mrs.
Gandhi's *‘sensitivity to the suffering of
the people and their problems."

The ill-informed and prejudiced press
may say anything. But the British press
and the B.B.C. have, actually, everything
to say that is good about our Prime
Minister and about India.

As there is no time at my disposal,
in conclusion, all that I say is that I
vehemently oppose the No-Confidence
Motion because what they have said
does not have any ground and I hope it
will be thrown out lock, stock and barrel
as it deserves. The Congress may have
lost in West Beangal but I may assure the
House that the Congress will come to

power again without any doubt what-
soever.

MR. DEPUTY-SPEAKER: Shri M. N.
Reddy; just 5 minutes.

SHRI M. N. REDDY: (Nizamabad) I
have been patiently waiting till this time.
Telangana is put as the second point of the
No-Confidence Motion. I come from that
area. If you just give 5 minutes only, I
would rather stage a walkout. I will have
at last 10 minutes, I have heard all the
speeches and you have allowed 30 to 40
minutes. ‘'When it comes to us, you allow
only 5 minutes. Kindly allow me 10
minutes.

MR. DEPUTY-SPEAKER: I
consider that. There is no question of
argument here. So far as the Indepen-
dents are concerned, they have exhausted
the time. Because you come from that
area, I thought, T will give you some time.
Please try to be very brief,

19 hrs.

will

SHRI M. N. REDDY: At the outset 1
would like to submit that it is not a
proper exercise of Parliamentary privilege
to submit such motions. It makes a
mockery of the Parliamentary procedure.
I say this for two reasons, When the
entire Opposition has not joined in submit-
ting the mno-confidence motion, Parlia-
mentary procedure and conventions require
that such a motion should not be presen-
ted. Another reason is this. But for
the three Independents, the motion
would have been lost even at the outset,
thereby giving a wrong impression to the
people that there are not even 50 Opposi-
tion members in the House. So, such
opportunities should be used with the
greatest care.

Two things have been referred to in the
motion—Shiv Sena incidents and Telen-
gana agitation. First of all 1 would
like to ask whether we have any right to
criticise and take account of the violent
activities all over India when we our-
selves are not setting better standards in
this Parliament. 1 say this because 1
was very much pained to hear specially
two observations from two leaders on
cither side: one was from Shri Randhir
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Singh comparing the Opposition with
cats and rats; this is the level of the debate
the other was Mr. Vajpayee's reference
to the Prime Minister which I did not
like; 1 havc a great respect for him.
(Interruptions) Unless we avoid using
violent language, there is no use criticising
the violent activities in the country.
We have to set better standards for the
COURLTY...... (Interruptions)

SHRI M. L. SONDHI (New Delhi):
I object to his linking Mr. Vajpayee who
is one of India’s distinguished Parliament-
arians with Mr. Randhir Singh, a precious
commedity that the Congress Party has
got.

SHRI M. N. REDDY: About Telen-

gana, unfortunately, the Telengana
agitation has been clubbed with the
violent activities of Shiv Sena. The

Telcngana agitation is in no way compa-
rable with the violent incidents that happen-
ed in Bombay recently. Most of the
members, inclubing some of the members
from the Andhra region, did not under-
stand the agitation and the aftermath of
it. T would only submit that the agitation
was wvery peaceful. No person died.
Some harrowing tales were narrated; they
are all untrue, If Mr. Ranga were here
he would have vouched for, and confirmed
what I have said.

I come from Nizamabad, It is a
part of Telengana. In this district there
are more than one lakh Andhras settled
down permanently during the last 15 or
20 years, and not a single soul left Nizama-
bad during this agitation. Not only that,
we have even an MLA and the District
Congress President who are Andhras.
The agitation was never directed against
the people of Andhra, whether they are
living in one district or another. It was
only against the Government for not
implementing the safeguards. It was
actually organized by the students. I do
not want to go into the merits of the
agitation and all that, but I would like to
say that no violent things occurred there.
A section of the Press that was mostly
prejudiced gave a distorted version and
thereby aggravated the situation. There
was not a single death. There was only
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one death during those activities and that
too of a surveyor of some department in
Nalgonda and it was reported that it was
due to factions among themselves. Two
or three persons died due to police
firing, but not a single person died
in the Telengana agitation. 1 want to
make this wvery clear. It is abso-
lutely wrong to exaggerate violence
through Parliament. That does not help.
On the contrary we should not give much
publicity to such things. Here, it is
entirely unfounded. 1 would like to tell
you how the Telengana people were
blamed. Many of the members do not
know what actually happened. On Bth
January the agitation started, and the
Chiel Minister took wvery prompt action
inasmuch as he convened an all-party
meeting and took a very sensible decision,
That was on 19th January. Afier that,
after the all-parly accord which was
signed by all party members, on 23rd
January the students called off the agita-
tion.

On 25 January, another section of
students, a negligible section, which was
asking for a separate Telengana, also called
off the agitation. So then there was no
ogitation at all; everything was officially
called off. But on 27 January, three or
four days after the calling off of the agita-
tion all over Telengana, an agitation was
started in the Andhra region saying that
the properties of the Andhra people in the
Telengana area should be protected, an
agitation which was really unjustified,
unwarranted and uncalled for. Instead of
strengthening the hands of the administrk-
tion and the Chief Minister they unnecess-
arily started that agitation, with the result
that the military and the CRP had to be
called out on the 29th January. In this
situation, all the anti-social elements
jumped into the fray and naturally did
what was expected of them. But actually,
there was no violence to persons. There
are pot many Andhras in any district
there except in Nizamabad, and in the
twin cities of Hyderabad. There was no
violence. Throughout it was a peaceful
agitation as far as the students were con-
cermned. Later, the army was called out to
protect propertics from the anti-social
elements.
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Regarding the safeguards in 1956, when
the States reorganisation was effected, the
Fazl Ali Commission itself reported (in
page 107 of their Report) that having
regand to the backwardness, educational
and economic, and the typically feudal
atmosphere and environment in Telengana,
it is better that it be kept for about
five years after which period in the
next election they could be asked
to opt for merger and all that. They also
said this about the safeguards:

“We have carefully gone into the
details of arrangements which may
be made on these lines. It seems to
us, however, that neither guarantees
on the lines of the Shri Bagh Pact
nor constitutional devices such as
the Scottish evolution in the UK will
prove workable or meet the require-
ments of Telengana during the period
of transition. Anything short of
supervision by the Central Govern-
ment over the measures intended to
meet the special needs of Telengana
will be found ineffective.”

These were the prophetic words ol the
Commission, that unless the Central
Government took the responsibility of
implementing the safeguards, they would
be ineffective and useless. But the Central
Government have not taken that responsi-
bility on themselves, nor have scen that
those safeguards were really implemented
and all that.

A decision has recently been taken in
regard to employment. There is a Central
Act, Public Employment (Requirements
as to residence) Act, 1957. This is appli-
cable not only to Telengana in Andhra
but also to Himachal Pradesh, part of
Punjab and many other centrally-adminis-
tered territories. On the lines of this Act,
in Andhra Pradesh a separate Act was
passad to be in force for five years giving
rights to the Telengaoa peopic in the
matter of employment. But that was not
implemented. That is the grievance. With
the ressult it was extended by another
five years, and the extension period is
expiring on 21 March this year. Peopie
thought that it might not be further
extended. Again it was recommended

M0

for extension by another five years. That
Bill is pending in the Rajya Sabha and it
will come up soon in this House. The
Home Minister has given an assurance
about that.

The second point is regarding economic
development. It was agreed under the
gentlemen’s agreement reached in 1956
prior to the formation of Andhra Pradesh
that one-third of the funds from the entire
budget in proportion to population would
be spent in Telengana. Appropriations
were accordingly made, but at the end of
the financial year, it was found that some-
how the whole of it could not be spent,
with the result that there were Telengana
surpluses eccumulating to several crores.
According to the Chief Minister’s own
estimate, they were of the order of Rs. 30
crores, as mentioned in the Governor's
Address to the another Assembly last
November.

But a leader from the Telangana region
said that the amount was about Rs. 70
crores and so an independent authority is
now compiling the accounts. Such safe-
guards were given but they were not
implemented. There is a propaganda that
there has been a tremendous amount of
violence and a great agitation in which the
property & lives of the Andhra people were
lost; that impression was created in many

places and even among some Mcmbers
here. I want to disabuse them of such
an impression. Mo such thing happened;
in fact the Telangana people did not ask
for, or, at any rate a large section of these
people are not asking for a separate
Telangana. A few persons have asked for
it and even they are no more asking for
it. So, it should be treated with the
sympathy it deserves. The State Govern-
ment is not in & position to implement
all the assurances at the moment; the
Central Government should strengthen the
hands of the Chief Minister and the State
Government and provide funds which could
be adjusted or set off against future grants;
the funds should immediately be provided
to the State Gowernment so that they can
implement the schemes and thereby create
confidence among the people and the
resentment could be  brought down.
Angdhra was the first of the linguistic State
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to be formed. Whatever emotional inte-
gration was there was affected adversely
by this agitation and counter-agitation in
Andhra Pradesh and the clock had been
set back in the matter of emotional
integration. If the Central and the State
Governments and the leader of public
epinion sincerely work for the integration
and for the removel of these imbalances,
creating thereby confidence in the minds
of the people, it would not be difficult to
solve the problem and lead towards
national integration which is very dear to
all of us. Therefore, [ appeal to the
Central Government not to be a disinteres-
ted spectator but seriously ponder over
the situation and extend assistance in time
so that the State Government could take
steps to create confidence. So far as the
services arc concerned, the Chief Minister
passed a very good order on 21 Jaunary
but unfortunately that is being challenged
in the Supreme Court and the orders had
been stayed and we do not know when
it will be decided upon. If financial
assistance could be given the Chiefl
Minister and the Government will be in
a position to implement immediately some
schemes of economic development, As |
said earlicr, distorted and exaggerated
reports and rumours have caused this
impression. Not a single person died.
They are comparing this stuation to
Bombay incidents and other places. 1
was a little pained when they tried to
compare this movement with the Shiva
Sena agitation and that is why 1 took
this opportunity to cxplain the position in
some detail.

SHRI KARTIK ORAON (Lohardage):
It is rather unfortunate that Members
become restless when there is no motion
of no-contidence. Perhaps the Opposi-
tion is sick; if they are cured of their
sickness they will be restless, I am
reminded of an incident. When Panditji
visited a mental hospital at Ranchi and
somebody told a mental patient that
Panditji had come, he said; chal, chal sab
bolte hain apneko Pandiji. That shows
the man was sick and he did not under-
stand what he was doing; and he always
thought that the other was wrong. For
their failure to gain the confidence of the
people members of opposition  always
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bring in motions of no confidence;
what they had been doing.

As a matter of fact, the Opposition i
the real sense has not been able to capture
the imagination ol the masses, and there-
fore, it has not been able to establish itself
in an absolute majority at any place.
They perhaps think that merely by combin-
ing a number of parties they will be able
to establish their stand. But the strength
lies in an individual party establishing an
absolute majority. That, none of the
parties has been able to establish except
Congress.

These political parties ure something
like co-wives. They cannot get on together,
but they want to form a Government,
That is the reason why these Governments
have been toppling; but they have been
trying to throw the blame on the Congress
or the Congress Governments.

cannot
Has he

SHRI S. M. BANERJEE: We
marry more than one woman.
got two wives 7 (Interruption)

SARI KARTIK ORAON: You have
got many wives. Please try to understand
things and face the facts. Do not try to
argue. Face the facts. That is your failure;
that is because of your failure.

MR. DEPUTY.SPEAKER: Please
address the Chair.

SHRI KARTIK ORAON: That is the
reason why, as I explained, all these
Governments have been toppling.  Let the
people of this country understand why
these Governments are falling. These
opposition Governments are living by
exploiting the poor masses. They are not
doing any thing. And they say that
the Congress Government has been
doing this, that and the other. Only that
person makes a mistake who does some
work; some people make mistakes and
throw the blame on the others! The
Congress Governments have been doing
well, but the people have not got the eyes
to see: what can you do 7

SARI S.M. BANERIJEE: You are taxing
the Prime Minister.
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R RI KARTIK ORAON: The point is
’

the

F MR. DEPUTY-SPEAKER:
conclude.

Please

SHRI KARTIK ORAON: Some of the
political parties are showing trends of
blowing up. That is the sign of a fall.
For instance, take Lachit Sena and the
Shiv Sena and other such things. I cannot
understand why the Prime Minister or the
Home Minister should be made answerable
or responsible for the action or omission
of any parties or for any communal out-
burst or for the action and omission of
any Chief Minister. Certainly, it would have
been a very good thing for the DMK—
which is in Opposition here—in Madras to
bring in & no-confidence motion for the
failure of their Chief Minister in Madras to
settle the matter with the Maharashtra
Government. That would be the right
procedure; not here.

These are social evils; Lachit Sena and
Shiv Sena and any Sena for that matter;
they are social evils. Try to go anywhere
in Bihar, Therc are a number of projects
located there. But we do not have any
Sena there. Not that we are not suffer-
ing. The point is this social evil has to
be removed by having a cool, caculated
mind, and not by having these inflamma-
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tory speeches. We do not pour a litre of
petrol into the fire to quench the fire.
But that is what the opposition have been
doing. That is the excuse for speaking
in this House. 1 say that there is no
room for any no-confidence motion. You
do not have the confidence of the people,
and, at the same time, all the political
parties are not combined, They are not
united. Therefore, there is no question
of any no-confidence motion arising.

1 should like to say, is you bring about
charges which you cannot establish, what
is the use? What are you doing? You
commit public mischief, and here you are
committing a parliamentary mischief.
That is what you are doing. If you arc
the Commander-in-Chief Sir and if some
parties bring about charges which cannot
be established, you can court-martial
them.

MR. DEPUTY-SPEAKER:
Member's time is up.

SHRI KARTIK ORAON: Finally, this
no-confidence motion is not only
unfounded and baseless but it is quite out
of place.

The hon.

19.20 hrs.

The Lok Sabha then adjourned 1ill
Eleven of the Clock on Thursday February
20, J%Qr*Pkafguml 1890 (Saka).
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